
 ”  Matters  Under
 Rule  377

 (थी  रामविलास  मुरोमवार )

 अपनाई  गई  तो  आने  वाले  पीढ़ी  हमें  माफ

 सहीं  करेगी,  राष्ट्र  का  चरित्र  गिरेगा  |

 (v)  Demand  for  releasing  more  water  in
 canals  for  integrating  the  drying
 crops  in  Kota  and  Boondi  (Rajsthan),

 भी  कृठ  कुमार  गोयल  :  अध्यक्ष  महोदय,

 कोटा  व  बूंदी  जिले  (राजस्थान)  की  रवी  की

 फसलें  नहरों  में  पानी  न  छोड़ने  के  कारण

 सुखने लग  गयी  हैं  ।  कोटा के  चम्बल  बांघ
 से  दाहिनी व  बाई  मुख्य  नहरो ंसे  कोटा  -वादी
 जिलों की  फसलों को  पानी  देना  कर्ता  बन्द

 किया  हुआ  है  ।  नहरों की  टेल  पर
 तो  बीज

 बोने  तक  के  लिए  पानी  मुहया  नहीं  कराया

 mari  दोष  भूमि  पर  अभी  तक  केवल  एक

 पानी  मुशिकल  से  पहुंच  पाया  है,  जिसके  कारण

 कीलें  सूनी  आरम्भ  हो  गयी  हैं  ।  मध्य  प्रदेश

 को  पानी  देना  बताकर  कोटा  और  बूँदी  जिले

 में  नहरों  को  काफी  समय  मे  बन्द  किया  टूटा  है

 ऐसी  बीच  परिस्थिति  में  जब  कोटा  व  वूँदी
 जिने  के  अंबल  मिश्रित  क्षेत्र  में  पानी  के  अभाव

 में  फसलें  सुख  रही  हैं,  सम्पूर्ण  उपाय  पानी

 प्राथमिकता  पर  कोटा  बूंदों  जिले  की  फमने

 को  दिए  जाने  को  व्यवस्था  को  जाये  ।

 (vi)  Need  to  amend  the  Forest  Act,  1% ०

 भी  बुरीदा  रावत  (अलमोड़ा)  :  अध्यक्ष

 महोदय,  वन-अधिनियम  1980.0  के  प्रावधानों

 के  तहत  faatfea  नियम  एवं  उपनियमों  के

 कारण  उत्तर  प्रदेश  के  पैंतीस  क्षत्रों  में

 विकास  कार्य  जेसे  सड़क,  पेयजल  योजना,

 विद्युतीकरण,  पुल  निर्माण,  भवन  निर्माण  के

 कार्य  लगभग  ठप्प  पड़  गए  हैं  ।  अधिनियम  के
 पारित  होने  से  पूर्व  के  वर्षा  में  स्वीकृत  या

 afafafaa  कार्य  भी  रुक  गए  हैं  ।  मेरे  अपने

 निर्वाचन  क्षेत्र  के जनपद  अल्मोड़ा  एवं  पिज़ीरा-
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 गढ़  में  सन्  1976-80  के  मध्य  स्वीकृत  दर्जनों
 निर्माण  कार्य  केन्द्रीय  सरकार  की  स्विस ति  के
 अभाव में  सके  पढे  हैं।  1981-82  में  स्वीकृत
 मोटर  मार्गी  मावि  के  प्रस्ताव  अभी  भी  संयुवत
 aaa  के  बाद  राज्य  सरकार  तक  नहीं
 पहुंच ेहैं  ।  इन  क्षत्रो ंमें  नाम  भूमि  के  अलाव।
 समस्त  वेनाप  भूमि  1983.0  के  एक  नोटिस-
 केशन  के  अनार  पर  सुरक्षित  श्वैत्र  मान  लिया

 गया  है।  गरोब  लोग  मकान  बनाने  के  लिए

 af  नहीं  पा  रहे  हैं  ।  इन  क्षत्रों  में  सबसे  एक
 ब्यापक  आक्रोश  एवं  असंतोष  पैदा  होता  जा

 रहा  है  ।  लोग  वनों  की  सुरक्षा के  प्रति  उदास
 हो  रहे  ”  इस  सब  का  दुष्प्रभाव  हमारी  वन
 aaa  नीति  पर  पड  रहा है  ।  जनता  के

 सहयोग  के  बिना  रनों  को  बनाना  थ  सम्बन्धी
 wana  है  ।

 मेरा  आग्रह  है  कि  नरतमान  अधिनियम  को
 संशोधित  का  निया  जाए  ।  सेवन  रजि  वन
 के  मैडम  में  हो  निर्माण  कार्यों  लिए  केन्द्रीय

 मकका  बं  अनुमोदन  आवश्यक  होना  चाहिए  |
 अधिनियम  के  प्रभावी  होने  मे  न्र  के  स्वाइन
 कायों  के  सिए  कन्नौज  सरकार  को  अनुमति
 आवश्यक  नहीं  होनी  चाहिए  ।  केन्द्रीय  सरकार
 की  अनुमति  प्रदान  करने  के  सदमें  मे  प्रक्रिया
 को  अधि  सरल  बनाना  आवश्यक  है  ।

 नियम  स  प्रकार  के  निर्घारित  होने

 चाहिए  कि  समस्त  प्रक्रिया  में  तीन  माह  स
 अधिक  का  समय  न  लगे  गधा  जिस  मुरली  में

 पेड  न  हों,  उसके  मंरमं  मे  केन्द्रीय  सरकार

 की  अनुमति  लेना  आवश्यक  न  होवे  ।

 12.20  hrs.

 GENERAL  BUDGET,  1984-85
 GENERAL  DISCUSSION—Contd.

 MR.  SPEAKER  :  Now,  we  rcsumc
 further  discussion  on  the  Budget
 (General).  Shri  Vairalc,
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 SHRI  MADHUSUDANਂ  VAIRALE
 (Akola)  :  Mr.  Speaker,  Sir,  yesterday,
 when  I  started  my  speach,  the  house  was
 adjourned  and  so,  I  hope,  I  will  be  given
 full  time  to-day.

 Firstly,  I  must  thank  our  Minister
 for  Finance.

 MR.  SPEAKL2®*  Your  timc  is  for
 yesterday  and  to-day  also.

 SHRI  MADHUSUDAN  VAIRALE :
 Yesterday,  I  tuok  half  अ  minute  oniy.

 MR.  SPEAKER  :  And  then  you  were
 asked  (0  oontinuc  to-day.

 SHRI  MADHUSUDAN  VAIRALE :
 Anyway,  Sir,  ।  must  congratulate  the
 hon,  Finance  Minister  for  presenting  a
 really  balanced  and  progressive  budget

 We  have  been  discussing  this  budget
 in  this  House  and  quite  a  few  friends
 Participated  in  the  debate.  We  have
 also  gonc  through  various  reactions  aftcr
 the  budget  was  presented  in  this  Housc.
 These  reactions  can  be  categurised  under
 three  hcads—  (1)  the  erticism  from  the
 Oppusitisn  Benehcs,  (2)  the  criticism  and
 reactions  of  the  industry  in  this  country
 and  (3)  the  criticism  and  reactions  of  the
 people  who  are  concerned  about  the  tax
 management  in  this  country.

 As  far  as  the  first’  criticism  from  =  the
 Opposition  is  concerned,  ।  think  the
 Mister  of  Iinance  will  not  mind  if  I
 describe  him  that  he  was  very  unkind  to
 the  fricnds  sitting  in  the  Opposition
 Since  long  they  were  waiting  for  an  oppor-
 tunity  for  some  additional  weapon  with
 which  it  would  have  been  possible  for
 them  to  beat  the  ruling  party  Everytime
 and,  of  course,  almost  all  days,  their
 whelctime  activity  is  this.  do  not
 blame  them  for  that.  But,  he  was  un-
 kind  not  to  Bive  them  enough  handle  to
 criticise  the  ruling  party.  While  critici-
 Sing,  the  Opposition  has  many  inherent
 advantag:s.  On  one  hand  they  can
 criticise  the  budget  by  going  to  the
 extreme  right  and  on  the  other  hand  they
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 can  criticise  that  by  going  to  the  cxtreme
 left.  There  are  also  some  friends  who
 do  not  know  whether  thcy  are  in  the
 Right  or  in  the  Left  or  in  the  Middle,
 Even  then,  some  of  them  do  not  even
 know  where  they  are  really  standing.
 The  only  thing  that  they  know  is  that
 they  are  sitting  in  the  Opposition  now.
 Their  main  criticism  of  the  budgct  has
 been  that  this  is  an  clection  budget.  Well
 Sir,  I  think  our  friends  should  not
 grudge  if  this  is  an  clection  budget.  I
 would  conccde  that  even  if  it  is  an  clec-
 tion  budget,  we  are  not  sorry  for  it.
 Wc  know  that  this  is  an  clection  budget
 in  a  sense  that  this  has  only  tricd  to  ful-
 fil  the  assurances  which  we  had  given  in
 our  Election  Manifesto.  That  is  the
 exact  purpose  and  that  is  the  only  purpose
 for  which  we  are  sitting  hcre.  If  we  do
 not  fulfil  our  election  promises,  then,  ह
 do  not  think  that  we  have  any  business
 to  sit  here  on  the  Treasury  Benches.
 And,  if  we  try  to  implcment  the  promises
 given  in  our  Election  Manifesto,  surely,
 this  is  an  election  budget  and,  I  have  no
 doubt  that  whatever  our  Opposition
 friends  may  say,  the  people  in  general  in
 this  country  are  very  happy  about  the
 way  the  budget  has  been  presented,

 12.24  hrs.

 [MR.  DEPUTY-SPEAKER  in  the
 Chair)

 Again  there  was  some  criticism  that  it
 was  ऑ  miscrly  budget.  I  do  not  know,
 because  as  we  are  situated  in  reference
 to  our  political  situation  the  combina-
 tions  in  political  purtics  are  very  diffe-
 rent.  In  the  same  party  you  find  extreme
 rightists  and  socialists.  So,  thcy  do  not
 sec  cyc  to  cys  on  many  matters,  namcly,
 industry,  finance,  centralisation  and  dece-
 tranlisation  of  industry.  But  politically
 they  have  to  sit  together.  Therefore,  it  is
 bound  to  happen  and,  as  such,  many  a
 time  their  criticism  cannot  be  under-
 stood  properly.

 Another  criticism  that  was  made
 about  the  budget  was  that  thcre  was  no
 attempt  at  resource  mobilisation.  ।  do
 not  understand  what  do  mean  by  this,
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 They  probably  had  expected  the  govern-
 ment  to  come  out  with  very  heavy
 taxation  so  that  it  could  be  used  as  a
 weapon  against  the  government  whercas
 for  government  it  is  but  necessary  to  try
 to  keep  the  balance  while  presenting  the
 budget.

 Then  there  is  criticism  from  the
 industry.  In  this  regard  I  must  say  that
 our  industry  on  the  one  hand  arc  trying
 to  project  themselves  ०  most  modern
 people  saying  that  they  want  modern
 technology  and  everything  modern  except
 their  cconomic  practices.  In  outlook,  I
 am  afraid,  they  are  still  in  mcdiceval  age.
 I  will  give  one  exampic.  I  am_  glad  that
 many  concessions  have  been  givza  to
 textile  industry.  Today's  gencral  picture
 about  the  textile  industry  is  that  it  has
 more  or  less  becomc  much  sick.  Sir,
 there  was  criticism  in  the  House  when
 we  took  over  mills  in  Bombay.  If  we  had
 not  taken  them  over  again  there  would
 have  been  criticism  that  we  were  not
 attending  to  the  people  who  were  going
 to  be  unemployed  because  of  the  closure
 of  the  mills.  There  isa  history  of  the
 textile  industry  in  this  country  «nd  it  is
 a  peculiar  history.  It  isan  old  history.
 Textile  industry  in  this  country  carned
 huge  profits  but  they  never  tricd  to
 pump  it  back  into  the  industry  to  make
 it  more  modern  and  profitable  and  all
 the  profits  they  diverted  to  something
 else  and  the  net  result  today  is  that  the
 industry  is  in  trouble.

 Sir,  again  there  is  criticism  since  last
 year  about  not  going  compensation  for
 expenditure  advertising  and  othcr  expen-
 diture.  I  have  tricd  to  study  the  prob-
 lem  and  my  information  is  that  as  far  as
 this  cxpenditure  on  advertising  and  other
 things  is  concerned  for  every  rup.c  that
 was  spent  on  advertising  government
 used  to  pay  80  nuya  paise  and  the
 advertiscrs  used  to  pay  only  20  naya
 paise  and  because  thcre  was  concession,
 ०  at  the  cost  of  tax  exemption  thcy
 wanted  to  publicise.  Well,  their  argu-
 ment  is  if  we  want  to  grow,  there  must
 be  sufficient  publicity.  I  agrec.  But  they
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 must  prove  their  credentials.  When  we
 see  a  whole  page  of  advertisement  abvut
 tractors  and  such  things  in  English  Press
 and  glossy  magazings  we  do  not  under-
 stand  its  relevancy.  ।  do  nag  know
 what  percentage  of  peasantry  in
 this  country  reads  these  English  nows-
 papers  with  advertisements  of  tractors
 and  oil  cngines  and  things  like  that.  In
 the  sams  way,  there  are  many  cases.
 Today  advertising  has  become  an  industry
 in  our  country.

 Ithink  there  isa  turnover  of  more
 than  Rs.  400  crorcs  as  far  as  this  indus-
 try  -  concerned  But  they  should  not
 make  so  much  ou  of  the  fact  that
 Government  is  not  allowing  them  these
 sorts  of  wastcful  cxpenditures.  If  they
 are  more  careful,  I  think,  if  future  it  is
 not  impossible  that  Government  may
 recoasider  its  stand.  In  regard  to  these
 advertivem:nts  there  is  a  recent  trend.
 Substantial  contribution  for  the  advertise-
 ments  is  Comming  from  the  forcign
 comoanies  and  th:  multination: ls.

 MR.  SPEAKER:  Mr  Madhusudan
 Vairaie,  ।  jast  want  to  know  what  is  the
 reason  why  these  people  give  advertise-
 ments  to  these  papers  which  are  not
 available  to,  or  rather,  not  being  rcad  by
 the  general  farmers  7

 SHRI  MADHUSUDAN  VAIRALE:
 Well,  Sir,  ह  am  myseli  trying  to  cvalu-
 ate  the  reasons.  One  possibility  could
 be  that  they  happen  to  be  common
 people  common  and  mutual  interest  of
 his  business  houses  and  there  are  $0
 many  common  firms.  I  could  be  a  Dire-
 Ctor  in  an  cngineering  company  and  at
 the  sam:  time  ।  could  be  a  Dircetor  in
 a  Publishing  company  Or,I  may  bea
 Director  ina  Tractor  company  or  my
 daug:iter-in-law  may  b:  a  director  in
 some  Chemical  company  or  Stecl  com-
 piny.  It  isa  situation  which  we  find
 sencrally  in  this  conutrvy.  Hardly  they
 have  put  their  own  funds  in  the  industry.
 They  might  have  put  furds  which  may
 amount  to  10  per  cent  of  total  invest-
 ment  in  the  company  and  all  the  remain-
 ing  investment  comes  from  __financi.l
 institutions,  from  small  sharcholders,
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 from  Government  and  commercial  banks
 etc.  So  they  have  also  to  be  thankful
 to  socicty  in  general  and  Government  in
 particular  that  in  order  to  have  proper
 growth  of  industry  in  this  country  quile
 a  few  conc:  ssions  are  being  given.  Then
 again,  some  industrialists  complained
 about  inflatiun.  ।  would  like  to  draw
 their  altention  to  onc  fact.  May  be  thore
 are so  many  facturs  causing  iaflation.
 But,  Sir,  there  is  one  important  fact
 which  can  cause  inflation.  That  im  por-
 tant  fact  is  that  if  every  industrialist  docs
 not  invest  more  and  more  in  creating
 new  factories  ;  more  commoditics  are
 not  produced  ;  and  if  more  commodities
 are  not  produced  that  also  can  be  a
 cause  of  inflation.  They  corveniently
 forget  the  recent  economic  trend  which
 is  noticcd  in  the  United  States  of
 America.  There  are  some  _  industrialists
 in  this  Country  to  whom  the  United
 States  of  Americs  happens  to  be  friend.
 philosopher  and  guide.  There  are  after
 that  mode!  and  they  think  this  is  the
 most  modern  thing  1a  the  world.  But
 they  perhaps  forget’  that  even  in
 America  people  giving  slogan  of  forum
 of  free  caterprise  have  come  to  adopt
 more  and  more,  in  a  progressive  manncr,
 to  restrictive  trade  practices.  Last  ycar
 only  President  Reagan  has  come  out
 with  an  order  that  not  more  than  20°%
 imported  cars  will  be  allowcd  inside
 America.  So  this  is  the  situation.
 This  -  the  pattern  of  forum  of  free
 enterprise.  In  this  country  the  people
 Who  appreciate  that  philosophy  try  to
 criticise  our  budget,  our  financial
 approaches,  from  that  point  of  vicw.
 So,  it  -  time  they  are  reminded  of  this
 fact  that  even  if  that  so-called  capitalist
 society  these  restrictive  practices  arc
 being  zdopted  in  a  more  and  more  pro-
 gressive  way.

 Now,  as  far  as  intcrnational
 cconomy  is  concerncd,  well  we  may
 be  thiuking,  we  are  thinking  and
 we  are  much  more  concerncd  about
 the  possibilitics  of  nuclear  war.  But  at
 the  same  time,  we  have  to  give  some
 attention  to  this  cconomic  aspcct  also.
 Though  America;  Japan,  West  Germany
 and  South  Korea  appear  to  be  very
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 close  friends,  I  would  point  out  that
 they  are  also  having  cold  war  amozgst
 themyclves  as  far  as  financial  and  ccono-
 mic  matters  are  concerned.  Many  of
 them  are  trying  to  dump  their  products
 in  our  country  by  lowering  the  prices
 of  their  products  and  particularly,  this
 is  true  in  the  ficld  of  shipping.  it  is  truc
 in  ficld  of  textile  machinery,  it  is  true
 in  the  ficld  of  steel  and  we  shall  have
 to  find  out  the  reason  for  trying  this
 kind  of  dumping,  of  their  products  in
 our  Country.  They  are  prepared  to  suffer
 losses  for  five  or  ten  years  because  they
 want  to  create  a  potential  market  for
 their  products  for  the  coming,  20  ycars.
 They  are  prepared  to  suffer  losses  tcm-
 porarily  for  five  or  tcn  ycars  so  that
 they  can  double  their  profits  during  the
 next  20  years.  Therefore,  ।  would  rcite-
 rate  that  while  planning  the  taxation
 measures,  pirticularly  on  the  customs
 side,  the  hom.  Finance  Minister  has
 given  due  consideration  to  this  fact  and
 and  I  am  glud  he  has  came  out  with
 Proper  measures  in  the  budget.

 Now,  my  second  pvint  is  this.  Tho
 gencral  tone  of  the  discussion,  particu-
 larly  by  our  friends  onthe  opposition
 benches,  is  that  as  if  we  have  not  pro-
 gresscd  at  all  and  the  tendency  is  gene-
 rally  not  to  belicve  the  figurcs  which  are
 usually  given  by  the  Government.  In
 this  regard,  I  would  like  to  point  out
 somcthing  which  is  indicative  of  the
 Prosperity.  Whether  prosperity  is  com-
 ing.  This  is  the  question  posed  by  my
 fricnds  sitting  on  the  opposite  side.  May
 be  it  is  coming  with  a  much  lower
 speed,  but,  no  doubt,  there  are  signs
 that  prosperity  is  coming  and  they  do  not
 belicve  this,  apart  from  the  fact  whether
 Prosperity  is  coming  or  not,  because  th-y
 always  feel  that  Government's  figures
 Cannot  be  correct.  I  will  quote  from  the
 survey  undertaken  by  ०  non-Govern-
 mental  agency  which  was  published  in
 the  papers  which  are  not  always  so
 favourable  to  the  Government.  As  far  as
 the  metropolitan  cities  are  concerned,
 there  is  a  huc  and  cry.  Now,  particularly
 about  the  metropolitan  ।  citics  in  this
 country,  ।  may  point  out  that  अ  majo-
 rity  of  Member  of  Parliament  do  nut
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 belong  to  the  ruling  party.  They  belong
 to  the  opposition  parties.  What  ४  the
 trend  in  these  metropolitan  citics  ?  I
 will  just  quote  some  facts  here.

 “A  study  of  the  four  major
 metropolises  in  1982.0  showed  that
 45%  felt  they  were  better  off  than
 five  years  earlier,  and  another  42
 per  cent  felt  theic  income  level  was
 the  same.  Optimism  regirding  the
 future  infects  the  majority  :  54  per
 cent  felt  their  spending  power
 would  improve  over  the  acxt  five
 ycars,  and  very  thought  they  would
 actually  be  worse  off  thaa  b.fore’’.

 These  are  the  indications  given  in  the
 report  by  a  privity  agency  and  not  the
 Government  agency.

 “The-c  is  other  evidence  too  10
 support  the  claim  that  people  now
 have  more  moncy  in  their  pockets.
 Till  five  years  a80,  the  annual!  क
 vestment  in  new  Company  =  sharcs
 and  debentures  tolalicd  barely  Rs
 100  crores  a  year.  That  figure  has
 now  jump.d  virtually  overnight  to
 Rs.  1000  crore  and  numerous
 companies  who  carlier  counted
 their  share  holders  in  thousands
 now  do  so  in  lakhs.”

 I  would  now  draw  the  attention  of
 our  friends  to  this  fact.  Shares  are
 purchased  mainly  by  middle  class  and
 lower  m.ddle  class  people.  The  pcople
 in  the  higher  brackets  float  their  own
 companics  and  become  their  Directors
 ctc.  In  this  context,  I  would  like  to
 point  out,  subject  to  correction,  that
 there  are  only  70,000  people  who  show
 their  income  more  than  Rs.  ten  lakhs
 Per  year.  There  would,  of  course,  be
 others  who  would  be  having  properties
 worth  crorcs  and  lakhs  of  rupces,  but
 they  may  or  may  not  be  in  this  bracket.

 There  is  no  doubt  that  our  country
 has  gone  towards  prosperity  during  the
 last  few  ycars  aad  it  would  be  clear  from ्
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 this  indication,  and  I  quote  from
 India  Today  of  15th  February,  1984:

 “There  is  no  disputting  the  fact
 thatthe  middle  class—defined  by
 both  incom:  levels  and  life  styles
 aspirations——now  constitutes  a
 much  broader  band  in  any  statisti-
 cal  ordering  of  the  total  popula-
 tion.”

 Again,  I  will  give  one  more  cxample.
 Because  of  our  large  investment  in
 various  sectors  and  because  of  our  unti-
 fing  ciforts,  a  new  class  of  consumers  has
 emerged  in  the  country,  and  ।  will  again
 quote:

 “There  was  a  time  not  long  ago
 when  the  prospective  customer  was
 the  salaned  middic  class  ;  company
 executives,  senior  civil  servants,  the
 armed  forces.  But  these  have  given
 way  to  a  more  spendthrift  society
 made  up  of  such  =  unpreteativus
 t(rad-smcn  as)  panwallas,  small
 businessmca,  the  growng  armics
 of  the  self-empivyed,  cxporters,
 even  taxi  operators,  and  the  more
 Status-conscious  =  profcasionals  Ike
 doctors  and  lawyers  Small  scale

 sentreprenrurs  alone  have  quadrup-
 led  in  the  last  d:cade  —-—from  1.4
 lakhs  to  6  lakh——giving  a  power-
 ful  ncw  impetus  to  consumer
 damand.""

 Then,  investmeais  in  other  ficlds  have
 B'ven  a  tremendous  impctus  in  the  direc-
 tion  of  prosperity.  In  this  contcat,  again
 I  would  like  to  quote  :

 “Even  basic  investments  by  the
 Government,  in  such  things  as
 clectricity  and  roads,  have  begun  to
 have  a  pay-off  fur  consumer  goods
 manufacturers  In  the  carly  1960s,
 only  22,000  of  the  country's
 575.0  villages  were  clecirificd.
 Now  the  numbcr  totals  3  lakhs
 Creating a  vast  market  for  clectric
 fans,  TV  scts  and  kitchen  applian-
 ces.  The  road  network  has  similarly
 cxpanded  over  the  years  and  trebled
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 in  total  length  to  1.6  million  kilo-
 meters.  With  even  remote  villages
 now  linked  by  road,  the  twowhecler
 market  has  becomc  truly  national,
 and  led  to  the  most  spectacular
 growth  in  demand  among  all  con-
 sumer  goods  items  Even  the  lowly
 bicycle  has-mide  rapid  strides  for-
 wards,  and  the  country’s  annual
 production  of  around  5  million
 bicycles  is  next  only  to  China's.
 Such  development  is  likely  to  con-
 tinue  in  the  next  20  years,"

 Are  all  these  not  signs  of  cmerging  a
 prosperous  India?

 Now,  I  would  quote  some  figures  in
 the  field  of  production.  There  were
 same  hon  Members  in  this  Housc  who
 criticised  the  introduction  of  colour
 television  in  India.  At  that  time  =  they
 forgot  that  they  were  opposing  the  cmer-
 gence  of  modern  tcchnology  in  the
 country.  Twill)  give  figures  for  three
 ficlds.  At  one  time,  rcfrigcrator  was
 considercd  to  be  a  luxury;  it  is  not  50
 now,  The  production  of  rcfrigcrators  in
 1961  in  this  country  was  11,000.

 In  1981,  Television  production  was
 219,000  on  the  country  in  1975.0  ,  ।  was
 only  97,000  ;  in  1982,  it  was  570,000.
 The  projection  of  the  Ministry  is  that
 the  production  in  this  fiuld  would  be
 much  more.

 Take  the  case  of  two-whceceler.  This
 vihicle  1s  not  requircd  by  wealthy  peoplc;
 this  is  not  conecrncd)  with  blackmarkc-
 teers  ;  this  is  mot)  concerned  with  the
 people  who  arc  not  inthe  habit  of  pay-
 mgtax;  this  is  concerned  with  the
 middle  class,  with  the  workers  and  also
 villagers.  In  1965,  we  were  producing
 only  45,000  two-whcelcrs  ;  in  1980,  we
 Produccd  310,000  ;  in  1985,  the  pro-
 duction  will  be  1000,000  two-whcelers
 will  be  produced.  Whatis  the  signifi-
 cance  of  this  7

 Then  take  the  casc  of  man-madc_  fab-
 rics.  The  pes  capita  production  in  1961
 was  1.2  metres  and  in  1981  it  was  5.0
 Mctres—five  times  increasc  ;  and  this  is
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 required  not  for  rich  people.

 They  have  provided  Rs.  11,858  crores
 for  the  schemes  concerned  with  tho
 rural  area  and  Rs.  758  crorcs  for  the
 schemes  concerned  with  the  agricultural
 arca.  During  Question  Hour  a  point  was
 raised.  The  rcal  question  will  be  that  of
 implementation.  There  are  many  people
 in  this  country  who  aie  not  interested

 in  implementing  schemes  deliberately  or
 may  not  be  delibcratcly,  but  the  result
 will  be  the  same.

 Today  there  is  a_  discussion  about
 Centre"Statc  relations.  If  more  auto-
 nomy  for  non-implementing  these  pro-
 grammes  is  considered  to  be  a  virtuc,  I
 think  it)  should  be  discouraged  ;  and
 government  will  have  to  sec  that  the
 schemcs  arc  implemented  by  the  States.
 Through  all  this  excrcise,  the  government
 is  trying  to  create  a  short  of  balance  in
 our  economy.  In  other  words,  they  are
 trying  (o  remove  the  imbalances  in  the
 economy.  110५८  imbalances  are  in  many
 forms  Onc  of  the  forms  is  the  regional
 mmbalances.  I  come  from  Maharashtra.
 Pcoplc  think  that  this  is  industrially  the
 most  progressive  Stale.  Exccpt  on  the
 west  coast  and  a_  few  cities  in  the  west
 coast  region,  the  remaining  Maharashtra
 is  not  industrialiscd.  Take  the  region  of
 Vidurbha  which I  represent.  Fortunately,
 the  Covernment  of  Maharashtra  have
 appointed  a  committce  to  asssess  the
 regional  imbalances  in  the  Stato  of
 Maharashtra.  Today,  the  budg.t  will  be
 presented  in  the  Maharashtia  Assembly.
 I  do  not  know  what  is  going  to  come
 out  from  that  budget.  ।  would  reques:
 the  Central  Government  to  give  advices
 to  the  State  Government  that  while
 calculating  imbalances  in  the  ficlds  of
 region,  they  will  calculate  the  imbalances
 in  the  public  scctor  and  the  private
 scctor.  ।  have  written  a  lettcr  to  the
 Finance  Minister  of  Maharashtra
 requesting  him  that  the  imbalance  should
 be  calculated  in  the  public  scctor  because
 it  is  100  per  ccnt  government  investment
 both  by  the  Centre  and  by
 the  State  The  imbalances’  should
 be  calculated  in  the  private  scctor  invest-
 ment  in  the  same  way  as  thcy  are  cal-
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 culated  in  the  public  scctor.

 The  private  sector  pcople  get  90  per
 cent  from  other  agencies,  they  invest
 only  10  per  cent  from  their  own  pocket.
 So,  that  also  has  to  be  calculited.  Then,
 again  thcry  must  not  forget  to  calculate
 the  imbalances  in  the  investment  in  the
 cooperative  sector  cause  in  the  coop-
 erative  scctor  again  90  per  cent  is  fiom
 the  Government  and  10  per  cent  by  shar-
 cholders——I  will  not  give  you  the
 details——but  through  you  ।  would  like
 the  Central  Govornment  also  to  look
 into  this  mattcr.  But  Ict  it  not  b  come
 a  political  issuc  and  it  should  be  ensured
 that  thcsc  imbalances  in  Vidarbha  are
 removed.  While  establ-shing  public
 undertakings  they  should  also  sec  that
 public  undertakings  are  distrubutcd
 to  backword  arca  of  Vidarbha  and  that
 there  is  some  sort  of  regional  balance
 while  cstablishing  new  public  under-
 taLings.

 I  again  congratulate  the  Finance
 Ministcr  and  I  thank  you  for  the  time
 given  tome.

 MR.  DEPUTY-SPEAKER  :  You
 have  taken  thirty)  =  minutes.  Shrimati
 Vidyawati  Chaturvedi.

 AN  HON  MEMBER:  What  about
 me?

 MR.  DEPUTY-SPEAKER:  I  will
 call  you.  Al!  the  Members  present
 here  will  be  called.  The  ruling  party
 time  is  still  there  :  Therefore,  everyone
 of  you  shall  be  callcd.

 SHRI  A.  NEELALOHITHADASAN
 NADAR  (Trivendrum) :  What  about
 mc?

 MR.  DEPUTY-SPEAKER:  Your
 time  is  always  there  and  you  will  be
 cajicd.  You  only  wantcd  that  you
 should  be  called  today.  You  must  give
 that  discretion  to  me  to  call  you  any

 “Not  rewrded.
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 time.  I  will  call  you.  You  will  gcta
 chance.

 SHRI  A.  NEELALOHITHADASAN
 NADAR  :.Ycsterday  whcn  1  was  to
 speak  you  called  Mr.  Poojary.

 MR  DEPUTY-SPEAKER  :  It  is  all
 right  I  will  call  you  -"  of  you  will  be
 given  a  cham...  |  will  give  youa
 s.cond  chance.

 Cinterruptions)*

 MR  DEPUTY-SPEAKER  :  Picase  do
 not  record  anything  Yes,  Shrimat
 Vidyawat:  Cha'urvcdi  now.

 stream  बि दावतो  अचला दी  (खजुराहों)  :

 इसके  पहले  fe  मैं  बजट  का  समर्थन  वह  बौर

 अपने  वित्त  मंत्रो  महोदय  को  धन्यवाद  दू,
 उमसे  पहले  जो  कल  रात  को  पजाब  में  घटना
 घटी  है  मनसूब  पुष्य  मंत्री  थो  दरबारा  मिह

 पर  जिस  तरह  से  कातिलाना  हमला  किया

 गया  है  -ह  बहुत  हो  अशोभनीय  ओर  नींद-
 ata  है,  मैं  किरदार  शब्दों  &  उमरी  मेमना
 करता  हूं  ओर  भगवान  मे  प्रार्थना  बरतो  हूं
 fe  श्री  दरबारा  at 3  दोराय  हो,  भर  ऐस
 अराजक  नत्चों  पर  सर  क।र  बो  कही  निगरानी

 करनी  चाहिये  और  बहुत  म्नो  से  उनके  साथ
 पेश  अना  च  छिपे  ।

 wa  बजट  कॉमन  बरते  हाए  पे  विल

 मंत्री  महोदय  को  धन्यता: द  देनी  है ंकि  उन्होंने
 जो  बजट  रखा  है  वह  हमारी  नीतियों  के  अन-
 रूप  हो  है।  हम  ममा जवा दो  मसाज  की  रचना
 करना  चाहो  हैं  और  उनके  निए  जहरों  है
 fe  हम  ग्रामों  की  तरफ  जाये,  हमारा  भान
 धामों  को  तरफ़  जाय  जह  80  फ़ीसदी  जनता

 रहती है,  उनके  उत्थान  में  ही  देश  का  उत्वान

 है,  उमकी  तरक़्की  में  देश  की  तरक़्की  है
 गोर  उनके  आर्थिक  विकास  मे  ही  हमारी
 आर्थिक  होती  सूद  बन  सकती  है  ।
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 20  सूत्री  कार्यक्रम  के  लिये  जो  एक  बहुत
 बड़ी  पूजी  जुटाई  गई  है  यह  कदम  सराहनीय

 ह  20  सूत्रो  कार्यक्रम,  मैं  नम्रतापूर्वक  सभी

 लोगों  से  कहना  चाँदनी  हूं,  यह  किसी  ब्यक्ति

 विद्वेष या  किसी  पार्टी  का  प्रोग्राम  नही  है  बल्कि

 एक  राष्ट्रीय  प्रोग्राम है  बर  इसक  लिये  हमें
 सब  की  थाहे  उघर  के  बेचने  वाले  माननीय
 सदस्यगण  हों  था  इस  तरफ  बैठने  वाले  हों  चाहे
 विधानसभा  मे  विरोध-पक्ष  क॑  या  शासन  पल्  के

 सदस्यगण  हों,  चाहें  स्वागत  शासन  में  पंचायतों

 से  लेकर  म्यूनिसिपैलिटी,  नगरनिगम  के  हों

 जहां  भी  राजनैतिक  और  सामाजिक  कार्यकर्ता

 है,  सब  को  डयूटी  है  कि  20-  सूत्री  कार्यक्रमों

 को  सफल  बनायें  ।  इससे  हमारे  देश  की

 सफलता  .  इसको  सफल  बनाने  के  लिय  हमें

 बढ़ा  परिश्रम  करना  पढ़ेगा  ।  इससे  देश के
 अदीबों  की  बेर  मारो  हटेगी,  भूमिहीनों  के

 fag  मम,  बे-बँटवारों  के  लिये  घर वार,  तथा

 निराश्रितों  के  सिप  सहारा  किन  सकेगा।  ।  ऐसे
 बर्ग  थाहे  हरिजन  हों,  आदिवासी  हों  पिछडे

 वर्ग  के  हों,  अस्पमंख्पक  हों,  सव  को  तवक्को

 cay  निहित  है।  हुनर।  निवेदन  है  कि  20-

 मूनी  कार्यक  में  सब  का  सहयोंग  होना
 चाहिये  ।

 अपनी  प्रधान  मंत्रो  को  हम  बनाई  देते  हैं।
 उन्होने  प्राभोण  विकास  के  लिये  एवं  ग्रामीण

 स्व-रोजगार  वा  प्रोग्राम  बनाया  है  जिसके
 गुनवंत  हम  गामीणों  का  विकास  कर  सकेगें  ।
 प्रामीण  सुरक्षित  नव  युवक  बेचारों  को  काम
 देकर  उन्हें  आत्म-निर्भर  बना  सकेंगे  |  स्व-रोज-
 गार  देकर  हम  नौजवानों  को  अपने  पेरों  पर

 खड़ा  कर  सकेगें  ।  यह  बहुत  अच्छी  योजना  है  ।

 मैं  वित्त  मंत्री  से  निवेदन  wet  कि  इस
 संबंध  में  उन्हें  जो  सहायता  और  सहारा  मिलना
 चाहिए  वह  ठीक  ढंग  से  मिले  ।  अभी  बैंकों  से
 सहायता  मिलने  में  उन्हें  बढ़ी  कटि  नाई  उठानी
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 पड़ती  है  ।  हमारे  नौजवानों,  गरीबों,  किसानों
 को  इन  काय  क्रमों  के  मन्तगंत  बैंकों  से  सहायता
 मिलने  में  किस  तरह  की  परेशानियां  उठानी

 पड़ती  हैं  उस  पर  ध्यान  देना  होगा  ।  इसके

 लिए  कोई  सरल  तरीका  या  इस  तरह  के

 नियम  बनाने  होंगे  जिससे  इन  लोगों  को  जो

 मरक।र  राहत  देना  चाहती  है  वह  आसानी

 से  मिल  सके  और  यह  कार्यक्रम  सफल  हो  सके

 अगर  इनमें  विफलता  हुई,  अपनी  होती  के

 अनुरूप  उनको  हम  सहायता  नहीं  दे  पाये  तों

 इससे  देश  में  बहुत  बड़ा  अस तोप  पैदा  हो
 सकता  2  1

 हमारी  सरकार  ने  हर  क्षत्र  में,  चाहे
 हड़पी  हो,  तेल  कोयला  सिंचाई  या  फर्टिलाइजर-
 जर  हो,  बहुत  बड़ी  तरक्की  की  तथा  उत्पादन
 में  काफी  बृद्धि  हुई  है।  इसके  लिए  बहुत  बड़ी

 पूंजी  भी
 हमारी  वित्त  मंत्री  ने  जुटाई  है  ।

 निर्णय  ही  यह  कहा  जा  सकता  है  कि  हमारी
 गये-ब्यवश्था  को  सुदृढ़  करने  के  लिए  यह
 अच्छा  माग है।  यह  हम  बिना-शक  कह  सकते

 हैं  कि  ये  कदम  बहुत  ही  प्रशंसनीय  हैं,  लेकिन
 इसका  परक  पिटा,यूटिलाइजेदान  बड़ा  कमजोर

 है,  उसे  हमें  सुघार ना  पड़ेगा  ।  जब  हम  इतनी
 बड़ी  बुद्धि  लगाने  ज़ा  रहे  हैं  तो  हमें  देखना

 बह  है  कि  उसको  कोई  दुरुयोग  न  हो  ।  दस
 पर  हमें  बड़े  गोर  से  और  संजीदगी  से  ध्यान
 देना  होगा  ।

 मैं  अपनी  प्रसन्नता  जाहिर  करती  हूं  कि

 हमारे  देश  ने  कृषि  उत्पादन  वहुत  बढ़ाया है  ।
 वह  अब  1-2  मिलियन  टन  हो  गया  है  जो
 देश के  लिये  गौरव  की  बात है  ।  इससे  सिद्ध

 होता  है  कि  हम  स्वावलम्बन  की  ओर  जा  रहे
 हैं  और  इससे  यह  भी  स्पष्ट  हो  रहा  है  कि
 हमारी  सरकार  की  नीति  बड़ी  अच्छी,  सुदृढ़
 मौर  न्यायक  है  कृषि  उत्पादन  की  वृद्धि  हो
 अर्थ  अवस्था  को  सुदृढ़  करने  को  मुख्य  नीव

 है।
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 हमारी  सरकार  ने  कृषि  के  उत्पादन  को

 बढ़ते  के  लिए  जहां  अच्छी  नीति  अपनाई  है,

 बहां  से  किसानों  को  भी  बधाई  देना  चाहूंगी

 जिनके  अधिक  परिश्रम  से  मेहनत  और  सुभ-

 बूझ  से  अ।ज  हम  उत्पादन  ती  इस  स्थिति  पर

 पहुंच  सके  हैं  ।

 मेरी  मान्यता  है  कि  यदि  हम  किसानों  को

 कौर  प्रोत्साहन  दें  उनकी  रोज  की  दिक्कतों  को

 दूर  करे  चाहे  वह  डीजल  पम्प  लगाने  की  हो,
 बैंकों  मे  सहायता  मिलने  को  हो  या  बधी
 बाँधने  हेतु  लिए  जाने  वाले  कर्  की  हो

 या

 कृषि  की  उन्नति  के  लिए  और  साधन  जुटाने
 की  हो,  उन्हें  दूर  करना  बात  जरूरी  है

 13.00  hrs.

 जब  किसानों  की  तरक्की  होगी  और  fa

 का  उत्पादन  बढ़ेगा,  नो  हमारी  अर्थ-व्यवस्था

 सुदृढ़  होगी  ।

 मैं  सुझाव  देना  चाहती हैं  कि  अगर  हम
 अपने  चीनी  वर्ष  में  परिवर्तन  कर  के  बजट

 निवेदन  को  सितम्बर  से  चालू  कर  तमा

 बजट  वर्ष  को  15  नवम्बर से  14  नवम्बर  तक

 wa,  तो  बड़ी  सुधा  होगी  ।  दस  समय  तक,

 किसानों  की  स्थिति,  उनके  उत्पादन  और

 उत्तरी  स्थिति  के  सम्बन्ध  में  पुरी  जानकारी
 स्पष्ट  रूप  में  हमारे  सामने  आ  जाएगी ।  मैं
 aaa  हूं  कि  दूसरे  माननीय  सदस्य  मी  इससे
 सहमत  होंगें  ।

 जहां  सरकार  कई  प्रकार  के  कार्यक्रम  वना
 कर  देश  को  समाजवादी  माज  के  लक्ष्य  की
 ओर  ले  जाने  के  लिए  आगे  बढ़ना  चाहती  है,
 वहां  कई  जगह  बड़ी  गड़बड़ियां  भी  हैं,
 जिनको  दूर  करना  आवश्यक  है  ।  उदा-

 हरण  के  लिए  भारतीय  साट  निगम  में  भ्रष्टा-
 चार  की  शिकायतें  आती  रहती हैं  ।  इसके
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 afafiaa  हमारे  देना  में  कीमतों  के  बढ़ने  से

 लोगों  मैं  बहुत  बेचैनी  है  ।  खासतौर  से  निम्न

 वरगैएब  मध्यम  वर्ग  में  बहुत  परेशानी  एवं
 aa  है  हमें  बढ़ती  हुई  कीमतों  को  रोकने  के

 लिए  कोई  ठोस  कदम  उठाने  पढेंगे  ।  अगर  हम
 कीमतों  को  कम  न  कर  सक,  तो  कम  से  कम

 उन्हें  स्थिर  रखने  का  प्रयास  करना  ही

 चाहिए  ।

 जहाँ  हमारा  देश  अपनी  आधिक  स्थिति  को

 मुटट  बनने  के  लिए  समुचित  नीति  अपना  रहा

 है  बौर  आज  हम  धीमाई,  उतोग  नादि  हर

 एक  क्षत्र  में  विकास  की  ओर  अवसर  हैं.  वहाँ

 म ुयह  बहते  हुए  बटन  ?ु  होता  है  कि

 हमारे  देह  में  क्षेत्रीय  इमर्जेसी  मौजूद  है  ।

 हमने  सिचाई  साधनों  के  विराम  को  बहुत
 were  दिया है  और  20-मंत्री  कार्यऋम  में

 उनकों  प्रथम  स्थान  दिया  है।  सिचाई  के

 मामले  में  मध्य  प्रदेश  बगई  अन्य  प्रदेशों  मे

 पीछे  है.  और  उममें  भी मै.  जिस  सत्र में
 मानी  ह जो  रुदम  का  का  एरिया  हे  वह
 सिचाई के  मामले  मे  ea  है।  वहां पर  नहरें

 था  कोई  भी  अन्य  मचाई  का  साधन  नहीं  है  ।

 माननीय  प्रधान  मंत्री  जी  मे  कई  थार  था धणा

 कीह  कि  ag  मिठाई  मलवायी  बहुरूपिया
 पश्वोजताओँ  को  प्राथमिकता  देनी  चाहिए ।
 वें एक  ऐसी ही  परियोजना  की  नग्फ  सर-

 कार  का  ध्यान  दिलाना  चाहतों  हूं।  हमारे
 पहां  केन  नदी  वहू  हू  ब्याज  वृहद  मिलाई  योजना

 है,  जिसके  अन्तर्गत  छप्पर  6  लाग  एकड़

 भूमि,  पन्ना  डिस्ट्रिकट  में  5  लाल  एकड  मुरली
 और  उत्तर  प्रदेश  के  वका  डिस्ट्रिकट  में  4

 लाख  एकड़  भूमि  को  सिचाई  हो.  सकेगी ।
 इसके  अलावा  उससे  60,  70  मेगावाट  बिजली
 भी  पैदा  की  जा  सकेगी  ।  जिसका  से  भी  पूर्ण

 हो  चुका  है  ।  मेरा  निवेदन है  कि  ऐसी  परि-
 योजनाओं  को  ख़ासकर  उन  क्षत्रों  की  परि-

 योजनाओं  को  जहाँ  सिंचाई-साधन  बिल्कुल
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 बहीं  है-प्राथमिकता  देनी  चाहिए  ।

 मैं  बह  बताता  भी  अपना  फर्ज  सकती  हूं
 कि  इतने  लबे  अरसे  में  बु  देन खंड  में  एक  भी
 मध्यम  बा  वह  उद्योग  रारकारी  या  प्राइवेट

 किसी  भी  क्षेत्र  में  स्थापित  तहों  किया  गया  है  |

 यहाँ  के  हजारों  लाखों  लोग  अपना  पेट  भरने  के

 लिए  अपने  भर  छोड़  कर  दिल्ली  कौर  दूसरी
 wag  आते  हैं,  जहाँ  बे  महनत  मजदूरी  करते

 है  ।  यहां  पर  ठेकेदार  और  बिचौलिए  उनके

 माथ  क्या  बचा  ज्यादतियां  करते  हैं,  ये  बाते

 रोज  हमारे  सामने  आती  हैं  |

 मैं  उन  के  लिए  किसी  प्रकार  को  सहायता

 चाहते  हुए  भी  करने  में  असमर्थ  सी  हो  जाती

 हूं,  उनको  कोई  सहायता  नहीं  कर  सकती ।
 इसलिए  मैं  चाहती  हूं  छतरपुर  ओर  टोक

 मगर  में  उद्योग  खोने  जाय ।  लेकिन  उद्योग

 तब  नक  नहीं  स्कूल  सकते  जब  तक  कि  यहां
 आवागमन  के  साधन  नहीं  हों।  जब  भी  मैं

 किसी  उद्योगपति  से  बान  करती  हूं  उद्योत

 maa  के  लिए  तो  यही  जवाब  बहु  देंते  हैं  ।
 नो  वह  कहते  हैं  कि  पहने  वहां  आवागमन  के

 area  होने  चाहिए  ।  आवागमन  के  साधन  के

 fan  agar  उद्योगों  में  किसी  न  किसी  को  तो

 पहल  बरनी  पढ़ेंगे  ।  मैंने  एक  रेल  लाइन  को

 मांग  रेलवे  मत्री  जो  से  की  थो  ।  उन्होंने  कहा
 कि  यह  बहुत  बढ़ी  है,  हम  इस  को  दो  हिस्सों
 में  देंगे  ।  एक  हिस्सा  सतना  से  बनवाया  जिस

 बी  उन्होंने  Mam  कर  दो  है  लेकिन  दरस री
 जो  बहुत  प्रमुख  लाइन  है  ललित  पुर  से  वादा

 (खरादा)  वाया  टीकमगढ़  छतरपुर,  खजुराहों
 उसको  घोषणा  नहीं  की  है।  वहाँ  उस  इलाज

 म  डकती  को  समस्या  है,  आवागमन  के  साधन

 नहीं  हैं,  गरीबी ९  जिस  रेलवे  लाइन  को

 उन्होंने  घोषणा  कर  दी  उसके  लिए  तो  में  उन

 को  बधाई  देती  हू  ।  लेकिन  यह  दूसरी  रेलवे

 लाइन  बहुत  महत्वपूर्ण  है।  इस  इलाके  को
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 डकैती  को  समस्या  को  हल  करने  के  लिए  भी
 इसको  प्राथमिकता  देना  आवश्यक  हैं  और  वह
 पिछड़ा  इलाका  हैं,  जब  हम  यह  कहते  हैं  कि
 पिछड़े  इलाके  को  हम  ऊपर  उठाना  चाहते  हैं
 क्षेत्र  के  इम्बेलेंस  को  मिटाना  चाहते  हैं  तो  इस
 तरफ  शासन  का  चयन  क्यों  सहीं  जाता  जब
 कि  मैंने  कई  बार  इस  भोर  ध्यान  आकृष्ट
 किमा  है  2

 इसी  तरह  टीकमगढ़  जिले  मैं  एक  ओरछा
 सिंचाई  परियोजना  की  बात  है  ।  यह  बहु-उसे-
 शोध  परियोजना  है  ।  इससे  बिजली  की  सम-
 ear  भो  हल  होगी  और  हजारों  एकड़  जमीन
 को  सिचाई  होगी  ।  यह  हमारे  यहां  की  मुख्य
 समस्याए हैं।  मैं  यह  निवेदन  करना  चाहूंगी
 कि  इन  समस्याओं  को  गम्भीरता  से  ले  ।

 एक  मौर  समस्या  मेरे  क्षेत्र  में  मेरो  समझ
 म  भाई  है  यहा  कुछ  गांवों  में  कुछ
 मछुवे  छोटे-छोटे  तालाबों  से  अपनी  गुजर
 घसर  करते  थ  ।  उनमें  बह  सिंघाड़ा  या
 भोर  अगम्य  चीजें  जो  तालाबों  में  पैदा  होती  हैं
 उन  को  पैदा  करके  भर  मछलियों  से  अपनी

 रोजी  रोटी  चलाते  थे  ।  लेकिन  अब  वह  मतलब
 नियम  के  अन्तर्गत  या  कहीं-कहीं  पंचायतों  के
 HTT  चले  गए  हैं  ।  पंचायतों  की  आमदनी

 बढ़ाने  के  लिए  वट  एक  अच्छा  कदम  है  कि  यह
 उनको  दे  दिया  गया  ।  लकिन  इसका  नतीजा

 यह  है  कि  बड़े-बढे  ठेकेदारों  को  इसक।  ठेका

 द  दिवा  जाता है  ।  उनके  मुकाबले  में  मछुओं
 की  सोस।इटो  भी  बॉलों  नही  बोल  पाती  ।  इस

 लिए  आज  तह  बेकार  हो  रहे  हैं  ।  उनके  लिए
 साने  पीने  का  कोई  साधन  नहीं  रद  गधा  है  ।

 उम  का  शोषण हो  रहा  हे।  हम  यरीबों के
 उत्थान  की  बात  करते  हैं,  छोटे  छोट  लोगों

 की  तरक़्की  की  बात  करते  हैं  तो  उन  मछुओं
 को  तरफ  भी  हमें  अपना  ध्यान  देना  चाहिए  |

 माप  ने  मुक्के  समय  दिया,  भाप  की  मैं  बड़ी
 आभारी  हुਂ  गोर  वित्त  संत्री  जी  की  भी  वही
 ara  हू  जिन्होंने  बहुत  से  करों  से  मुक्ति
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 देकर  मध्यम  वर्ग  के  समाज  के  लिए  बहुत

 राहत  पहुंचायी  है  लेकिन  कुछ  ऐसे  कर  हैं
 जो

 सीधे  नहीं  बल्कि  अपरोक्ष  में  हैं  वह  हमारे

 उपभोक्ताओं  पर  ही  पड़ते  हैं।  मैं  जानती हूँ
 थौर  महसूस  करती हूं  कि  आखिर  जो  हमारी

 लकड़ी  के  काम  होंगे  वह  बिना  पसे  के  तो

 'नहीं  होंगे,  कहों  न  कहीं से  साधन  जुटाने  होंगे  ।

 लेकिन  वह  बड़े  लोगों  की  पूछी  में  से  जुटाए

 जिन्होंने  एक  की  जगह  दस  दस  मिलें  ओर

 कारखाने  छड़  कर  लिए  हैं।  उनकी  पू
 जी

 छिपी हुई  होती  है  और  एक.  अमूल्य  रूप
 से

 उनका  पैसा  बढ़ता  जाता  है  बगर  आप  उस

 पूजी  को  पकड़  सकें  बौर  उसका  नाभ  उठा

 सकें  तो  गरीबों  को  बड़ी  राहत  होगी  ।  इन्हीं

 दादों के  साथ  में  इस  बजट  का  हदय से
 सम-

 बन  करती  हैं  और  आप  को  और  वित्त  अत्रो

 को  घन्यवाद  देती  हूं  ।

 MR.  DEPUTY-SPEAKER  :  Now
 Shri  Neclalohithadasan  Nudar.

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS,  SPORTS  AND
 WORKS  AND  HOUSING  (SHRI
 BUTA  SINGH):  Sir,  before  you  call
 Shri  Neclaluhithadusan.  I  have  to  make
 @  request  to  you  that  Shri  5.  M.  Krishna
 who  proposed  to  intervene  has  now  said
 that  he  is  not  going  to  intervene.  There-
 fore,  we  have  sufficient  time  to  accom-
 modate  the  Members.  Hon.  Finance
 Minister  may  be  called  at  4  O'clock.

 MR.  DEPUTY  SPEAKER  =:  Yes,
 Now  Mr.  Neclalohithadasan.  Your
 party  has  been  allottcd  fiftecn  minutes.

 श्री  ए,  रोजा  लोहित  दसन  नागर  त्रिवेन्दम)!
 उपाध्यक्ष  महोदय,  आजकल  हमारी  आधिक
 जीवन  में  बजट,  चाहे  वह  राज्य  सरकार  का  हो

 था  केन्द्रीय  सरकार  का  एक  निष्प्रयोजन  और

 निरोधक  ब्यायाम  बन  गया है  क्योंकि  हमारी
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 arf  क-व्यवस्था  का  नियन्त्रण  बहुराष्ट्रीय

 कपम्नियां  और  बड़े  घराने  करते  हैं  ।  इस  तरह
 के  गकट  जनता  के  वास्तविक  बोबन  से  कोई
 सम्बन्ध  नहीं  रखते  ।  थाहे  राज्य  सरकारों

 द्वारा  लगावा गयां  बिी  कर  हो  या  बेनीय
 सरकार  द्वारा  लगाया  गया  उत्पाद-शुल्क  हो.
 उनमें  जो  कटौती  था.  बढ़ोत्तरी  की  जाती है  ।

 उसका  वोजों के  मुल्यों  से  कोई  सम्बन्ध  नहीं
 रहता  ।  पहले  हमारी  यह  धारणा  थी  कि

 उत्पाद-शुल्क  में  कटौती  होने  से  उस  नीग  का
 दाम  कम  हो  जान। है  अथवा  उत्पाद-शुल्क  में
 बढ़ोतरी  होन ेसे  उम  खोज  बा  दाम  बढ  जाता

 है  लेकिन  आजकल  हम  देखते  हैं  कि  चाहे  ।  कसी
 खोज  पर  उत्पाद-घुड़क  घटता  हो  था  बढ़ता

 हो  उत्पाद-शुल्क  हो  न  हो,  बजट  हो  न  हो
 चोरों  के  दाम  बदने  हो  चलते  हैं।  उदाहरण, थ
 wa  Ved  चरण  माह  हमारे  राष्ट्र  के  विल

 मंत्री थे  तब  उन्होंने  अपने  बजट में  माने के
 उस्ताद-शुल्क  में.  बढ़ोतरी  को  थो  जिसके
 विरोध  में  पूरे  देस  में  बटी  हलचल  सचों  थो  ।

 नत्पद चात  चुनावों  के  आद  ।  घान  सरकार
 सना  में  आई  जिसने  साबुन  के  उत्पाद-शुष्क  में

 कटौती  को  लेकिन  साबुन  के  दायों  में  एक  पैसे

 को भी  कमी  नहीं  हुई बतक  हम  देव  रहे  हैं

 लगातार  साबुन  के  दाम  बढते  हो  जा  रहे  है  ।

 बत:  हम  देखने  हैं  कि  बजट  का  अपना के
 वास्तविक  जीवन  से  कोई  सम्बन्ध  महीं  रहता
 जनना के  आर्थिक  कीनमें में  अ  बट  कुछ  कर

 ही  नहों  सकता  ।

 विन  मंत्री ने  आप  कर  में  थो  कटौती की

 है  उसके  बारे  मे  शासक  दल  के  प्रतिनिधियों  ने

 बहुत कुछ  कहा  है  लेकिन मैं  विल  अंधी जी  से

 पूछना  चाहता  ह  कि  हमारे  देव  मैं  कित से
 आायकार  दाता  हैं?  के  3  प्राप्त  लोग  हो
 आयकर  देते  हैं  ।  इसलिए  आय कार में में

 बो
 कटौती  की  गई  है  इससे  अहुत  कम  लोगों  को

 ही  फयदा  मिल  सकेगा  ।
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 खेती  के  बारे  में  वित्त  मंत्री  के  भाषण  में

 बहुत  कुछ  कहा  गया  है  ।  तृतीय  पैराग्राफ  के

 aa  में  उन्होंने  कहा  है  :

 “Agriculture  production  as  a
 whole  is  likely  to  increasc  by  ninc
 per  cent  over  the  year.  Hon.
 Membcrs  will  agree  that  this  is  a
 convincing  testimony  to  the  sound-
 ness  of  our  agriculture  strategy  and
 to  the  hardwork  of  our  farmers.”

 हमारे  राष्ट्र  में ब्बाद्यनन  बा  उत्पादन  प्रकृति
 की  ।ा  और  अनिच्छा  के  अनुरुप  हो  रहा
 Ri  यह  हमारे  लिए  राष्ट्रीय  लज्जा  की  बात

 है  स्वतन्त्रता  प्राप्ति  के  36  वर्ष  बोन  जाने के
 बाद  और  योजनाओं  वी  शुरुआत  वे:  33  बप

 बीन  जाने  के  बाद  भी  हम  राष्ट्र  मं  सूचा  भीर

 बाढ़  पर  नियंत्रण  नहीं  कर  रुके  हैं  ।  सुस्ता  ओर

 बाढ़  मेवक  नहीं  गावे.  हैं।  जब  करोडों  रुपए

 एशियाड,  गुट  निरपेक्ष  शिक्षक  सम्मेलन  ओर

 राष्ट्रमंडल  सम्मेलन  बा्  के  लिए  अनावश्यक

 रुप  से  लय  करते  है.  लेकिन  गंगा,  यमुना  ओर

 ब्रह्मपुत्र  योजना  आदि  बायलरों  के  लिए

 हमारे  पाम  हेमा  नहीं  है  ।  हमारे  पास  योजना

 नहीं  है  यदि  हग  ऐसी  योजनाओं  का  अ  विस्तार

 कर  सबते  है  तो  बाढ  और  सुखे  पर  भी  नियंत्रण
 कर  सकते हैं  ।  बेकार  लोगों  को  रोजगार  भी

 दे  सकते  है  एक कूत  ग्रामीण  विकास  कार्यक्रम

 बौर  राष्ट्रीय  घ्ामीण  रोजगार  कार्यक्रम  के

 बारे  मे  वित्त  मंत्रो  महोदय  ने  अपने  भाषण  में

 बहुन नुछ  बहा  है  ।  इन  दोनों  कार्यक्रमों  के

 बारे  में  नापक  अनुभव  के  आधार  पर  मैं  कहना

 चाहता हूं  फि  वास्तव  में  जो  लोग  गरीबी  की

 Fara  नीचे  अपना  जीवन  व्यतीत  करते  हैं,
 उनको  कोई  फायदा  नहीं  पहुंचा  है  ।  जो  रकम
 इन  कार्यक्रम  के  लिए  रखी  जानो  है,  वह  रकम
 किसी  न  किलो  प्रकार  भ्र टाचार के  जरिए

 कुछ  लोगों  के  पास  पहुंच  जाती है  ।

 हाल  ही  में  भाल  इंडिया  फांप्रेस  कमेटी
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 (आई) के  महासचिव,  श्री  राजीत  गाँधी,  ने

 लखनऊ  में  कहा  कि  बीस-सूत्री  कार्यक्रम

 असफल  रहा  चाहे  बह  संकटकालीन  परिश्रमी-

 तियों  का  बीस  सूत्री  कार्यक्रम  हो,  वर्तमान

 afer  बीस  सूत्री  कार्यक्रम  हो.  एकीकृत
 प्रापोण  विकास  कार्यक्रम  हो  या  राष्ट्रीय
 ग्रामीण  रोजगार  कार्यक्रम  हो  ।  पिछली  15
 अगस्त  को  प्रधान  मंत्री  जी  द्वारा  घोषित
 ग्रामीण  भूमिहीन  रोजगार  गारन्टी  स्कीम  या

 दिक्षित  बेरोजगारों  को  निजी  रोजगार  देने

 का  कार्यक्रम  हो,  उससे  गरीबी  रेखा  से  नीचे

 जीवन  बिताने  वालों  को  कोई  फायदा  नहीं  है  ।

 कुछ  भ्रप्ट  राजनी  निक  और  भ्रष्ट  आफिसर  ही
 इन  योजनाओं  वत  लाभ  उठा  रहे  है ं।

 उपाध्यक्ष  महोदय,  भ्रष्टाचार  हमारे  समाज

 में  धार्मिक  समस्य!  ही  नहीं  बल्कि  आर्थिक

 समस्य  बन  गया है  ।  आधिक  विकास  के  लिए
 जो-जो  रकम  सरकार  को  खर्च  करनी  है,  वह

 भ्रष्टाचार के  जरिए  कुछ  भ्रष्ट  राजनीतिक

 लोगों  कौर  कुछ  भ्रष्ट  आफिसरों  की  पाकेट

 में  चनो  नाती  है  ।  वर्तमान  सरकार  'ब्रह्मा-
 चार  को  दर  नहीं  कर  सकती  है,  क्योंकि  उस

 सरकार  की  नीति  ही  भ्रष्टाचार  पर  आधरित

 है।  काले  घन को  द्र  तने के  वारे  में  मी

 वित्त  मंत्री  ने  अपने  भाषण  में  उल्लेख  किय।  है  |

 लेकिन  पाठक  दल  चुनाव  और  अपनी  पार्टी

 को  चलाने  के  लिये  काला घन  मौर  करवंचन

 करने  वाले  लोगों  पर  दृष्टि  रखते  हैं,  तो  वे

 कसे इन  को  श्र  फर  सकते  हैं  ?  में  आपकी

 अनुमति  से  एक  आरोप  लगाना  चाहता  हूं  ।

 शासक  दन  हमारे  वित्त  मंत्रालय  का  दुरूपयोग
 अपनी  पार्टी  चलाने  के  लिये  और  चुनावों  के
 लिये  पैसा  ईक्टठा  करने  के  लिये  पूरा  करता

 है  ।

 अन्तराष्ट्रीय  मुद्रा  कोष  के  आरे  में  वित्त  मंत्री
 जी  अपने  बजट  भाषण  क  दसवें  पैराग्राफ  में

 कहते  हैं--
 -
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 (श्री  ए०  नीलालोहिथादसन  नाडार)

 “We  have  not  cut  wages,  we
 have  not  compromised  on  Planning.
 We  have  not  been  trapped  in  a  debt
 crisis.""

 इस  का  क्या  मतलब  है.  ?  हम  को  किसी

 ने  फंसाने  या  ट्रूप  करने  की  कोशिश  को  हो

 ऐसा  प्रतीत  होता  है  ।  अन्तर्राष्ट्रीय  मुद्रा  कोप

 से  ऋण  लेने  के  विऋद्ध  देश  भर में  जो  भावना

 जगी  थी,  आने  वाले  चुनाव  में  उस  भावना

 से  बचने  के  लिये  आपने  अन्तराष्ट्रीय  मुद्रा

 कोष  से  वाकी  रकम  न  लेने  का  फैसला

 किया  ।

 स्वतन्त्रता  प्राप्ति  के  बाद  से  माज  तक

 देश  का  जो  विकाश  हुआ  है  यदि  हम  उस  का

 सबे  क्षण  करें  तो  आप  कों  मालुम  होगा  कि

 हमारे  विकास  का  सब  से  बड़ा  दोष  क्षेत्रीय

 असमानता  रहो  है  ।  हमारा  केरल  उम  क्षेत्रीय

 मग समानता  का  शिकार  रहा  है  ।  ऑद्योगिक

 बिकास  के  क्षेत्र  में  केन्द्रीय  सरकार  ने  केरन

 को  हमेशा  अव गणना  को  हे  ।  केन्द्रीय

 क्षत्र  में  जो  इन्वेस्टमेन्ट  केरन  में  हुआ.
 1978-79  में  उसकी  दर  ढाई-प्रति-दात  रहो

 1981-82  में  भी  दरो  पाव  प्रतिशत  हो  रहो
 और  अब  तो  उससे  भी  कम  होगी  ।  हाल  हो

 में  केन्द्रीय  उद्योग  मंत्री  और  व्यापार  मंत्रो

 केरल  के  पर्यटन  पर  आये  थे।  उन्होंने  कहा
 था  केरन  में  औद्योगिक  विकास  के  लिये  बहुत

 अनुकूलन  परिस्थिति  है  ।  ऑद्योगिक  क्षत्र  में

 बहाँपर  जो  शान्ति  है  उमस  को  भी  उन्होंने

 सराहना  की  थो,  लेकिन  उस  के  बाद  केरल  में

 केन्द्रीय  क्षत्र  मे  इन्वेस्टमेंट  बढ़ाने  के  लिये

 उन्होंने  कोई  कदम  नहीं  उठाया  ।  आज  के  खून  से

 लैटर  आफ  इन्टेन्ट  और  औद्योगिक  लाइसेंसों
 के  लिये  अनेक  एप्लिकेशन्स  केन्द्रीय  सरकार

 के  दफतरों  में  पडी  हुई  हैं  लेकिन  केन्द्रीय

 सरकार  उस  भोर  कोई  कदम  नहीं  उठा  रहो

 है  ।  भौगोलिक  विकास  के  लिये  जो  मौलिक
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 बातें  हैं  जैसा  कच्चा  माल  बिजली  भर  मानस
 शाक्ति  थे  तीनों  केरल  में  बहुत  अधिक  मात्रा

 में  विद्यमान  हैं।  इसलिये,  उपाध्यक्ष  महोदय
 मैं  भाप  के  जरिये  केन्द्रीय  सरकार  से  प्रार्थना
 करता  हुं  कि  केरल  में  केद्रीय  क्षेत्र  मे  अधिका-
 fas  उद्योग  खोलें  ।

 हमारे  यहां  “विजि्हिन्जन'  हार्बर  के  लिये
 न्द्रीय  सरकार  ने  दिनीप  ओर  दुनिय  स्टेज
 में  कोई  नासिक  सहायता  नहीं  दो  ।  एलेप्पी
 बोर  बलिस्तर  पन्नों  के  विकास  के  लिए
 केन्द्रीय  सरकार  कुछ  कदम  नहीं  उठाती  है
 और  हमारे  जो  परम्परागत  उद्योग  कोयला,

 हैण्डलूम,  कक  मौर  बीडी  के  हैं,  उन  पुनगटंन
 के  लिए  जो  कार्यक्रम  रखे  गये  हैं,  उन  के  सिए
 केन्द्रीय  सरकार  आधिक  महावीर  नहीं
 देनों  है  ।

 हमे  अपने  अनुसंधान  पर  बहुत  गव  है
 लेकिन  हथि  के  पत्र  में  जॉ  अनुसंधान  होता
 हैं,  बह  पर्याप्त  नहीं  है  ।  उदाहरणार्थ  हमारे
 बेरस  में  नारियल  कृति  कई  बोला  रियों  से  नम्न

 है  ओर  इन  बीमारियों  को  पकडने के  सिए
 ay  तक  आप  के  अनुसंधान  विभाग  ने  कोई
 कार्य  नहीं  किया  है  ।

 स्वतन्त्रता  प्राप्ति  के  बाद  लल् का निक  रूप
 4  aftafes  आधिक  ब्ययम्था  हमने  अपनायी
 थो  |  स्वर्गीय  श्री  जवाहरलाल  नेहरू  के  उन
 दिनों  के  भागण  भोर  लेख  इस  के  स्पष्ट  प्रमाण

 हैं  afer  आज  हम  देखने ंहैं  कि  सम्मनित
 मालिक  व्यवस्था  ने  भारत  में  पूंजी  वादी  विकास
 का  रास्ना  दिया  है  ।  देश  के  बाहर  ओर  अन्दर

 पूंजीवादियों  ने  सा मं वादियों  से  मिल  कर

 हमारे  मालिक  बिकास  के  सारे  फल  खा  लिय

 हैं।  इस  ofefeafa  को  बदलने  के  लिए
 माइनर  आपरेशन  मे  कुछ  होने  बाला  नहीं  है  ।

 इस  के  लिए  तो  मेजर  सर्बरी  मेजर  माप रें दान

 होना  चाहिए।  इसलिए  मेरा  कटना  यद  हैं
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 कि  सामाजिक  और  आधिक  परिवर्तन हम
 चाहते  है  तो  पहले  पहल  हमें  आर्थिक  क्षत्र

 से  विदेशी  पूंजी  को  घटाना  चाहिए  और

 हमारा  मालिक  योजनाएं  हमारे  इन्टरनल

 रिसोर्सेज  पर,  आंतरिक  विभागों  पर  और

 मानुषिक  घाबितियों  पर  आधारित  योजना

 अपनानी  चाहिए ।  आज  हम  पह  दम  रहे  हैं

 कि  यहां  के  जो  बढ़ें  औद्योगिक  घराने  हैं,  बडे

 अ्यावार  घराने  हैं,  उनकी  पूंजी  बढती  ही  चली

 जाती  हैं  अगर  समाज  बादी  आधिक  व्यवस्था

 ay  स्थापना  चाहते  हैं  तो  fas  क्षेत्र  में

 हमारा  पहला  ब  दम  तो  यह  होना  चाहिए  कि

 जो  बढ़े  औद्योगिक  घराने  हैं,  उन  राष्टीय करण

 feat  wa  मैं  आप  के  जाये  मे  मंत्री  महोदय

 से  बीर  सरकार  से  यही  मांग  करता  ह  नि  बढ़े

 alerting  घरानों  बी  पूंजी  बत  राष्ट्रीयकरण

 हुरमत  करना  चाहिए  |

 समय  के  अभाव  के  कारण  में  और  ज्यादा

 कुछ  नहीं  कहना  चाहना  ।  मैं.  इतना  ही  कहना
 चाहता  हैं  कि  विंमान  सरकार  के  पिछले  चार

 वर्षों  का  दामन  विल्कुल  निष्क्रय  और  निकम्मा

 रहा  हैं  और  इस  सरकार  का  यह  निकम्मा
 बजर  है  और  बजट  साफ  इनका  शन  है  पिछले

 चार  वर्षों  में  आप  ने  व्या  शिया ।  आप  ने

 ब्लेक  मनी  वियर  बोहम  के  जरिये  ले  काले

 घन  वालों  को  सहायता  दो  है  ।  इस  के  अलावा

 एम०  आर०  टी०  पी०  maz  को  लिश्ञेलाइज
 कर  के  आप  बड़े  उद्योगपतियों,  पू  जी पतियों
 भोर  बढ़े-बढ़े  घौदयागिक  घरानों  को  भोर

 पनपने  का  असवर  दिया  है  ।

 बा-  एम०  To  की  दिखती  और  प्रवासी
 मार नियों  को  निक्षेप  योजनाओं  के  जरिये

 बहुराष्ट्रीय  कम्पनियों  को  आधिपत्य  जमाने  के
 लिए  मापने  अवसर  प्रदान  किया  है  ।  इन  सभी

 कार्यवाहियों  को  आपने  इस  बजट  के  जरिये  दो
 छिपाने  को  कोशिश  की  है  ।  मैं  इस  बजट  बत
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 विरोध  करता  हूं  ।

 MR.  DEPUTY-SPEAKER  :  The
 Finance  Minister  ऑ  going  to  reply  only
 at4p.m.  You  have  got  2  and  a  half-
 hours.  Many  hon.  Members  from  ruling
 Party  and  those  who  have  not  spoken
 from  the  other  side  will  also  be  called.

 (interruptions)

 MR.  DEPUTYISPEAKER  :  Pcople
 must  wait,  They  must  Practise  the  way
 of  sitting  in  the  House  continuously,

 SIIRI  ह.  H.  MOHSIN  (Dharwad
 South):  Mr.  Deputy  Speaker,  Sir,  the
 Budgct  proposals  presented  ०  the
 Finance  Minister  are  gencrally  welcomed
 by  all  sections  of  the  pcople  of  this
 country.  प 8171  congratulating  the  Finance
 Minister  for  having  brought  this  budget.
 Not  only  there  is  no  further  tax  but
 there  are  many  tax  relicfs  which  have
 beun  announad  -3  such,  the  people
 who  are  expected  fo  pay  tax  are  natue
 rally  happy.

 So,  this  has  been  the  convention  in  the
 ycats  past  that  when  we  go  to  the  polls,
 of  coursc,  there  is  less  taxation.  Some
 People  were  saying:  Why  don't  have
 elections  every  year  so  that  we  may  not
 have  tax  at  all  every  year.  But  I  don't
 think  that  it  isa  feasible  proposal  to
 have  tax-free  Budget  every  year.  Every
 day  can  not  be  a  holiday.  There  may  be
 tax  holiday  for  a  year.  But  |  क  not
 be  repeated  for  years  together.  So,  that
 was  one  of  the  criticisms  by  Mr  Inderjit
 Gupta  saying  that  harder  days  are  ahead
 after  9  months,  andthe  next  Budget
 might  be  very  heavy  tax-Budgact.  I  don't
 think  that  it  would  be  so  heavy  as  he
 thinks.  But  it  may  be  necessary  to  have
 some  taxation  as  least  in  a  devcloping
 country  like  ours.  It  is  inevitable,

 Sir,  the  Finance  Minister  in  his  specCh
 has  said  that  the  relicf  has  been  made
 available  for  the  fixed  income  groups.  Of
 course,  there  is  a  relicf  to  some  extent,
 5%  felicf  has  been  given  to  many  income
 slab  groups.  But  in  the  higher  groups—
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 Rs.  60,001  to  70,000  and  Rs.  85,01  to
 1,00,000,  the  reduction  is  higher,  say
 7.5%.  The  reduction  for  higher  income
 group  ७  much  morc  than  that  of  the
 lower  income  grcup  who  get  only  है
 relief.  In  the  highcr  groups,  the  fixed
 income  group  people  or  the  =  sa’aried
 group  persons  will  not  come  atall.  I
 think,  it  is  very  unlikely  that  the  salaried
 group  will  come  under  Rs.  60,001  to
 Rs.  70,000  or  Rs.  85,001  to  1,00,000.
 So  more  relicf  has  been  given  to  the
 business  people.  7.5°.  relief  has  been
 given  to  business  people  and  the  lower
 income  group  has  becn  given  onty  5°,

 So,  in  effect,  this  is  not  आ  relicf  given
 to  low  salaricd  people.  Henee  in  1  way
 the  intdntion  is  to  give  relief  to  rich
 people  and  incidentally  some  relicf  has
 b  ca  extended  tu  the  lower  level  also.

 The  income-tax  exemption  limit  has
 not  been  rais.d  A  person  getting  an
 income  above  Ry.  15,000  is  taxabl-.
 What  is  the  value  of  an  income:  of  Rs.
 15,000  per  annum  now-a-days?  Ten
 years  back,  it  meant  oaly  Rs.  1590.  Tie
 value  of  the  rupce  has  gone  dowi  and  at
 has  been  reduced  ty  ।’  0.  Even  a  par
 walla  will  carn  at  least  Rs  30  a  diy.
 Arc  you  going  totaxa  Pinwalli?  A
 petty  howker  in  the  street  will  also  cara
 at  least  Rs  50/-  4  day.  [t  will  come  to
 Rs.  1500  p:r  month.  Bur  th:  cost  of
 living  is  so  high  that  -ven  हि.  1509  por
 mo:ith  is  aot  su  Ticicat  ।८  mak.  both  ends
 mect  for  any  man.  The  mort  hird-hit
 arc  the  fixed  salaricd  people  who  have
 no  other  iacome.  5.१,  no  relicf as  such
 has  been  given  to  these  peop'c.  The
 excmption  limit  for  incomestax  was
 18150  from  12,000  to  Rs.  15,000  a
 couple  of  ycars  back.  I  expected  that
 the  cexeMption  limit  would  be  raised  But
 I  am_=  disappointed.  The  excmption
 limit  should  be  raised  from  Rs.  15,000
 to  Rs.  25,000.  Otherwise,  cverybody
 will  be  harassed  by  the  income-iax
 authoritics.  Nobody  can  escip:.  A
 Person  carning  Rs.  50  a  day  is  hable  to
 pay  income*tax.  Is  -  the  intention  of
 the  Finance  Minister  to  tax  cven  petty
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 howkers,  paclare  and  small  shop-keepers
 apart  from  the  low  salaried  people  ?
 Even  a  clerk  or  a  typist  gets  that  much
 amount  now-a-days,  even  more  than
 that.  If  a  person  has  got  many
 children  or  =  many  depcndents,  is
 there  any  relief  given  to  him?  No.
 Actually,  no  rclicf  as  such  has  been  Biven
 to  fixed  sularicd  people  and  to  lowcr
 income  groups.  But  an  attempt  has  been
 madc  to  give  rehef  to  higher  income
 groups,  that  is,  persons  carning  Rs.
 60,01:0  and  above  annually.

 Th:  Finance  Commnussiun's  Report  had
 recommended  thit  at  no  stage  the  rate
 of  taxation  shou'd  be  more  than  50  per
 cent.  But  that  hus  not  been  taken  into
 consideration  at  all.  It  should  be  scen
 by  the  Finance  Minister  (hat  at  no  stage
 the  tax  rate  should  be  more  than  50  per
 ceat.  Ifthe  rate  of  taxation  is  higher,
 then  there  willbe  tax  evasion;  they  will
 manipulate  accounts  and  see  that  they
 come  within  a  lower  slab  of  tax.  They
 have  now  reduced  it  to  61.75  per  cent
 at  against  the  present  67.5  per  cent.
 That  ts  the  relicf  given  But  thcy  should
 have  brought  it  down  ty  x0  per  cent  at
 least  They  have  not  doac  it.

 As  regards  the  wealth  tax,  it  is  truc
 that  they  have  riised  the  limit  from  Rs.
 Llakh  t>  Rs  2  lakhs,  regarding  the
 house  owaed  by  the  assesses.  A  house
 upto  the  value  OF  Re.  2  Lakhs  is  cxemp-
 ted  from  the  wealth  tax.  Butewn  that
 limit  is  very  low.  -  small  howe, a
 2—roomed  house,  will  cost)  more  than
 2.  2  lakhs  now-a-days.  The  cost  of
 lan  and  the  price  of  a  house  bas  gonc
 up  very  high  You  cannot  gct  a  2—
 roomed  small  house  in  Delhi  of  in
 Bombay  or  ia  Bangalore  for  Icss  than
 Rs.  2  lakhs.

 That  mcans  everybody  has  to  pay  the
 Wealth  Tax  also  Then  again,  net  wealth
 of  assesscc  to  the  cxtcnt  of  Rs.  1,50,000/-
 was  excmpt-d.  That  has  not  been  raised
 atall.  [fan  asscssee  has  a  wealth  of
 more  than  Rs.  1,50,000j-,  he  will  be
 asscsscd.  Rs.  1.50,000/-  nowadays  in
 big  cities,  including  immovable  proper-
 lica,  is  not  such  a  large  amount.  What
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 is  the  total  revenuc  you  get?  I  very
 much  agree  with  Mr.  Satish  Agarwal
 when  he  said  that:  Wealth  Tax  collcctcd
 is  so  little  but  you  have  to  cmploy  su
 many  officcrs  for  assessing  it.  The  asses-
 s€cs  arc  put  to  trouble.  There  is  more
 harassment  It  is  worth  giving  it  up.
 The  Wealth  Tax,  the  Gift  Tax  and  the
 Estate  duty  better  to  give  them  up.  You
 can  git  that  much  revenue  by  means  of
 raising  the  Excise  and  Customs.  But  the
 Wealth  Tax  which  you  get  is  80  little
 amount  but  it  causes  harassment  to  so
 many.

 About  the  sharing  of  revenues  with
 the  States,  (axes  on  income  are  levid
 and  collected  by  the  Government  of
 India  and  distributcd  to  the  States  also.
 Tax  on  income  docs  not  include  Corpo-
 ration  Tax.  Corporation  Tax  is  not
 shared  by  the  State  Governments  at  all.
 Asa  result  of  the  changes  made  in  the
 Finance  Act,  1959,  only  income-tax  paid
 by  limiled  companics  must  now  be  trea
 ted  as  Corporation  Tax.  Evin  the  tax
 paid  by  Imitcd  companies  is  also  treit-
 ted  as  Corporation  Tax.  In  effect,  State
 will  not  share  this  Ccrporation  Tux
 ind  the  taxes  given  by  the  limitcd
 Companies.  Then  the  resources  of  the
 States  will  go  down  naturally  and  11  wall
 cause  resentment  rmong  many  Statcs.
 There  is  a  hue  and  cry  mong  प.  States
 hec..us:  there  are  no  resources.  The
 resources  have  been  exhausted  =  Muny
 States  have  exhausted  all  the  resourc.s
 and  they  look  to  th:  Centre  always  for
 h  ip.  If  this  is  als)  not  donc,  not  shard
 Properly,  there  -  alw.ys  cause  for
 resentment.

 The  Seventh  Finance  Commission  re-
 commended  40°,  of  the  Excise  t.x
 coll-cted  to  be  shared.  Now  it  is  being
 shared  also.  But  latcr  on,  the  prices  of
 Petrolcum,  aluminium,  stecl,  were  all!
 18५00.  But  the  Excise  duty  was  not
 taicd  =  =The  result  was  if  the  Excise
 duty  is  not  raised  and  if  only  the  prices
 arc  raised,  the  States  cannot  get  their
 Share.  The  Govt.  have  got  Rs.  6,500
 Creres  by  increasing  the  pr  ces  of  petro- cum  products,  alumiium,  steel,  coal
 Ctc.  But  the  excise  duty  was  not  raiscd,
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 As  a  result,  Rs.  2,500  crores  which
 would  have  been  available  to  the  States,
 were  not  given  to  them.  Hence  the
 quarrel!  with  West  Bengal  Chief  Minister
 and  other  Chief  Ministers  also.  Even
 the  Congress  Governments  are  also  in
 difficulty.  They  are  not  making  their
 gricvances  public.  But  they  are  also
 coming  to  the  Centre  and  asking  for
 funds.  The  result  is  the  States  arc  short
 of  revenues  and  thcy  cannot  take  up
 development  projects.  For  every  little
 thing,  they  have  to  look  to  the  Centre.

 As  far  as  Karnataka  is  co:cerned,
 once  upon  a  time  it  was  ऑ  very  prospe-
 tous  State.  We  had  lot  of  electricity
 and  good  irrigation  facilitics.  But  now,
 comparcd  to  the  other  States,  it  is  lagging
 behind.  There  arc  no  irrigation  facilitics
 and  there  ७  no  clectricity.  Industries
 arc  not  coming  up.  Agriculture  is  also
 hampercd.  The  progress  of  any  State,
 any  part  of  the  country,  depends  upon
 the  power  it  generates,

 In  an  agricultural  cconomy,  irrigation
 facilities  have  to  be  provided  Karnataka
 lags  behind.  What  have  you  donc  for
 such  States  7  If  there  is  regional
 imbalance,  the  resentment  will  continuc.
 11  is  not  suMfivient  that  only  a  part  of  the
 country  is  well  developed  and  the  others
 arc  allowed  to  be  nceglected.  Every
 limb  of  a  man  has  to  be  taken  care  of;
 otherwise,  the  man  will  have  to  suffers.
 Even  if  one  limb  suffers,  the  whole  body
 suffurs.  Similarly,  the  whole  country
 will  suffer  if  any  State  is  under  grip  of
 financial  scarcity.  It  should  be  scen  that
 sufficient  funds  are  made  available  to
 them.  In  the  backward  States  some
 irrigation  projects  have  to  be  taken  up,
 some  clicctricily-gencrating  schemes  will
 have  to  be  put  up.  Morc  fund  will  have
 to  b  given  to  the  States  for  planning  all
 these  piojects.  Then  only  the  country
 will  be  develped  in  a  Proper  manner...

 MR.  DEPUTY-SPEAKER  :  Please
 try  to  conclude.

 SHRI  F.H.  MOHSIN:  I  do  not
 want  to  fake  more  time.  know  how
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 difficult  it  is  to  accommodate  all.

 I  would  like  to  give  one  suggestion  to
 the  hon.  Finance  Minister.  You  are
 levying  income-tax,  What  is  the  result  ?
 What  do  the  big  comp:ny  Directors  or
 industrialists  do  2?  They  go  on  travelling
 because  they  want  to  avoid  paying  much
 income-tax.  These  Directors  and  indus-
 trialists  go  on  travelling  and  live  in  big
 hotels.  They  do  not  mind  sp-nding  b-
 cause,  instead  of  the  morcy  gving  to
 Government  by  way  of  income-tax,  they
 think  ‘Why  not  enjoy  life  ?  Many  they
 times  travel  by  plang,  live  in  5-star  hotels,
 spend  gavishly  and  debit  that  expenditure
 in  the  records  so  that  the  income  shown
 is  less.  This  will  cause  inflation  b  cause
 spending  is  morc.  Instcad  of  ke  ping
 the  moncy  in  deposit  in  the  Savings
 Bank  or  as  investments,  they  will  spend
 because,  if  they  keep  the  moncy  -०  the
 bank,  the  income-tax  authoritics  will
 come.  Therifore,  insiiad  of  levying
 tax  on  income,  why  not  try  «expenditure
 tax?  Lam  giving  this  sugg  stion  for
 his  consideration.  Inflation  is)  growing
 more  and  more  because  of  expenditure
 There  are  people  who  have  a  tot  of
 black  moncy  and  thy  spved  11.0  But  we
 have  no  tax  on  expenditure  अ  all  If
 you  control  the  expenditurs,  we  can
 control  inflation  also.  |  would,  therefore
 suggest  abolition  of  incomi-tax  and
 introduction  of  cxp-nditure  tax  That  is
 the  only  sulution  to  arrest  inflation  and
 inflationary  trends

 थ्रो  रिस्क  राम  (सोनीपत)  उपाध्यक्ष

 महोदय,  आपने  मुझके  बोलने  का  समय  दिया

 इनके  लिए  आपका  धन्य  शद  करता  है  ।  वित्त

 मंत्री  महोदय  का  भी  मुझे  घन्यवाद  अदा  करना

 है।  संसद  में  सदस्य  बनने  के  बाद  मेरे  यह  पहला
 बजट  पेश  हुआ  है.  औ  मुझेचुशी  है  कि  इस

 पहले  बजट  में  कोई  टेक्स  नहीं  लगा  है,  afew

 कुछ  रियायतें  दी  गई  हैं,  और  इससे  अगला
 बजट  TUT  चुनाव  से  पहले  ग़ालिबन  होना

 नही ंहै  ।  इसलिये  विन  में  मंत्री  महोदय  का
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 ana  ह  कि  संसद  सदस्य  की  अवधि में  जो

 बजट  पेश  हुआ  है,  उसमें  कोई  टैक्स  नहीं  लगा

 है,  और  आगे  लगने  की  सम्भावना  नहीं  है  ।

 उपाध्यक्ष जी,  इस  वजर  मे  कई  क्षत्रों में
 रियायतें  दो  गई  हैं  ।  इन्कम  Zar  के  हर  ग्लेन

 में  कुछ  न  कुछ  रियायतें  दी  गइ  हैं,  लेविन

 शायद  मेरे  गर्माने  में  गलती  न  हो,  40  हजार
 4  30  हजार  का  जो  नपा  स्लेव  बनाया  है  उस

 पर  कोई  रियायत  विन  मंत्रो  महोदय  ने  नहीं

 दिये।

 wan  ऊपर  50  हजार ग  15  हजार  था

 गौर  ऊपर  बाले  नेव  रियायतें  है,  लेकिन

 404.0  50  हजार  बामे  स्नेह  पे  बोई  रियायत

 नहीं है।  पह  समम, में  आने  बाली  बान  नहीं
 है  लेकिन  मैं  इस  विषय  की  सरफ,  ज्यादा  न

 जाते टूट  किसके  झत्रकेयारम  ही  1०
 कहना  चाहना  ह  ।

 tae  aah  फटिलाइश्र  ओर  याप  पर

 रियायतें  दो  गई  हैं,  लेकिन  सबसे  ग्ब्धो  को
 बान वही  है  कि  1983-84  प  शचि  उत्पादन  मे

 जो  प्रगति  हुई  है,  उसके  लिये  फ्र  महालय
 ATT  सरकार  घन्यवाद  में.  Ee  है  ।

 आधिक  ater  थे  पह  वर्ना  क  गई  है
 कि कृति के  सत्र  मे  जो  उन्नति हु रई  है,  उत्पाद-
 दन  में  जो  बोरों  हुई  है,  यह  पर्ण  रूप  से

 बहुत  ही  सुनिर्दिनिन  2,  उसके  सदमें  मे  मैं  एक
 बात  बां  करना  चाहता  हूं  कि  कप  को  बुद्ध
 प्रदघांमनीय अवद्य  है,  उत्पादन  में  सिफात  पैदा-
 वार  भी  हुई  है,  इसमें  हाक  नहीं,  लेकिन  पह
 सोनाली  कृषि  होम  मे  जो  कमियां  था  बाधाएं
 हैं  वह  दूर  हो  गई,  उत्पादन  आगे  इसे  तरह
 बदता  रहेगा  मौर  चिन्ता  की  कोई  बात  नहीं

 है,  मैं  इसमे  सहमत  नहीं  है  ।

 जब  मे  योजनाएं  चलों,  देना  आजाद  हुआ,
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 हमारे  सामने  पहली,  दूसरी  Ae  तीसरी  पेय-

 वर्षीय  योजनाएं  भाई  और  हुर  साल  के  उत्पा-

 बन  के  गाँधी  हमारे  सामने  हैं  ।  कृपि  के

 मदान  में  आज  भी  मानना  पड़ता  है  कि  कपि
 की  उन्नति  और  उसको  पैदावार  का  ज्यादा-

 तर  आधार  वर्षा  और  मौसम  के  अच्छा  होने
 पर  -  जब  धर्मा  और  मौसम  अनुकूल  है  तो

 उत्पादन  अच्छा  हो  जाता  है,  लेकिन  इसके

 प्रतिकूल  होने  पर  पैदावार  में  कमो  होती

 रही  है  ।  ऐसा  हरेक  योजना  के  आँकड़ों  से  पता

 लगता है  ।

 1950-51  की  पंचवर्षीय  योजना  में  कृषि
 के  उत्पादन  के  लिये  ज्यादा  से  ज्यादा  धन

 जुटाया.  गया  बौर  दवा  उत्पादन  को  बढ़ाने
 के  लिये  पूरी  शक्ति  लगाई  गई,  राशि  का  भी

 पूरा  प्रावधान  किया  धपा  ।  1950-51  की

 योजना  को  अवधि  में  49  प्रतिशत से  भी

 अधिक  उत्पादन  में  बृद्धि  हुई  ।  टसके  नाद

 19614.0  1971.0  तक  उत्पादन  में  बढ़ोतरी
 31.7  प्रतिशत  हुई  बोर  1970-71  4

 1980-81  नक  32  4  प्रतिशत  रह  गई  गोर

 1983-84  में  वह  13  परसेंट  हुई  ।  ऐसा  सर-

 कार के  आकड़ों  से  पता  लगता  है  ।  कृषि
 उत्पादन  में  13  प्र  तादात  बुद्धि  हुई  और  इसी

 aria  देश  मे  आवादी  24  परसेट  के  करोड़
 बढ़ो  है  ।  अगर  हमारे  अनाज  को  पैदावार  का

 परकंपिटा  बे.  दर  पर  अनुमान  लगाया  जाप

 तो  गाज  भी  आवादी  में  बटोरो  ज्यादा  भोर
 अनाज  उत्पादन  में  कमी  ”  इसलिए  पर-
 कैपिटा  उ  अनाज  आज  उपलब्ध है  वह
 कम  है  ।

 मैं  कहना  चाहता  ह  कि  सरकार  की  तरफ
 गे  चाहे  जितनी  भी  कोविद  की  गई  हो,  फिर
 भी  कुछ  बाधाएं,  रुकावटें,  बोटलेक्स  ऐसे  हैं
 जिनकी  तरफ  सरकार  को  ध्यान  देना  चाहिए
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 ताकि  क़षि  के  मैदान  में  जों  तरक़्की  होनी

 चाहिए,  उसके  रास्ते  में  जितनी  रुकावटें  हैं,

 वह  दूर  हो  जायें  और  अपना  देश  अनाज  के

 बारे  में  सल्फ-सफीशिप्ट  हो  जाय  ।

 आप  देखेंगे  कि  1978-79  में  अनाज  की
 पैदावार  111  मिलियन  टन  हुई।  ag  साल

 वर्षा  और  alan  के  लिहाज  से  बहुत  अच्छा

 था  लेकिन  1981-82  में  वहू  पैदावार  गिर
 कर  104.9  मिलियन  टन  और  1982-83
 में  98.3  मिलियन  टन  रह  गई  ।  हमारे  देवा

 में  मौसम  की  अनुकूलता  ओर  प्रतिकूलता  के

 अनुसार  अनाज  की  पैदावार  बढ़ती  या  घटती

 है  ।  देखना  है  कि  वे  कौन  स  कारण  ओर  वाट-

 लिनेक्स  हैं,  जिनकी  वजह  से  हम  कृप  को

 परिवार  में  ज्यादा  निकलो  नहीं  कर  सके हैं  ?

 मैं  इम  बारे  म  दो  तीन  बाधाओं  की  तरफ  सर-

 कार  भर  वित्त  मंत्री  का  ध्यान  दिलाना

 चाहना  हु  ।

 पहली  चाचा  तो  यह  मालूम  पड़नी  कि

 कृषि.  मन्त्रालय  प्लानिंग  कौन  ओर

 फिनांस  मिनिस्ट्री  का  आपस  में  ताल-मेल  नहीं  है
 जिसको  बजह  से  क़षि  की  पैदावार  को  बढ़ाने
 की  योजनाओं  में  रुकावट  पड़ती  है  देश  की  पथ-

 व्यवस्था  को  सुनिश्चित  बनाने  तथा  स्थिरता

 नाने  ©  fan  आवश्यक  है  कि  खेती  की  तरक्की

 के  लिये जरूरी  FAMIETTAT( SMTITAT ST ) र  (आधार  मूत  चाचा  )

 पूर्ण  हूप  से  तैयार  हो  भीर  उसके  लिए  धन-

 राशि  जुटाई  जाए  ।  मैं  मानता  हु  कि  इस  साल

 के  बजट  में  क़षि  के  लिए  कुछ  ज्यादा  राशि

 दी  बई  है,  लेकिन  कीमतों  की  बृद्धि  को  ध्यान

 में  रखते  हुए  वह  इतनी  ज्यादा  नहीं  है  कि

 अनाज  को  पैदावार  या  इकॉनमी  की  प्रगति

 पर  उसका  वह  विरोध  प्रभाव  रखें  ।  मैं  आता

 करता  हूं  कि  वित्त  मंत्री  कृषि  के  लिए  ज्यादा

 से  जयादा  घनसाली  का  प्रावधान  करेंगे  ।
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 (श्री  रिस्क  राम)

 सभी  मानते  हैं  कि  लेगी  और  इडस्ट्री  की

 प्रगति  और  अरे-व्यवस्था  की  स्थिरता  केलिए
 बिजली  का  उत्पादन  और  पुरी  सप्लाई  लाजिमी

 है।  लेकिन  फस्ट  प्लान  से  ले  कर  आज  तक

 बिजली  के  उत्पादन  का  हमारा  लक्ष्य  कभी

 पूरा  नहीं  हुआ  मौर  बिजली  को  सप्लाई  जरू-

 रत  से  कन  रही,  जिसके  कारण  कृषि  को

 जितनी  तरक्की  होनी  चाहिए,  वह  न  हो  सक  ।

 सरकार  ने  बिजली  को  योजनाओं  के  लिए

 पूरी  धनराशि  नहीं  दी  और  उनको  समय  पर

 पूरी  करने  के  लिए  मशीनरी  नहीं  बनाई  ।

 नतीजा  पह  हुआ  कि  हर  प्लान  में  बिजली  के

 उत्पादन  में  कमी  रही  ।  पहले  प्लान  में  वीकली

 के  उत्पादन  में  15.4  परसेंट  को  कमी  रही,

 दूसरी  योजना  में  35.7  परसेंट,  तीसरी

 योजना  में  35.4  परसेंट  मोर  चौथा  योजना

 में  50  परसेंट  की  कमी  रही  ।  छठे  ध्यान  में

 भी  इसी  तरह  से  कमो  रही  ।

 हमारे  देश  में  हाइड्रो  जन-इसे  क्रीक  बिलों

 का  पोर्टेबल  प्राप्त  है  उसके  उत्पादन  के  लिए

 पूरी  धनराशि  देने  से  देश  की  सारी  ज़रूरियात

 पूरी  हो  सकती  हैं  ।  लेकिन  उसको  16,  17

 18  परसेंट से  कम  एक्सप्लायट किया  गया  है  ।

 हिमाचल  प्रदेश  और  नादंरन  सीजन  में  मी  उसे

 पूरा  एक्सप्लायट  नहीं  किया  जा  सका  है  |

 कृषि  का  उत्पादन  बड़ने  में  दूसरी  बाधा

 इरिगेशन  फैसिलिटी  की  कमी  है  ।  अव्वल

 तो  सरकार  राज्यों के  रिवर  डिसपूट्स  का

 फैसला  करने  में  देर  लगाती  है  ।

 14.00  hrs.

 दुसरे,  जो  स्कीम्स  हाथ  में  लेते  हैं  उनको

 एग्जीक्यूटिव  और  इम्प्लीमेंट  करने  मैं  बहुत  देरी

 MARCH  14,  1984  Genl.  Budget,  \984-85-  388
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 लगती  है  जिस  की  वजह  से  उन  प्रो  जिस का
 खर्चा  जो  हम  अन्दाजा  लगाते  हैं  60-70

 करोड़  होगा,  वह  तीन  गुना  और  चार  गुना
 पहुंच  कर  उन  स्कीम्स  का  पूर।  होना  मुशिकल
 हो  जाता है  ।

 हरियाने  आर  पंजाब  के  अरे  में  आप  देखेंगे
 को  रात्री  पास  द  रिया  के  पानों  वे.  बटवारे  क।

 सवाल  कितने  वर्षों  से  लटक  रहा  है  वं  1970
 से  रावी  ब्यास  नदीं  का  पाकिस्तान  को  पानों

 जा  रहा  है।  बाज  तक  हम  उस  पानी का  ठोक

 तरह  से  फंसना  करके  हरियाणा  और  पंजाब
 को  पानी  बड़ी  दे  सके  ।  ट्रम री  तरफ  आप  देखेंगे

 किहरियाणे  ने  मौ  करोड़  के  वरीय  स्यलंकर  के

 एस०  ako  जल  नहर  अपने  इलाके  में  बनायी

 मगर  उसका  भी  फायदा  उन  को  नहीं  मिल

 रहा  है  ।  सी  करोड  रुपये  सलाना  का  नुश्सान
 हथियाने  के  किसान  उठा  रहे  Barf  उन  को
 wrt  को  पानो  नहीं  मिलता  उसके  अति-

 रिक्त  जो  पानों  का  पोटेशियम  है  उसको  प्रयोग

 में  लाने  के  लिये  भी  पूरा  प्रावधान  नहीं  किया

 जा  रहा है  जिस  मे  अली के  लिए  पूरा  पानी

 नहीं  मिल  पाना  है  ।

 तीसरा  कारण  यह  है  कि  जो  अनाज के
 meaty:  को  नीति  है  जीमते  भी  किसानों  में

 aaa  है  ।

 14,02  brs.

 [SHRI  NK  SHEJWALKAR  inthe  Chair)

 सरकार  को  और  ये  निर्धारित  मूल्य  जिन्स

 के  बाजार भाव  से  कम  रही है  सन  68  तरक

 गेहूँ  का  निर्धारित  मूल्य  बाजार  भाव  से  ऊंचा
 था  भोर  सरकार  को  अनाज  स्व  रीदने  में  कभी-

 नई  नहीं  बाई  ।  लेकिन  उसके  बाद  जो  की  मत

 मुक़र्रर की
 गई  वह  बाजर  के  भाव  से  कम  रही

 जब  किसान  के  अपनी  फसल  उठाने  का  वक्त
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 होता  है,  जिस  वक्त  वह  अपनी  जिन्स  बेचता

 है  उस  वक्त  बाजारी  कीमत  ज्यादा  होती  है
 और  सरकार  कीमत  पथ  मुक़र्रर  करनी है
 faa  से  किसानों  में  असंतोष  है  ।  पिछने  साल

 151  रु०  गेहूं  का  भाव  सरकार ने  मुकर्रर  किया

 गौर  इस  साल  एक  रुपया  बराबर  152  रुपये

 किया  -  इस  सरकार  को  वेग  तो  इसको  दाद

 देनी  चाहिए  कि  एक  रुपया  त्रिविध  यानी  1

 बसा  फो  किलोग्राम  अनाज  को  कीमत  बहाया

 ज  कि  और  उपभोक्ता  की  जसे  ट्रक्टर,

 डीजल,  या  कपड़ा  वगैरह  जो  वसीम  को

 स्वरीदनी  पडती  हैं  उनकी  कीमत  कई  गुना  मढ़ी

 लेविन  इफ्को  यान  में  न  रखकर  सरकार  बेटे
 को  कीमत  एक  क्विंटल  पर  बढ़ायी  ।  यह  सर-

 कार  ने  अच्छा!  फैसला  नहीं  किया  ।  बैसे  तो  दाद

 हनी  चाहिए  धौंकी  "क  रुपया  बढ़ाया  अच्छा

 किया  घटाया  महीं  घटा  देते  तो  किसान  के  पास

 कोई  नारा  तही  था  ।  लेकिन  एस  तरीके 5.0  सर-

 कार ने  जो  फैसला  किया  उमसे  किसानों  में

 नाराजगी  और  असंतोष  है।  इम  फैसले  पर

 दोबारा  गोर  करने  को  आवश्यकता  है  ।

 कृषि  के  पत्र  में  मुलर  बाघक  एक  ओर

 पहल  वर  जिस  मंत्री  महोदय  ने  अपने  -  में
 कोई  प्रकाशन नहीं  डाला  इस  बारे  में  मैं  जिक्र

 करना  चाहता हूं  और  वह  यह  कि  कृषि  मुरली
 के  ब  त  छोटे-छोटे ७9  हो  चुके हैं  ।  सन्  50-

 51  में  छोटे  किसानों  की  तादाद  दस  प्रतिशत

 थो  और  मन  61  में  5  एकड  तक  के  किसान

 को  तादात  केवल  16  प्रतिशत थी  जब  कि

 1971  में  उनकी  तादात  73  परसेंट  पशु च
 गई।  कहां  दस  परसेंट  और  वहां  सोलह  परसेंट

 गौर  कहां राज  73  परसेंट ?  और  इन  में  से
 43-44  परसेंट  नह  किसान  हैं  जिन  के  पास

 एक  हैक्टेयर  या  कम  सूमि है दो बीघे है  दो  बीघे  या
 एक  बीघे,  या  किसी  के  पास  एक  एकड़  है  ।

 अब  सरकार  को  देखना  चाहिए  कि  यह  जो
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 फ्र  गमेन्टेशन  आफ  होर्डिग्स  हुआ  है  उससे

 पैदावार  बढ़ने  में  भारी  बाघा  पड़नी  अनिवार्य

 है  यह  तथ्य  यानि  सब  जानते  हैं  कि  सरकार
 की  ओर  से  जो  सहायता  किसानों  को  दी  मई

 है  वह  कुछ  बडे  [किसानों  तक  ही  सीमित  रही  1
 50  फीसदी  बिसात  जो  हैं  जिनके  पास  5

 UHE मे  कम  जमी  1  है  या  2  एकड़ ही  है  उनको

 हरि  रानी  का  लाभ  नहीं  पहुंचा  है  ।  इस
 तात  से  आज  कोई  भी  इन्कार  नहीं  बर  सकता

 इन  किसानों  में  आटिकल्स  भी  है  और  हरिजन
 भी  हैं  जिनको  भाप  माजिनल  फांस  कह
 सकते हैं  यह  लोम  हैं  जो  गरीबी  की  रेखा से
 नीचे  हैं  ।  मैं  आपके  द्वारा  सरकार से  अर्ज  करना

 चाहना  हूं  कि  अगर  जमीन  को  टुकड़े  होने  से

 नहीं  बचाया  गया  तो  बड़  किसानों  को  ट्रैक्टर
 आदि  द्वारा  पैदावार  बढ़ाने  से  देश  की  गरीबी

 दूर  होने  वाली  नहीं  है  सभी  लोग  इस  बात

 को  सुनते  है  ५  हर  एक  पंचवर्षीय  योजना  में
 za  में  पैदावार  नढ़ी  है,  आमदनी  बढ़ी  है  और

 जो  एन.  पी.  भी  बढ़ा  है,  लेकिन  उसके  साथ
 साथ  वालों  पार्को  लाइन  लोगों  की  तादाद
 भी  बढ़ती  गई  है।  एक  तरफ  अमीर  ज्यादा
 असीर  बनते  हैं  और  दूसरी  तरफ  गरोब  और
 ज्यादा  गरीन  होते  गए  हैं  ।  इसलिए  मैं  अज
 करना  चाहता  हैं  कि  मन्त्री  जो  को  इस  तरफ

 खास  तौर  से  घ्यान  देना  चाहिए ।

 सभापति  महोदय,  मैं  आपके  द्वारा  मन्त्री  जी
 से  बह  भी  दिवेदन  करना  चहता  हूं  कि  सर-
 कार  ने  छोटे  किसानों  और  अनएम्पलायड  यूथ
 को  सुविधायें  और  रियायतें  देने  का  दावा  किया

 हुआ  है  का  लाभ  लोगों  तक  नहों  पहुंचता
 है।  यहां  पर  बैंकों  के  सम्बन्ध  में  काफी  चर्चा
 हो  चुकी  है।  कजे  तकसीम  करने  के  लिए
 टास्क  फलों  काम  करती  है  जिसमें  लीड  बेक
 का  रीडर  बेन्टेटिव,  कंक्रीट  बेक  का  प्रतिनिधि

 इन्डस्ट्रीज  के  अफसरान  और  दूसरे  अफसरान

 भाग  लेते  रहते  हैं।  और  वह  टास्क  फोन  के
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 (ी  रिस्क  राम)

 रूप  में  कज  की  मजूरी  देत ेहैं  ले  किन  आप  मालूम

 era,  मैं  जिला  सोनीपत  का  उदाहरण  देना

 चाहता  हू,  वहां  पर  टास्क  |  की  मंजूरी
 के  बावजूद  पंजाब  नेशनल  बेक  के  कोंचा-

 रियों  ने  45  प्रतिशत  कर्जे  (मंजूरशुदा)  न  मं-

 जूर  कर  दिए  क्योंकि  वे  लोग  शायद  उनकी

 तसल्ली  नहीं  फर  रोके  या  उन्हें  पैमा  नहीं  दे

 सके  ।  मेरो  समय  में  नहीं  आता  कि  जब  टास्क

 फोर्स  ने  अपनी  मंजूरी  दे  दी  फिर  बेक  वाले

 क्यों  उसको  नामंजूर  करें  ?  मैं  Qala  देना

 चाहता  हूं  कि  इस  तरह  से  आप  जो  कर्ज  देते  हैं

 उसमें  पब्लिक  की.  नुमाइन्दगी  भी  होतो

 चाहिए  ।

 जहां  तक  फ़  गम टशन  आफ  होर्डिग्ज  का

 सबल  है,  जो  जमीन  के  छोटे-छोटे  टुकड़  हो

 गए हैं  उसका  किक  मुख्य  करण  आ  भी  है

 है  और  वद  है  हिन्दू  एक् सेशन  ऐक्ट  ।  उतरा-

 घिकारी का  कानून  जो  1956.0  में  बना  था

 उसका  कुप्रभाव  इतना  पड़ा  कि  जमीन  के  छोटे

 छोटे  टुकड़े  होते  चले  गए  ।  जव  भी  कभी  हिन्द
 aaa  ऐक्ट में  परिवर्तित  करने  को  बात

 कही  जाती  है  महिला  संघ  और  दूसरे  धा हरो

 हलकों  से  आवाज  उठने  लगनी  है  कि  यह  महि-
 लाभों  के  खिलाफ  होगा  लेकिन  असन  में  ऐसो
 बात  नही ंहै  ।  आप  शेड्यूल  (वन)  और  दोई-
 यूल  (टू) को  देख  लें-एक  भादसों  के  मरने  पर

 Tiel  जमीन  12  जगह  बातों  है,  12  जगह
 बि राहत  मे  पह  चली  है  जिससे  कि  उसके  छोटे
 छोटे  टैक्स  हो  रहे  हैं।  यह  भी  नही ंहै  कि
 उसमें  सभी  के  साथ  इन्साफ  किया  जा  रहा
 होनें  सिंह  एक  छोटो  सी  विमान  देकर
 खत्म  करना  चाहता  F  ।  आप  शेड्यूल  (टू)
 को  देखें-पहले  पिता को  दी,  फिर  लड़के  को  दी,
 फिर  लड़के  का  लड़का  हो  था  कोई  और  हो,
 saa  दी।  मान  लीजिए  5  भाई  हैं,  एक  रावल
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 चला  गया,  एक  भाइ  की  सेवा  है  तीसरा  भाई
 जिन्दा  है  और  चौथा  माई  गुजर  गया  तो  चोथे

 भाई  की  विरासत  अकेले  भाई  को  ही  मिलेगी,
 न  भतीजों  को  मिलती  है  ओर  न  ही  बेवा  को

 मिलेगी  तो  यह  कहां  का  इन्साफ  है?  जो  सगे

 warn  हैं  और  जो  वेरा है  वह  आपने  टोयो  मौर

 छठी  कटेगरी  में  रखे  हैं।  मैं  माननीय  faa

 मन्त्री  जो  से  निवेदन  करूगा  कि  वे  इस  बात  -

 भागों  कर  कि  हिन्द  सक्सेना  ऐक्ट  में  परि«

 aaa  करने को  आवश्यकता  है  था  नहीं  ।  वे

 हम  बात  पर  गोर  करें कि  इससे  रूरल  एको-

 नामी  को  कहां  तक  मकका  पहुचता  है  ?  अप

 एक  एक्स पट  कमेटी  बिठाकर  इसको  गा

 करवायें  ।

 सभापति  जो,  आप  पह  सुनकर  हैरान  होमे
 कामो-बेटा  बहन-भाई  के  मदद  मे  चल  रहे  हैं  ।

 मैं  आपकों  एक  मिसाल  देता  हूं  ।  पिलाना  साव

 arity  जिने  में  एक  पिता  ने  कृति  भूमि  अपने

 बेटे  के  नाम  गर  दो  ज़िम  पर  उसको  मां  और

 बहनों  ने  मुकद्दमा  दायर  कर  दिया  कि  हमारा
 भी  उसमें  हिस्स  -  मुकद्दमे  के  चलते  के

 area  बेट  ने  मा  बोर  बहनों  का  कला  कर

 दिया  ।  इम  तरब  से  मॉ-बाप  भोर  माई  बहन
 को  आपस  मे  प्यार  समाप्त हो  रहा  है।  इस-

 लिए  मैं  निवेदन  करना  चाहता हूं  कि  आप

 इसरा  निरोग  करें  ।

 जहाँ  नक  हरियाणा  को  माल  है,  सभापति

 जो  हरियाणा  का  कनेा  सिस्टम  दिल्ली  से  जुड़ा

 हुआ है  ।  दिल्लो  वाले  हू  न  नहीं  बनाते  हैं,
 जिसको  वजह  से  सारा  पानी  वहां  वर  रुका  हुआ

 है।  आए  साल  तहाँ  गांव  के  गांव में  आढ़  की

 चपेट में  आ  जाते  हैं  ‘मी  को  वजह  से  हमारी

 देहातों  की  फसलें  मारी  जाती  हैं  इस  लिए

 मैं  आपके  द्वारा  अमं  करना  चाहता  हू ंकि  वित्त

 मंत्रो  जो  आप  अपना  प्रभाव  इस्तेमाल  करके

 हिदायत  दें  कि  इस  काम  को  जल्दी  से  जल्दी
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 पूरा  किया  जाए  ।

 इन  दादों  के  साथ,  सभापति  जी,

 आपको  धन्यवाद  देते  हुए  मैं  अपनी  बात

 समाप्त  करता  हूँ  ।

 SHRI  CHITTA  BASU  (Barasat)  :  r.
 Chairman,  Sir,  much  of  the  ground  has
 already  been  covered  by  many  spcakeis
 preceded  me.  Naturally,  as  the  time
 at  my  disposal  is  very  short,  I  propose
 to  be  very  brief  in  my  speech  and  point
 out  something  whichis,  I  think,  very
 much  related  to  the  Budget.  06  the
 (पीए1.  ]  may  submit  that  an  impression
 has  been  sought  to  be  created  that  the
 budget  proposals  are  pro-people  and
 considerable  rclief  has  been  provided
 by  this  Budgct  Proposal  for  the  people.
 An  impression  has  becn  sought  to  be
 created  in  this  way  that  there  are  com-
 mentsin  this  House  as  also  there  have
 been  comments  outside  the  House.  But
 it  is  not  the  fact  of  the  mattcr.  To  he
 very  brief,  I  would  only  like  to  say  with
 all  humility  at  my  command  that  the
 hon.  Finance  Minister  has  made  an  cxer-
 cise  to  create  a  smokesscrecn  to  cover
 the  realitics of  the -० (  the

 * कु ९016  of  our  country  as  also  the
 anguish  of  the  people  of  our  country.
 Of  course,  he  has  shown  excellence  and
 wizardiness  by  his  intelligent  manipula-
 tion  of  figures  which  he  has  shown  and
 which  appears  to  be  an_  education  from
 the  past  practices  of  the  Government.

 If  you  allow  me  to  say,  I  would  only
 make  this  comment  and_  he  understands
 in  a  particular  way.  It  is  nothing  but  a
 pre-poll  soda-water  bottle.  1e  under-
 stands  it  and  I  think  it  is  enough.

 Now,  coming  to  the  point  as  to  how
 he  has  been  intelligent  and  what  kind  of
 intelligent  exercise  he  has  made,  much
 of  the  ground  has  already  becn  covered
 by  Mr.  Satish  Agarwal  when  he  spoke
 yesterday.  The  net  dificit  fur  1984-85
 is  1762  crores.  This  shall  increase;
 there  is  no  doubt  about  it.  And  the
 actual  deficit  would  be  much  more  than

 _  this  as  inthe  past  years.  You  may  recall
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 and  the  fact  remains,  that  the  actual
 deficit  as  in  Deccmber,  1983  was
 estimatcd  to  be  Rs.  3000  crores,  but  it
 has  been  shown  much  less.  How  has  it
 becn  done  ?  One  reason  among  many-
 manipulations,  permutations  and  combi-
 nations  might  be  that  there  has  becn  a
 cut  both  in  the  Plan  and  non-Pian  ex-
 penditure,  «and  because  of  that  there
 has  a  definite  slashown  in  the
 deficit  which  was  more  than  what  is
 actually  shown.  Was  that  cut  conductive
 to  the  people  ?  1८  was  said  that  it  was
 necessary  as  an  anti-inflationary  measure.
 My  point  is:  will  that  cut  produce  the
 result,  that  is  curbing  the  inflation  ?  10,
 Sir.  1८  would  not  curb  the  inflation  ?
 Therefore,  even  the  deficit  which  has
 becn  underestimated  with  the  hope  that
 there  willbe  further  manipulations  in
 the  days  to  come  contains  the  50605.0  of
 inflation.  Thercfore,  the  future  days  are
 not  very  happy  forus,  and  even  in  the
 pre-poll  days,  the  great  cvent  which  we
 are  expccting,  and  there  aftcr,  the  people
 will  have  to  suffer.  There  wil!  be  other
 rigorous  measur<s  also.

 Another  point  has  been  made  to
 show  that  itis  really  a  pro-pcople  bud-

 saying  that  there  has  beena
 reduction  in  excise  duty  to  the  (ज ९111:.  of
 Rs.  188  crores  approximately.  There
 is  a  reductioa;  no  doubt  about  it.  We
 cannot  ignore  the  realily;  it  is  good.
 But  will  this  reduction  have  some  effect
 on  the  price  structure  2?  My  answer  is
 in  the  negative.  Asa  rhattcr  of  fact,
 this  reduction  has  been  made  only  in
 deference  to  the  wishes=  of  the  big  in-
 dustrial  houses  and  01161  intcrests.
 छिदा050,  as  you  know,  the  sugar  mill
 owners  have  been  demanding  for  the
 reduction  of  cxcise  duty,  and  the  reduc-
 tion  of  cxcise  on  the  khandsari  sugar.  I
 think  shail  not  have  the  effect  of  bring-
 ing  down  the  prices.

 Again,  another  point  is  involved;  the
 budget  is  biased  against  the  States.  This
 reduction  of  cxcise  duty  will  result  in
 the  reduction  of  the  States’  share.  States
 share  will  be  160८८ 6  by  about  40.38
 crores  in  this  casc.  Jacidentally,  I
 want  to  mention  that  thcre  was  a  study
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 team  set  up  by  the  Government  some
 time  ago,  who  went  into  the  matter  of
 the  working  of  the  cxcise  duty  and
 came  to  the  conciusion  that  about  Rs.
 7000  crores  a  year  are  not  being
 recovered  and  realised  because  of  certain
 defects  in  the  collection  machinery  it
 self.  And  they  came  out  with  a  recom:
 11.0 1108.0 11011.0  that  if  certain  strict  measures
 are  taken,  about  Rs.  5000  crores  will  be

 ‘collected  without  imposing  any  80तां1107+
 1181  excise.  However,  the  budget
 proposals  do  not  indicate  anything  for
 that.

 I  agree  that  there  becn  no  imposition
 of  new  taxation  as  in  the  past  years,  and
 that  might  create  an  impression  that  it
 is  not  adding  to  the  burden  of  the  people.
 Look  at  the  question  of  the  customs
 duty.  There  has  been  increase  in  the
 customs  duty,  and  this  increase  in  the
 customs  duty  adds  to  the  price  of  those
 manufacturcd  articles  which  use  impor-
 teditems  for  their  manufacture,  and
 that  adds  to  the  price.  It  has  got  the
 cost-push  effect  on  the  cconamy.  There-
 fore,  this  would  also  have  inflationnry
 trend.  Merely  by  reduction  of  excise
 duty  of  by  घात 8  no—rigezous ~  एफश्तठाा
 of  new  taxation  as  in  the  previous  years,
 people  are  led  to  believe  that  this  is
 not  as  rigorous  as  it  was  in  the  previous
 years.

 Therefore,  (८  (  1101.0  a_  fact.
 will  have  to  suffer  as  they  had  suffered
 in  the  worst  days.  Again  the  costs  on
 duty  are  not  in  the  divisible  pool  and
 the  States  would  be  denied  or  the
 518165' 51811  not  geta_  due  share.  The
 whole  thing  has  been  biased  against  the
 States.

 People

 Again,  there  has  been  some  reduction
 in  the  income  tax.  The  fixed  income
 group  of  our  country  constitutes  hardly
 .50  per  cent.  What  about  the  vast
 masses?  Today,  in  the  morning,  it  had
 been  admiticd  that  228  million  pevple
 are  below  the  poverty  line.  |  1181.0
 particular  relief  this  kind  of  people  will
 get?  Now,  if  somebody  may  go  on  saying
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 that  this  is  pro  people,  I  think  itis  not
 so.  Again,  reduction  of  the  income  tax
 ultimately  affects  the  economy  of  the
 States.  Even  the  cxport  subsidy  has  been
 fixed  to  the  tune  of  more  than  Rs.  500
 crores.  All  this  goes  to  prove  that  this
 is  not  as  pro  people  as  against  big  indus-
 trialists  as  has  been  sought  to  be  made
 out  in  this  House  and  outside.

 He  has  taken  into  account  the  reality
 of  the  economic  situation.  I  am  sorry  to
 say  his  assessement  of  the  reality  has
 become  or  has  been  to  me  unreal  ;  this
 is  not  the  real  assessment  of  the  reality.
 He  agrees  and  ।  think  the  entire  House
 should  agree  that  plan  isan  cffective
 instrument  in  briaging  about  socio-eco-
 nomic  changes.  What  is  1116.0  present
 position  of  the  plan?  Although  the
 public  sector  outlay  during  the  6th  plan
 has  been  raised  to  20.  1,10,000  crores
 against  the  original  target  of  Rs.  97,500
 crores,  the  most  unpleasant  reality  15
 that,  which  he  has  sought  to  cover,  the
 actual  investment  would  amount  ५०  only
 Rs.  72,000  crores  at  1979-80  price,  level
 in  view  of  erosion  caused  by  1110  infla-
 tion.  This  is  the  reality.  Did  he  take
 into  account  this  reality  that  actually

 the  plan
 investment?  If  there  is  in  actual  terms
 no  increase  in  the  plan’  investment,  how
 can  we  expect  that  therecan  bea
 change  towards  better  in  the  socio-econo-
 mic  conditions  of  the  people  of  our
 country.  Mid-term  appraisal  and  other
 documents  available  suggest  that  there
 will  be  a  shortfall  of  25  per  cent  in  terms
 of  financial  iavestment  and  even  intcrms
 of  real  fiscal  achievements.  This  is  the
 reality  which  he  has  sought  to  cover.

 The  wholesale  price  index  has  risen  to
 227.7  which  was  averaged  in  January
 1980;  this  has  been  raised  to  322  as  on
 February  18,  1984,  which  is  something
 like  42  per  cent.  The  all  India  consumer
 price  index  has  increased  from  371  to  561
 more  than  51  per  cent  during  the  roug-
 hly  same  period.  Now,  according  to  my
 Opinions,  this  inflation  is  on  the  one
 hand  created  inflation  and  on  the  other
 hand  it  is  an  imported  inflation.  This
 new  inflation  has  got  its  social  impact:
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 Inflation  has  got  its  own  impact  on
 the  society,  and  this  inflation  has  created
 conditions  for  making  the  rich  fatter,
 making  them  richer  and  the  poor  the
 00101.

 I  would  only  like  to  give  one  instance,
 Mr.  Chairman,  that  the  Tatas,  income
 has  incrcas  d  during  the  course  of  one  or
 two  years.  Figures  arc  available  with
 mc.  My  point  is  that  inflation  or  inflati-
 onary  situation  ४:८5  to  the  advantage  of
 the  big  industrial  houses  and  this  indus-  ~

 trial  situation  depresses  or  causcs  fur-
 ther  impoverishment  of  the  people  and
 that  is  the  reality  of  the  situation  which
 the  hon  Minister  has  not  taken  into
 account.

 Now,  inJustrial  sickness  is  growing,  it
 has  created  such  an  clarming  situation
 that  cverybody  feels  that  th:  Govern-
 meat  should  take  the  proper  attitude,
 or  a  proper  policy-frame  in  the  maiter
 of  improving  the  situation  arising  out  of
 the  sndustrial  sickness)  The  figuress  with
 me  show  that  the  number  of  sick  units
 in  the  large,  mcdium  andthe  small  scc-
 tor  ss  25,421  More  than  (wo  thousand
 crores  of  rupees  worth  of  credit  from  the
 bunk,  und  other  public  sccitor  financial
 instiiutions  is  locked  un  in  the  sick
 industrial  =ounts  in  December,  1980.
 Now,  there  has  been  zn  increase  in  lock-
 outs  andcheurcs.  In  1982.0  and  1983.0
 during  the  pcriod  January  to  May  more
 than  50  per  cont  of  the  total  mancdays
 losses  have  been  duc  to  Iock-outs  and
 Closures.  The  under  utilisation  of  the
 Capacities  is  another  reality.  The  annual
 loss  of  production  hss  gone  to  the
 पाटा  cf  Rs.  10,  900  crores.  My  point
 isthat  this  is  the  cconomic  reality  in
 the  country  which  the  hon.  Finance
 Minister  had  choscn  to  ‘gnor¢  and  he
 says——  he  claims——that  his  Budget
 Proposals  have  been  prepared  on  the
 basis  of  the  cconomic  reality  that  prev-
 vails  today,  And  then,  I  only  want  to
 Make  one  point.  In  the  hope  of  moderni-
 Sation  these  big  houses  arc  going  to  get
 Certain  bencfits.  Now,  this  is  onc  very
 important  fact  which  we  have  to  take
 note  of.  The  industrial  houses  are  not
 making  any  new  investment.  I  c.n  give

 .
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 one  cxample.  According  to  the  ICICI
 data  on  the  proposed  capital  expenditure
 of  275.0  comp:nics—it  is  not  the  ques-
 tion  of  forgetting  it  is  the  qucstion  of
 finding  out  the  rcal  things—in  1983-
 84  there  were  only  41  new  projects.
 That  means,  the  big  industrial  houses,
 the  corporate  sector,  are  not  willing  to
 set  up  new  industries.  And  in  1984-85
 there  were  only  3  new  projects.  The
 275  companies  had  a  capital  expenditurc
 of  Rs.  1,304  crores  in  1983-84  and  Rs.
 1,184  crores  in  1984-85.  Onlya  small
 fraction  not  more  than  16  per  cent  in
 One  ycar  and  not  morc  than  12  per  cent
 is  the  investment  for  the  new  projects.

 Lastly,  there  arc  outstanding  public
 debts  and  the  Finance  Minister  shows a
 sense  of  complacency.  The  Constitution
 Provides  for  अ  suitable  enactment  for
 imposing  a  limit  on  the  borrowing.  Dur-
 ing  these  ycars  that  legislation  has  not
 been  made.  Even  a  private  member——
 myself——introduccd  a  Bill.  11.  is  good
 that  the  Finance  Ministcr  is  happy  that
 we  have  not  crocssed  the  permissible
 or  manageable  limit.

 What  is  the  guarantee  that  a  new
 Government  of  snother  Government  wiil
 not  execed  that  manageable  limit  as  is
 happening  in  other  developing  countries?
 Why  does  the  Government  fight  shy  of
 having a  Iigislation  of  that  nature  by
 providing  limit  on  the  public  borrowing?

 There  has  been  much  talk  about  tax
 rilionalisation.  The  Finance  Mini.ter
 also  speaks  about  it.  Whatis  the  ratio-
 nalisation  programm.?  I  would  only  give
 one  figurc.  While  the  indcx  of  industrial
 Production  between  1975-76  and  1982-
 83  increased  by  ncarly  50  per  cunt  and
 the  wholesale  price  by  nearly  100  per
 cent,  income-tax  Collection  inercsscd  by
 25  per  cont.  Even  in  these  four  ycars
 i.c.  1980-81  to  1984-85  the  share  of  in-
 come-tax  in  the  total  revenucs  of  the
 Cenetral  Government  has  dcclincd  from
 2  per  cent  to  I  per  cent.  During  this
 period,  the  Corporation  tax  has  declined
 from  7  per  cent  to  6  per  cont.  On  the
 other  hand,  Customs  and  Excise  Duties
 contribute  ncarly  33  per  cent  of  the
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 total  Central  revenues  while  60  per  cent
 is  derived  from  loans,  deposits  and  deficit
 financing.  In  my  humble  opinion,  if  the
 question  of  re-structuring  the  tax  struc-
 ture  is  taken  into  account,  it  is  necessary
 to  turnthe  table  upside  down.  I  know,
 it  will  be  an  exaggeratcd  claim.  But
 unless  the  structure  is  fre-structured  in
 this  way,  people  are  not  going  to  get  the
 necessary  relief.

 In  the  end,  I  would  support  certain
 suggestions  made  by  Shri  Satish
 Aggarwal  particularly  in  relation  to  hav-
 ing  two  PACS—-one  dealing  with  expen-
 diture  and  another  dealing  with  income,
 Suggestion  regarding  committce  system
 of  examining  the  budget  proposals.
 These  are  the  two  suggestions  which I
 feel  should  be  considered  in  order  to
 have a  better  scrutiny  by  Parliament  of
 the  Government’s  economic  policies  and
 expenditure.

 With  these  words,  I  thank  you  and  ।
 say  that  the  Government  should  take
 note  of  the  alarming  cconomic  situation
 in  the  country.

 SHRIMATI  JAYANTI.  PATNAIK
 (Cuttack)  :..  Mr.  Chairman,  Sir,  ।
 Congratulate  the  Finance  Minister  for
 prescnting  the  most  balanced  Budegct
 which  has  been  welcomed  by  the  econo-
 mists,  the  leaders  of  all  sections  of  the
 people.  The  Budget  provid:s  much  relicf
 to  all  sections  of  the  people  and  the
 additional  cfforts at  tax  mobilisation  are
 so  structured  that  they  do  not  affects
 many.  The  Sudget  propusals  should
 be  viewed  in  totality.  Considering  our
 vasr  country  and  its  poveriy  and  also  the
 proposcd  increase  in  the  outlay  in  the
 Budgct  and  the  stimulus  provided  in
 various  forms  for  the  growth  of  the
 cconomy,  this  is  the  best  Budget  over
 presented.  Many  have  called  it  an
 economist’s  Bud&ct  for  its  underlying
 ingenuity.  And  those  who  have  criticised
 the  Budg t  have  callcd  it  an  clection
 Bucget  as  if  to  provide  rclicf  to  the
 commmon  man  is  not  sound  in  principle.
 However,  the  Budget  for  1984-85  is
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 the  most  satisfying  and  popular  are
 during  the  last  many  ycars.  On  the  cvc
 of  1984-85,  i.e.  the  last  year  of  the
 Plan,  our  national  economy  is  poised  for
 recovery  and  growth.  Notwithstanding
 the  hard  experience  of  two  _  ycars  of
 scvere  drought  and  a  year  of  indifferent
 Monsoon  between  1979  to  and  1983,
 the  foodgrains  production  during  the
 Current  year  has  more  than  Covered  the
 lost  ground.  So  much  so,  the  foudgrains
 Production  during  1983-84  is  likcly  to
 exceed  the  target  of  142  million  tonnes.
 So,  the  agricultural  production  is  cxpec-
 ted  to  reach  the  record  level  witha
 growth  of  nine  per  cent  over  the  pre
 vious  year  Indutrial  production  has  also
 been  revived.  The  growth  of  national
 income  of  six  to  seven  per  Cent  is  better
 than  past  years.  The  rate  of  inflation
 has  been  contained  within  manageable
 limits  and  the  cxports  have  increased  ७
 10  per  cent  Due  10.  good  economic
 Management,  we  have  been  able  to  do
 away  with  the  requirements  of  drawing
 the  balance  of  -  billion  from  the
 International  Monctaty  Fund  Despite
 the  resource  constraints,  this  could  have
 been  done.  The  lovcl  of  borrowings
 has  not  been  raised  significantly.  One
 femembers  a  year  ago  the  prophets  of
 doom  cricd  hoase  that  the  IMF  loan
 will  cripple  the  economy  and  put  [ndia
 into  perpetual  bondage  of  US.  So,  sir
 all  thes:  indicators  speak  creditabiy  of
 the  soundness  of  the  policies  and  pro-
 grammes  follow  -d  by  the  Government

 It  isindeed  pranccworthy  that  the
 Financ:  Minister  has  been  able  (0.  pro-
 vide  wide  scale  relief  to  consumers  while
 holding  the  deficit  at  the  modest  level
 of  about  Rs.  1,762  cores.  Cuoavidering
 the  size  of  this  vast  country  and  the
 mignitude  of  maintaining  its  develop-
 ment  activitics,  the  efforts  madc  to  kecp
 the  size  of  the  deficit  at  a  rclatively  low
 level,  is  really  praisc-worthy.

 The  most  welcome  feature  of  the
 Budgct  has  bcen  the  reduction  in  the
 rate  of  direct  and  indirect  taxcs.  The
 Finance  Minister  has  shown  his  ingenuity

 in  cutting  down  both  kinds  of  tax  rates
 selectively.  Reduction  of  rate  in  income-
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 (ax  up  to  Rs.  one  lakh  level  would  pro-
 vid:  relief  to  numerous  people  especi*
 ally  the  salaried  class.  Raising  of  weath-
 tax  exemptios  limit  would  similarly  help
 many.  It  bas  long  been  a  conteution  that
 the  direct  taxes  are  so  high  that  these
 result  in  widespread  evasion  and  that
 hight  indirect  taxes  leading  to  high
 Prices  have  sometimes  reduced  the
 demand  and  hence  the  revenuc.  So,  the
 Finance  Minister  has  dune  well  by  cutt-
 ing  down  both  tuxcs  selectively.  He  has
 taken  steps  to  plug  the  loopholes  exploi-
 ted  by  trusts.  The  provision  of  deposit
 of  the  additional  23  per  cent  of  the  tax
 surchatg:  with  financial  ।  institutions
 would  improve  the  position  of  retained
 funds  of  companies.  The  reduction  of
 interest  rate  on  modernisation  schemes
 of  industries,  especially  sick  industries,
 would  help  industrial  revival  and  growth.

 The  Finance  Minister  has  cut  down
 indirect  taxcs  071  textiles,  paper,  trucks,
 khandasari  fans,  coolers,  ctc.  hoping
 that  the  rise  in  sales  following  the  lower
 prices  wou  ld  off-sct  the  loss  to  a  great
 extent  Some  M-:mbers  have  criticised
 the  budget  proposals  for  sacrificing  the
 interests  of  the  State  duc  to  tax  cxemp-
 tions.

 The  Finance  Minister  has  provided
 cxXtra  assistance  by  way  of  Central
 assistance  and  repeatcd  conversion  of
 overdrafts  to  medium  term  loans.  It
 is  a  pity  that  many  States  countinuc  to
 be  reckless  in  their  financial  manange-
 ment, in  spite  of  repeated  constructive
 help  from  the  Central  Government.  In
 this  background,  the  proposed  scheme
 of  incentive  to  States  18  a  very  welcoine
 feature.

 The  budget  reflects  the  confidence  of
 the  economy  to  contain  the  inflationary
 Pressure,  while  meeting  the  investment
 necds  of a  growing  economy.  In  order
 to  achieve  cconomic  stability,  while
 Providing  growth-oricnted  inc-ntives  to
 industry,  the  Finance  Minister  has  given
 the  most-favoured  treatment  to  the  20-
 Point  Programme,  for  which  the  outlay
 has  been  inercased  by  47  per  cent  and
 it  forms  almost  4०  per  cent  of  the  annual
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 plan  outlay  of  the  coming  year...

 The  budget  proposals  indicate  that  the
 total  allocation  proposed  for  1984-85
 for  anti-poverty  programme  is  almost
 double  of  the  previous  year.  The  allo-
 cation  for  rural  landless  cmployment
 guarantee  programme  has  be  ॥  increased
 four-fold.  Programmes  for  the  poor  like
 IRDP,  NREP,  accelerated  rural  water
 supply,  integrated  child)  development
 scheme  ctc.  have  received  considerably
 high:r  allocatioa.  The  Government  of
 India’s  concern  with  =  socio-cconomic
 Prioritics  15.0  reflectud  in  the  increased
 outlay  under,  the  20-Point’  Programme,
 which  is  now  nearly  50  per  cent.

 1  have  some  suggestions  to  give  in  this
 regard.  There  should  be  proper  linkage
 between  social  welfare  and  productivity.
 Village  activities  under  thc  IRDP  and
 NREP  should  be  linked  to  the  various
 local  works,  like  digging  wells,  constru-
 ction  of  ficld  chennels  ctc.

 The  implementation  of  the  anti-pover-
 ty  schemes  like  IRDP  and  the  Prime
 Minister's  programme  for  marginal  and
 small  firmers  from  the  core  of  our  rural
 development  for  which  we  necd  infras-
 tructure  like  banking.  Though  the
 banking  infrastructure  has  expanded  over
 these  years,  it  has  not  kept  pace  with
 the  implementation  of  the  anti-poverty
 Programme  A  lot  of  strenghthening  has
 to  be  made  of  the  banks  in  the  rural
 arcas  Since  most  of  these  programmes
 have  a  loan  component,  the  stronger  the
 banks  and  better  equipped  the  branches,
 the  better  is  the  implementation  of  the
 anti-poverty  programme.

 Secondly,  so  far  as  the  structure  of  the
 Programme  is  concerned,  most  of  the
 programmes  like  IRDP,  the  Prime
 Minister's  programme  for  marginal  far-
 mers  and  similar  schemes  under  the
 trible  sub-Plan  and  the  special  compo-
 nent  plans  for  Scheduled  Castes  have
 provision  for  subsidy  and  many  a  time
 this  subsidy  Icads  to  large-scale  mis-utili-
 sution  of  funds  with  the  convenicnce  of
 the  staff  of  the  banks  and  government
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 empleyees  at  lower  levels.  So, 1  would
 suggest  that  such  subsidy  should  be  done
 away  with.  The  entire  cost  of  the
 schome  can  be  given  as  loan,  free  of
 intercst.  The  amount  of  subsidy  can
 partly  meet  the  waiver  of  interest  and
 the  remaining  part  can  be  utilized  to
 write-off  अ  portion  of  the  loan  for
 prompt  and  timely  repayment  of  instal-
 ments  of  loans.  This  system  would  curb
 the  misuse  of  subsidy  and  provide  incen-
 tives  fur  prompt  and  timely  repsyment
 and  help  the  recycling  of  bank  funds.

 In  the  infrastructure  the  areas  which
 have  been  givea  more  emphasis  in  this
 Budget  are  specially  coal,  power,  port,
 railway  ctc.  Much  emphasis  has  bee:
 given  on  the  port  devclopment  expand
 its  capacity  still  further,  While  saying
 this,  [would  also  lke  to  =  stress  that
 specially  attention  should  b:  given  to  th:
 Paradcep  Purt,  which  with  cxcellent
 infrastructurc,  has  not  been  dving  well
 because  of  the  crisis  in  the  export  mar-
 ket  for  iron  ore.  The  MMIC  has  not
 been  abl.  to  find  adequate  market  for
 the  vast  iron-ores  of  Orissa.  Asa  resu!t
 thousands  of  workers  working  in  the
 mines  in  Orissa  and  Bihar  are  facing
 bleak  prospects.  ।  am,  of  course,  g-atc-
 ful  to  the  Commerce  Minister,  who  has
 sympathetically  prevailed  upon  the
 MMTC_  to  continue  to  miintain  =the
 procurement  and  to  explore  all  po.sibili-
 ties  of  cxp:nding  the  cxport  potential
 from  Paradcep  Port.  While  we  are  stru-
 ggiing  to  find  a  market  for  the  iron-orcs
 from  oar  mines  in  the  tribal  21035,  we
 find  that  the  public  sector  51८८1  Plants  of
 SAIL  are  increasing  the  production  of
 iron  ore  from  the  captive  wines.  I  uader-
 stand  they  intcnd  to  step  up  investment
 in  captive  mines  in  the  Seventh  Plan  to
 be  totally  self-reliant  for  the  supply  of
 iron-ore.  What  I  wantto  say  here  is
 that  while  one  sector  of  the  «conomy
 languishes  and  investment  in  that  sector
 remains  unutilised,  there  must  not  be
 more  and  =  more  similar  investment  in
 another  sector.  I  would  urge  that  a  high-
 level  working  group  led  by  the  Cabinct
 Secretary  be  set  up  with  representatives
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 of  the  Minisiries  of  Stecl  and  Mines,
 Commerce,  Shipping  and  Transport  to
 look  into  the  urgent  and  gave  matter
 and  find  an  integrated  solution.

 Sir,  about  the  cual  als»  there  is  much
 relevance  to  our  State  and  we  have  been
 proposing  fora  n:w  th:rmal  =  power
 station  in  the  (0  Valley  under  the  Wes-
 tern  Coalfields.  Siaction  of  coal  linkags
 and  planting  for  augm:atation  of  raising
 capacity  by  the  Cual  Ministry  aro  of
 urgent  relevance  in  this  background
 Similarly,  the  prop  sed  cxpansion  progr-
 ammce  of  the  Ta'cher  Coal  ficlds  under
 the  Central  Coal-fields  Limited  is  vitally
 linked  with  the  requircments  of  the
 Taleher  Super  Thermal  Project,  Captive
 Power  Plant  of  National  A‘uminium
 Compaiy,  the  11creas.d  need  of  the
 Fertiliser  Corporation  of  Lidia  and  th:
 existing  Thermal  Power  Plant  of  the
 State  Government  roarby  The  cxpansion
 Programme  at  Talcher  should  receive
 adequate  funditg  so  that  thes  industrics
 do  not  suffer  and  affsct  the  =  national
 cconomy.

 Sir,  |  want  to  refer  here  about  the
 electronics  industry.  The  Electronics
 industry,  of  coursc,  15  being  ce  rcouraged
 and  the  ७०८  of  clectroaics  goods  -  also
 being  cncouraged  There  is  liberalisation
 ofimport  for  ।  electronic  components.
 At  the  same  time  we  arc  encouraging  thc
 indigznous  industry  for  prodaciag  the
 componznts  for  the  clectromecs  goods
 But  the  point  is  that  the  production  cost
 of  inJdigcnous  comporcits  15  higher  than
 the  price  of  the  components  which  are
 being  importes.  Ard  sirce  (Ne  imported
 raw  meterials  are  being  used  for  the
 production  of  these  products,  with
 higher  import  duty,  the  cost  of  the  cletr-
 onic  products  als>  goes  up  In  this
 regard  attention  of  the  Elee  ronics
 Ministry  and  the  Finance  Ministry  has
 bcen  drawn.  ।  would  aga‘n  urge  that
 something  should  be  donc  in  order  to
 encourage  the-electronics  industry,  be-
 causc  in  this  industry  a  large  number
 of  women  arc  employed.

 Sir,  the  rise  in’  th:  cunwumer  price
 index  is  a  vital  thing  today.  Of  late  our
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 experience  has  been  that  a  fall  in  the
 wholesale  price  indcx  docs  not  reficct
 completely  on  the  consumer's  price
 index.  This  is  a  strange  phenomenon. I
 would  suggest  that  ०  pannel  of  compc-
 tent  cconomists  should  go  into  this
 question so  that  corrective  action  can
 be  taken  on  the  basis  of  their  recommen-
 dation.

 Sir,  other  factors  are  therc,  of  course,
 relating  to  my  State.  But  lastly  ।  must
 say  that  a  decision  was  taken  during  the
 last  Janata  Government  to  reduce  the
 number  of  Central  schemes  funded  100
 per  cent  by  the  Central  Government
 drastically,  As  a  result,  pvorcr  States
 like  Orissa  are  pul  to  a  great  disadvant-
 age.  Many  schemes  which  arc  spcci-
 ally  designed  to  remove  buckwardacss  of
 the  State  in  different  sectors  could  have
 been  furded  cntirely  by  the  Central
 Government  since  the  State  with  its  low
 resuurce  basc  cannot  have  the  50  per-
 cent  matching  contribution  for  Centrally
 sponsoted  schemes.  f  would  urge  that
 the  matter  should  be  rcconsidercd  and  a
 special  kitty  should  b:  set  apart  by  the
 Central  Government  for  funding  100  per
 cent  Central  schemes  in  the  desired
 sectors  in  States  like  Orissa.

 I  would  once  again  like  to  thank  the
 Union  Finance  Miunister  for  this  imagi-
 native  and  innovaive  Budget  proposal.

 With  these  words,  I  conclude  my  8८"
 ech.

 MR.  CHAIRMAN:  I  just  want  to
 the  notice  of  the  hon)  Memb-«rs  and  the
 House  that  the  time  आ  our  disposal  is
 hot  such  and  everybody  would  like  to
 speak.  But  it  is  possible  only  if  the
 Mumbers  accomodate  others  and  take
 lesser  time  because  according  to  the  sche-
 dulc,  the  hon.  Finance  Minister  is  to
 reply  at  4  p.m.  So,  let  us  see  how  many
 hon.  Members  will  gct  the  chance.

 AN  HON.  MEMBER  :  Let  him  reply
 at  5  o’Clock.

 MR.  CHAIRMAN  :  Now,  Mr.

 PHALGUNA  24,  1905  (SAKA)  Genl.  Budget,  406
 1984-85-Genl.  Dis.

 Chirangi  Lal  Sharma  may  speak.

 SHRI  CHIRANJI  LAL  SHARMA
 (Karnal)  :  Mr.  Chairmrn,  Sir,  we  have
 been  discussing  the  budget  proposals  for
 the  last  3-4  days.  I  must  say,  and  I
 Strongly  foel  that  this  1५  the  best  budget
 ever  Presented  so  far.

 SHRI  SATYASADHAN  CHAKRA-
 BORTY  :  The  best  should  be  better.

 SHRI  CHIRANJI  LAL  SHARMA  :
 It  is  a  Common  man's  budget.  It  has
 been  said,  and  rightly  so,  that  it  isa
 Pragmatic  budget,  a  balanced  budget.
 The  Members  of  the  Opposition  ironi-
 cally  said  that  this  is  an  clection,
 budget,  the  pre-election  budget.  In  this
 conncction,  Mr.  Chairman,  what  if  tho
 Rulling  Party  tries  to  fulfil  the  promises
 and  ths  assurances  given  in  their  election
 manifesto  2?  “Everything  is  fair  in  love
 and  warਂ  is  rightly  said.  What  आ  elec-
 tion?)  =  Election  is  a  war  of  parchies,  is
 a  war  of  votes.  But  facts  are  facts  and
 they  must  be  squarely  faced.  This  is  a
 budget  which  cxhibits  the  dynamism  and
 the  confidence  of  the  Finance  Minister
 and  aboul  this,  Mr.  Chairman,  I  quotc
 from  para  10  of  his  Budget  specch  when
 he  says  with  confidence  :

 “We  have  not  cut  subsidics.  We
 have  not  cut  wages.  We  have  not
 compromiscd  on  Planning.  We
 have  not  been  trapped  ina  debt
 crisis.  We  have  not  faltercd  in  our
 commtment  to  anti-poverty  pro-
 grammes  or  the  welfare  of  our
 people.’

 This  cxhibits  Ins  coufidence  and  I  would
 not  be  wrong  if ॥  say  that  the  Finance
 Minister  has  a  big  head  on  young
 shoulders.  -

 The  other  day,  I  was  listening  with
 rapt  attention  to  the  spcech  of  hon.
 Member  from  opposition  Shri  Inderjit
 Gupta.  He  called  it  ‘Mid-wife  of  preg-
 nancy  of  ninc  months’  and  that-  some
 tranguiliscr  hus  been  given.  A  dose
 of  opium  has  been  given.  Actually,
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 the  opposition  was  in  a  fix  on  hearing
 the  Budget  specch  of  hon.  Finance
 Minister.  Honestly  speaking,  their
 mouth  was  gagged  bscauss  there  was
 nothing  to  be  said  against  the  Budget.
 This  is  a  Budgst  which  is  liked  by  all
 and  sundry.  It  gives  relief  to  811.0  sections
 of  socicty  all  over  the  country.  They  say
 that  a  dose  of  tranquiliser  is  being  given
 ।  put  it  to  him  when  is_  the  tranguili-
 ser  given?  1८  is  given  only  when  onc  15
 perturbed.  Were  they  perturbed?  Did
 they  require  tranguiliser  ?  ।  so,  what
 sin  did  the  Finance  Minister  commit  ?
 If  it  was  a  trangu'liser,  it  was  for  the
 opposition.

 Ihave  to  refer  to  banks.  1a  hon.
 Deputy  Finince  Minister,  while  interve-
 ning  in  the  debate  yesterday  told  the
 Housc  that  as  many  as  42738  branches
 of  banks  have  (८ ए  ‘  all  over  the
 country.  Out  of  these  23216  bink
 branches  ‘are  in  the  rural  -areas.  You
 will  find  banks  inthe  farthest  corner  of
 the  country,  but  since  when  ?  1८  is  after
 1969.  Who  used  to  be  th:  benificiarics
 before  that  ?  1८  was  the  urbanites,  the
 traders,  the  businessmen,  the  industrialist
 the  shop  keepers  and  the  affluent
 section  of  socicty  The  poor  man,  the
 harijan,  the  peasant,  the  farmer  could
 not  have  the  courage  to  knock  at  the
 door  of  the  bank.  Had  they  cared  to  pass
 by  the  window  of  the  bank,  the  Bank
 Manager  would  suspect  their  001पी005
 and  hand  them  over  to  the  police  susp2c-
 ting  them  to  be  pick-pockets.  But  what  is
 happening  to-day  ?  The  bankers  are  han-
 kering  after  them.  They  say,  come  along.
 We  invite  you.  Loans  are  being  advanc:d
 to  the  farmers,  to  the  peasants,  for  pur-
 chase  of  tractors,  for  installing  tube-
 wells  for  purchase  of  rikshaw_  to
 the  rikshaw  puller,  to  make  him
 owner  of  the  rikshaw.  Could  he  do
 so  prior  to  the  introduction  of  the
 scheme  ?  Could  he  sct  up  poultry  farm,
 piggery  farm.  fishery  farm,  dairy  farm,
 etc.  ?  Money  has  bécn  thrown  to  the
 public  and  the  poorest  in  the  street  is
 able  to  carn  his  livelihood  to  kecp  his
 body  and  soul  together  bccause  of
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 the  facilities  provided  by  the  banking
 system.

 I  would  be  failing  in  my  duty  if  ।  4०
 not  drow  the  attention  of  the  Finance
 Minister  to  certain  drawbacks  and  loop-
 holes  meeaos3  various  complaints  from
 the  psople  have  come  to  us.  During  the
 mass  contact  programme  we  went  from
 villag:  to  village  and  instances  were
 brought  to  our  notice.  ।  wrote  to  the
 D:puty  Finance  Minister  also’  giving
 some  instances  that  the  loanees  are
 forced  to  part  with  a  sizeable  amount  of
 loan.  1  is  then  and  then  alone  that  the
 loan  reaches  the  pocket  of  the  loanee,
 particularly  the  poor.  I  know  of  cases,
 not  one,  but  many,  when  people  went  to
 take  loans  for  installation  of  tube-wells,
 loan  was  sanctioned  by  the  bank,  but
 when  the  loan  was  advanced,  the  bank
 forced  the  loance  to  purchase  a  particu-
 lar  type  of  electric  motor,  and  equipments/
 implements  that  they  nceded,  from  a
 particular  dealer  or  particular  shop.

 15.00  hrs.

 For  that,  they  have  to  pay  a  much
 higher  price  than  the  price  at  which  it  is
 available  in  the  open  market.  This  is
 how  they  try  to  make  capita!  out  of  thls.
 The  banks  are  to  advance  loans.  Why  do
 they  force  them  to  purchase  things  from
 a  particular  dealer  ?  This  practice  must
 be  stopped.  The  disbursing  machinery
 at  all  levels  needs  a  strong  dose;  a  vigil
 should  be  kept  and  drastic  action  should
 be  taken  to  put  an  endto  such  mal-
 practices.

 Also,  the  banks  should  be  told  to  read
 the  writing  on  the  wall.  They  should
 not  unnecessarity  harass  the  people.
 They  invite  applications.  The  applicants
 for  loans  run  from  pillar  to  post,  from
 morn  till  evening;  they  spend  a  huge
 amount  and  thenin  the  end  the  reply  is
 in  the  negative  on  one  pretext  or  the
 other.  I  would,  therefore,  request  the
 Finance  Minister  to  go  into  such  cases.
 For  instance  the  Deputy  Finance  Minister
 specifically  told  the  House  yesterday
 that  in  respect  of  loans  to  the  tune  of
 Rs.  5000  no  surety  or  se  curity  is  needed.

 ,... 1
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 I  can  give  instances,  not  one  but  many,
 in  which  the  people  are  being  deprived
 of  loans  simply  because  thcy  fail  to
 furnish  surety  or  security.  I  would  urge
 upon  che  Finance  Minister  to  look  into
 such  instances  that  arc  brought  to  his
 notice.

 Again,  the  Deputy  Finance  Minister
 yesterday  talkcd  about  the  political  inter-
 ference.  What  is  political  interference.
 Why  do  they  smell  a  grain  of
 salt  in  the  bona  fidcs  of  politicians  2?  If
 a  Member  of  Parliamcnt  or  a  Member  of
 the  Legislative  Assembly  who  represents
 lakhs  of  people  brings  ०  case,  it  is  said
 that  we  are  trying  to  poke  our  nose  in.
 What  are  we  here  for?  We  arc  here  to
 ventilate  the  grievance  of  the  people  we
 represent  and  to  bring  the  complaints  of
 the  people  to  the  notice  of  high-ups.
 Genuine  complaints  are  brought  fo  our
 notice.  The  other  day,  I  was  presiding
 over  द  Mass  contact  function  in  Karnal.
 The  Deputy  Commissioner  was  there.  A
 case  was  brought  to  our  notice.  I  told
 the  Deputy  Commissioner  to  take  the
 managers  of  the  local  nationalised  banks
 into  confidence  and  remove  the  gric-
 vances  of  the  people.  He  regretied
 saying  that  they  would  not  care  for  him
 because  they  were  not  under  the  State
 Government  and  thit  they  were  under
 the  Central  Government.  As  such,  they
 had  no  administrative  control  on  them.
 He  found  himself  helpicss  ।  ।  brought  it
 to  the  notice  of  the  Chicf  Munister,  ।
 tepeat  it  here  on  the  fluor  of  the  House
 that  the  managers  of  the  nationalised
 banks  should  be  d.rected  to  attend  the
 Mectings  of  the  Gricvances  Committces
 Which  are  usually  presided  over  by  the
 Cabinct  Ministers  at  the  district  head-
 quarters  in  the  States.  I  can  अ  10851.
 talk  of  my  State.  They  fécl  that  it  is
 below  their  dignity  to  attend  these
 mcctings.

 SHRI  C.T.  DHANDAPANI  (Pollachi): The  banks  will  not  function  then.

 SHRI]  _CHIRANII  LAL  SHARMA  : ०  question  of  banks  not  functioning.

 SHRI  ट.  प,  DHANDAPANI  :  Thcy
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 will  go  aftcr  the  Ministers.

 SHRI  CHIRANJI  LAL  SHARMA  :  It
 is  not  अ  qucstion  of  going  aftcr  the
 Ministers.  Thcy  come  once  a  month  to
 attend  the  mectings  of  the  Gricvances
 Committce.  The  gricvances.  are  brought
 to  the  notice  of  the  authoritics;  these
 are  duly  discusscd  and  they  try  to  re-
 move  the  grievances.  I  would,  therefore,
 suggest  that  directions  should  be  issued
 by  the  Ministry  of  Finance  to  tho
 managers  of  the  natfonalised  banks  to
 attend  the  mectings  of  the  Gricvances
 Committee  at  the  district  level.  When
 there  arc  instructions  issucd  from  the
 Finance  Ministry  that  loans  have  to  be
 given  by  the  banks,  ।  do  not  kno'v  why
 they  should  be  rcluctant  to  give  their
 cooperation.

 About  the  20-point  p.ogramme,  it  has
 brought  a  great  revelution.  Since  the
 time  20-point  programme  was  introduc  d
 it  has  changed  the  fate  and  face  of  the
 people,  particularly  the  poor  and  the

 15.05  hrs.

 [SHRI  ।  11.  MOIWLSIN  in  the  Chair).
 downtrodden,  the  weaker  sections  of
 socicty,  the  Harijans,  the  Schcduled
 Tribes,  the  backward  classcs  peuple
 have  no  placc  to  live  in  the  villages.  The
 Jand  under  their  hous:s  uscd  to  vest  in
 Shamlal  Deh,  the  village  proprictary
 body  and  after  amendments  in  law  and
 after  the  20-point  Programme,  the  house
 sites  measuring  100.0  yards  cach  have
 given  to  landless  persons  in  each  village,

 In  this  connection,  ।  have  to  suggest
 that  the  poorer  sections  of  socicty,  parti-
 cularly  the  Harijans,  the  Scheduled
 Tribes  living  in  the  urban  arcas,  in  the
 citics  should  be  given  housessitcs.  If
 the  Government  feel  that  they  cannot
 allot  house  sites  to  thcm  in  the  manner
 in  which  it  has  been  done  in  the  villages,
 lands  adjacent  to  citics  should  be  acquir-
 cd  and  should  be  given  to  such  poor,
 people,  at  least  30  sq.  yards  per  family,
 at  the  cost  price,  and  no  development
 chargcs  ctc.  ho  realised  from  them.
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 This  is  onc  way  of  eradicating  poverty
 and  helping  the  poor.  Special  arrange-
 ments  for  the  actual  implementation  of
 this  programme  should  be  made.

 In  this  connection,  I  would  suggest
 that  these  MII.As  and  MPs  should  be
 associated  with  the  Committees  which
 are  formed  for  the  impicmentation  of
 this  20-point  Programme.

 Rs.  11,858  crores  will  be  speat  during
 the  year  for  the  implement:.tion  of  20-
 Point  Programme  and  Rs  400.0  crores
 has  been  aliccatcd  for  the  Rural  Landics
 Employment  Gusrantce  Progr>mmce.

 MR.  CHAIRMAN  :  You  are  from  the
 State  of  Haryana.  Haryana  MLAs  will
 take  cire  of  it.

 SHRI  CHIRANJE  LA!  SHARMA  -
 No.  Haryana  MLAs  will  take  care  of
 Haryana  in  the  Fliryana  Assembly.  But
 when  we  [eel  that  the  rights  of  Haryana
 people  are  being  ruthlessly  trampled  un-
 der  the  iron  fect  of  others,  we  are  here
 to  safegaurd  the  interest  of  the  people  of
 Haryana  -  this  [bowie

 Weare  proud  of  the  fat)  that  our
 State  has  made  tremendous  progress
 Agricultural  production  has  increased
 and  is  making  the  maximum  contribution
 to  the  Central  Pool,  of  course,  next  to
 Punjab.

 We  need  water  and  power.  For
 water,  ithas  already  keen  discussed  in
 this  House.  A  reference  was  made  by
 Shri  Rizak  Ram,  M.  P.  regarding  SYL
 Project.  Haryana  has  already  spent  Rs.
 100  crores  onthe  SYL  Channel.  A
 Channel  is  to  be  constructed  in  Punjab.
 For  this,  Haryana  had  already  advanced
 Rs.  20  1/2  crores  to  Punjab  Government
 of  India  too  has  advanced  Rs  5  crores
 and  in  today’s  press  it  has  come
 out  that  the  Government  to  the
 Punjab  Government  on  bchalf  of
 Haryana  for  payment  of  land  compensa-
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 tion  to  those  whose  land  has  becn
 acquired.  This  has  simply  sent  a  shudder
 into  the  heart  of  our  coy.  May  I  have
 the  temerity  to  ask  them  as  to  where  the
 Rs.  20  1/2  crores  gone  ।  The  Founda-
 tion  stone  of  the  Cunal  was  !  aid  by  the
 Prime  Minister  on  the  [8th  February,
 1982.  Not  an  inch  of  land  has  been
 dug  so  far  and  Rs  25  crores  has  gone
 out  of  our  pocket.

 I  would  request  the  Central  Govern-
 meat  to  keepa  watchon  this  and ह
 would  suggest  that  the  Central  Water
 and  Power  Commission  should  be  direc
 ted  to  =  monitor  closely,  the  actual,
 physical  und  financial  progress  of  tbe
 Project.  Enough  moncy  should  be  given
 to  Haryana  for  the  augmentation  of  the
 Power  projects.

 ।  represent  Karnal  Constitucncy.  A
 fefinery  his  lo  be  setup.  It  has  been
 decided  by  the  Government  of  India.
 Pianning  Commission  has  alw  been
 notified.  Under  Section  ‘,  tand  is  being
 acquired.

 The  woner  the  work  on  the  refinery
 is  started,  the  better,  Work  on  the
 double  ruulway  line  between  Delhi  and
 Ambala  ts  in  progresa  buts  not  bung
 completed  as  per  whedulec...

 MR  CHAIRMAN  :  That  wall  not
 come  ti  this  Budget;  that)  will  come
 under  the  Railway  Budget,

 SHRI  CHIRANJT  LAL  SHARMA  :
 Four-liniag  work  on  tho  Sher  Shah  Suri
 Marg  (G.  T.  Road)  has  been  done  only
 upto  Murtal,  toa  distance  of  45-50
 kms  and  beyond  that.  the  work  is  held
 up.  I  request  the  Government  of  India
 not  to  put  a  stop  to  this  work.

 In  this  connection  I  would  also  suggcst
 that  a  by-pass  should  be  provided  for
 Panipat.  Panipat  isa  big  city  with  a
 Population  of  onc  lakh  and  fifty  thousand
 and  is  situat-d  on  both  sidcs
 of  the  G.  1.  Road.  There  isa  lot  of
 traffic  and  accidents  take  place  every
 now  and  then.  The  length  of  tbe  road
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 in  the  town  itself,  within  the  municipal
 _limits,  is  six  kms.  Ther€  is  no  other

 alternative  but  to  provide  a_  by-pass  for
 Panipat.  There“wasa  provision  during
 this  Plan,  but  ।  d०  not  know  why  and
 how  this  has  been  scrapped.

 Panipat  is  famous  for  manufacturing
 textiles.  There  are  about  20,000  hand-
 looms,  but  some  powerlooms  are
 also  there.  The  manufacturers  of
 powerlooms  happened  to  tell  me  some-
 thing  which  I  was  myself  surprised  to
 hear.  What  is  that  ?  11616.0  are  hardly
 150  smal!  scale  units  manufacturing
 cotton  fabrics.  The  small  manufactuters
 of  cotton  fabrics  known  as  furnishing’
 fabrics,  jacquard  curtain  cloth  on  power-
 looms  (without  spinning  and  processing
 plant)  say  that  the  annual  revenue  from
 excise  from  al}.  such  units  at  Panipat  is
 to  the  tune  of  Rs.  3-1/2  lakhs,  whereas
 the  total  revenue  from  all  such  units
 from  the  whole  country  does  not  exceed
 Rs.  10  lakhs.  In  their  case,  on  a  curtain
 cloth  which  is  48”  in  width  excise  duty
 is  levied,  but  if  that  very  cloth  comes  in
 the  shape  of a  bed  cover  (chkaddar),  90°
 x  108”  or  60”  x  9077,  it  is  excmpt  from
 levy  of  excise  duty.  It  is  like  putting
 the  cert  before  the  horse.  Curtain  cloth
 for  which  you  have  to  pay  Rs.  5.50  per
 metre  alone  is  exempt  | है ९१११ |  एंपा फ.  You
 will  egree  that  in  today’s  setup  no  curtain
 cioth  worth  the  name  will  be  8४8118010
 at  Rs.  5.50  per  metre.  Under  this  budgct,
 industrics  such  as  synthetic,  rubber  pro-
 ducts,  electric  motors,  refrigcrating  and
 air-conditioning  machines,  51061  furniture
 paints  and  varnishes,  etc.,  which  were
 giving  morc  revenue  to  the  Gevernment
 have  becn  excmpted  on  the  first  safe  of
 Rs.  5  lakhs  whercas  the  small  manufac-
 turers  have  been  dccprived§  of  this
 corcessicn.  ।  0,  therefore,  request
 the  Finance  Minister  to  reconsider  this
 proposal  and  give  exemption  from  excise
 duty  to  the  foilowing,  that  is,  coating,
 suiting,  tussors,  butta  fabrics,  tapestry,
 farnishining  fabrics  including  jacquard
 curtain  cloth,  etc.  The  grievanccs  are
 genuine  and  if  this  is  not  donc,  it  will
 give  a  great  setback  to  this  irdustry.

 With  these  words,  I  support  the
 budget,
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 SHRI  CHANDRAJIT  YADAV
 (Azamgarh)  :  r.  Chairman,  Sir,  many
 on  that  side  have  hailed  this  budget  as
 the  best  Budget  of  this  decade...

 Mr.  CHAIRMAN:  From  this  side
 also,  some  have...

 SHRI  CHANDRAJIT  YADAV  :  ।  do
 not  think  any  Member  from  the  Opposi-
 tion  has  said  that  this  is  the  best
 Budget  of  the  decade.

 I  do  not  find  anything  very  radical  or
 new  in  this  Budget.  It  is  a  ritual  budget
 that  Government  place  every  year  within
 the  present  framework  of  socio-economic
 policies,  because  the  budget  reflects
 nothing  but  the  policies  and  programmes
 of  the  government  in  power  and  the  party
 (  power.  I  have  gone  through  it  very
 carefully.  Concesssons  have  been  given
 to  the  most  vocal  sections  of  the  society,
 keeping  the  elections  in  view  and  that
 1185  made  this  budget,  really  speaking,  a
 populist  budget  ard  the  consequences
 of  this  Budget  will  be  serious  when  next
 year  the  Finance  Minister—whoseover
 will  be  the  Finance  Minister—comes  be-
 fore  this  House.  One  thing  is  very  clear
 that  through  this  kind  of  a  Budget  which
 is  an  instrument  for  a  socio-economic
 change,  the  Government  cannot  do
 much.  They  must  remember  that  this
 is  the  Budget.ofa  country  where  50%
 population  lives  below  the  poverty  line.
 This  is  the  budget  of  a  country  which  to-
 day  in  the  worid  is  at  the  bottom  so  far
 as  per  capita  income  is  concerned.  This
 is  the  Budget  of  a  country  where  65%
 population  still  remains  uneducated  and
 illiteratc.  This  is  the  budget  of  a  coun-
 try  where  70%  people  live  in  the  rural
 areas  and  they  do  not  have  even  the
 most  basic  necds  of  life.

 Now  I  want  to  know  what  miracle  has
 been  done  by  presenting  this  budget.
 Are  they  in  a  position  to  give  this  kind
 of  an  assurance  to  this  House  and  through
 this  House  to  the  people  of  this  country
 that,  say,  within  the  next  ten  years,  they
 will  be  able  to  remove  poverty  in  this
 country  2?  Or  can  they  give  this
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 guarantcc  to  the  people  of  this  country,
 particularly,  the  younger  gencration  that
 they  are  going  to  provide  them  jobs  and
 they  will  not  remain  idle  in  this  country?
 1  am  not  going,  because  of  want  of  time,
 into  the  different  aspects.  But  I  want
 to  talk  only  on  two  aspects  and  ।  want
 to  speak  on  two  sections  uf  the  socicty.

 The  rural  poor—  what  has  been  donc
 for  the  rural  poor?)  They  are  claiming
 ‘No,  it  will  bring  miracle  It  will  change
 the  face  of  the  Indianrural  pecple.”  I
 want  to  know.  Is  it  not  a  fact:  that  to-
 day  in  our  country  25  crores  of  prople
 live  without a  house  worth  living  or  liv
 ing  or  live  in  this  country  who  can
 not  have  two  meals—why  tvo  meals,
 even  one  meal  they  cannot  have  ?  Is  it
 not  the  situation  to-day  ?  ।  ।  not  a
 fact  that  even  the  Members  of  the  ruling
 Party  have  reported  to  their  Party
 leadership  that  the  benefits  of  the  20
 point  programme  are  not  really  rcaching
 those  for  whem  they  are  meant?  Is  it
 not  a  fact  that  most  of  the  moncy  is
 being  caten  away  by  the  middlemin,  by
 the  agents,  by  the  unscrupulous  clem:nts
 and  by  the  wdespread  corrupticn  in  the
 scciety  to-day  ?  It  is  not  cnough  that
 you  provide  monty  and  say.  -  have  in-
 ercased  this  allocation  or  that  allecation
 is  being  increased  in  this  country.”  tis
 not  on'y  a  question  of  allocating  morcy,
 but  to-day  the  main  questicn  is  :  have
 you  succecckd  in  cstablishmecnt  of  थ
 machincry  of  organisaticn  which  can
 really  and  faithfully  carry  the  bencfits  to
 the  poor  prople.  The  oniy  arswer  is  No.
 To-day  the  weaker  sections  of  the  5६  ciety
 become  the  victims  of  the  burcaucracy
 which  has  no  love  for  them.  which  has
 no  feclings  for  them  and  really  speaking
 most  of  thim  coming  from  that  scction
 of  the  socicty  and  I  have  no  hesitat‘on
 in  saying,  the  upper  castes  of  the  socicty
 have  no  feclings  for  the  poorer  sections
 of  the  society  and  they  always  try  to  find
 loopholes  and  try  to  find  methods  to  see
 that  those  schemes,  though  thcy  are  good
 schemes  meant  for  the  poor  pcople,  but
 the  bencfits  do  not  reach  the  common
 people.  Thercfore,  the  most  important
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 question  is  that  you  must  change  your
 organisational  set  up.  You  must  change
 your  instrument;  it  should  be  the  service
 tothe  poor  pcople.  Are  you  really
 providing  anything  at  the  grassroot  levels
 to  let  the  landless  people,  the  poor
 People  and  the  people  living  below  the
 poverty  line,  have  their  own  Committees
 so  that  the  benefits  that  go  through
 these  committees  reach  them?  Are  you
 in  a  position  to  identify  your  own  pri-
 orities  so  that  the  priorities  could  be
 Changcd  according  to  their  needs  so  that
 the  bencfits  can  reach  them  7

 Therefore,  Sir,  I  demand  that  the
 Government  should  also  give  a  serious
 thought  to  redically  change  the  burea  u-
 cratic  set  up  in  this  country,  the
 Organisational  set  up  in  this  country,  so
 that  the  landless  people,  the  pcor  people
 can  have  their  say  in  those  Committees
 at  the  grassroot  level  and  they  can
 manage  their  affairs.

 Sir,  one  fact  is  very  clear.  That  is,
 India  still  remains  basically  in  the  same
 Position.  Oureconomy  -  basically  an
 agriculturc—orient«d  cconomy.  I  do  not
 want  to  marshal  the  facts.  Facts  have
 already  ben  givenin  this  House.
 Whenever  there  is  a  bad  crop  or  whin*
 ever  there  is  drought  or  whenever  there
 is  no  good  monsoon  season,  our  entire
 economy  collapses  whether  it  be  on  the
 industrial  production  or  the  purchasing
 capacity  of  the  people.  1982-83  was
 the  year  of  bad  harvest.  Because  of  that
 the  industry  had  a  very  serious  dcpres-
 sion.  Beccausc  of  these  two  factors,  the
 purchasing  capacity  of  the  pcople  went
 down.  And  Governmcnt  had  lost  Rs.
 773  crores  of  revenue—110  crores  in
 income*tax,  Rs.  190  crores  in  corporate
 tax  and  Rs.  473  crores  in  excise  cuty—
 in  one  year  because  of  the  bed  harvcst  as
 also  because  of  industrial  depression.
 Now  you  are  saying  that  because  of  good
 harvest  this  year,  you  hope  that  there
 will  be  better  revenuc  collections  also.

 Therefore,  Sir,  certain  concessions
 had  been  given  very  conciously  to  cer-ain
 industrics  so  that  they  can  incrcase  their
 production  and  the  ccnsun.crs  can  also
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 get  the  benefit.  1  want  to  cite  one
 cxample.  They  have  said  that  they  have
 given  concessions  so  far  as  the  blended
 fabric  is  concerned.  The  concession
 given  in  the  budget  is  Rs.  3.50  per
 meter  as  a  relief  to  the  consumers.  May
 I  know  what  is  the  guarantce—is  the
 Finance  Minister  in  a  position  to  give
 that—that  this  Rs.  3.50  per  meter
 concession  by  lowcring  of  the  price  will
 reach  the  consumers ?  Is  there  any
 mechanism  for  the  price  control  to-day  ?
 You  go  to  any  shop  to-day.  You  will
 find  that  the  prices  differ  from  shop  to
 shop  in  the  market.  There  is  no  pricetag.
 There  was  an  effort  madea  few  years
 before  that  there  should  be  pricetag.
 Now  nobody  is  bothering  about  that.
 There  is  a_  total  1001  in’  the  market
 Therefore  I  say  that  Government  must
 give  this  guarantee  and  assure  us  that
 the  industries  are  given  the  concession
 for  a  certain  purpose,  namely,  that
 should  benefit  the  consumers,  it  must
 reach  them  and  that  bencfit  should  not
 be  taken  by  the  industrialists.  They
 should  not  go  away  with  this.

 I  should  like  to  have  this  guarante  ©
 Another  thing  ७  this.  ।3  there  aਂ
 difficulty  to  go  again  for  the  food  fot
 work  schemc  7?  This  is  the  best  year  to
 goin  for  the  food  for  work  echeme.
 Their  own  independent  assessment  is
 that  the  country  is  going  to  have  more
 than  142  million  tonnes  of  food.  The
 food  for  work  scheme  was  onc  scheme
 which  really  helpcd  the  poor  pcople
 such  as  in  building  roads,  in  digging
 wells  and  in  building  bridges.  (Jatferrup-
 tions)  It  has  been  abandoncd  and  there

 15.0  no  food  for  work  scheme.  Thercfore,
 Sir,I  demand  that  Government  must
 Start  the  food  for  work  scheme  in  the
 whole  of  the  country  so  that  the  roads
 ctc.  will  be  built  for  the  linkage  of
 Villages.

 PROF.  -.  G.  RANGA  (Guntur)
 That  should  be  only  in  those  States
 which  are  Prepared  to  cooperate.

 SHRI  CHANDRAJIT  YADAV  :  I
 agrce  with  you  that  it  should  be  startcd
 in  those  States  which  are  prepared  to
 Cooperate,

 ही  -
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 But,  I  do  not  agrce  with  the  Minister
 of  Finance,  all  the  time,  announcing  that
 West  Bengal  Government  is  not  doing
 this  or  that.  They  are  onc  of  the  best
 States  which  have  really  made  full  use  of
 the  food  for  work  scheme.  Their  finding
 fault  with  them  is  no  good.  (/aterruptions)

 MR.  CHAIRMAN  :  That  is  a  matter
 of  opinion.

 SHRI  CHANDRAJIT  YADAV  :  Sir,
 another  thing  is  unemployment.  This
 country,  unfortunately,  hud  about  thirty
 million  cducated  unemployed  youth.
 Your  =  systemਂ  of  enlisting  regis-
 tration  of  unemployed  youth  is  defcctive.
 Almost  40  per  cent  of  the  youth  in  the
 villages  do  not  register  themselves  and  if
 they  register  then  it  is  found  that  pco-
 ple  who  have  been  registered  for  morc
 than  ten  years  have  not  been  offered  any
 job.  Now,  what  are  we  going  to  do?
 Sir,  in  a  country  of  the  size  of  India
 provision  which  has  been  made  for  self-
 employment  for  cducated  unemployed
 is  only  Rs.  25  crores  while  the  Prime
 Ministcr  announced  from  the  ramparts
 of  Red  Fort  on  15th  August  that  2.5
 jobs  will  be  givcn  cvery  year  under  this
 schenie.  What  15  the  position  ?  ।  have
 been  told  that  by)  mid  February  under
 this  scheme  only  2,780  pcople  have  got
 the  job  whercas  the  ycar  is  coming  to  a
 close.  Is  this  the  seriousness  of  provi-
 ding  jobs  to  the  cducated  unemployed  in
 this  country  2?)  Government  is  not  at  all
 serious.  This  will  create  and  explosive
 situation  in  the  country  if  the  youths  arc
 Dot  provided  jobs.

 4
 Sir,  ।  would  like  to  know  from  the

 Hon.  Minister  is  it  nota  fact  that  today
 even  the  capitalist:  countrics  are  coming
 out  with  concrete  schemes  to  meet  the
 unemployment  question.  In  England
 they  provide  almost  100  per  month  as
 uncmployment  benefit  to  the  unemploy-
 cd  youth.  In  the  USA  they  havea
 provision.  Even  the  prescnt  President's
 son  when  for  some.  time  he  was  unem-
 ploycd,  was  standing  in  qucuc  to  gct  his
 unemployment  benefit  cheque.  Italy,
 Francc,  Austria,  Sweden  almost  every
 country  is  providing  some  kind  of  relief
 or  benefit  or  unemployment  allowance  ta
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 their  youth:  We  have  been  demanding
 in  this  country  that  at  least  the  Govern-
 ment  of  India  should  agrec  to  a  minimum
 sum  of  Rs.  150  per  month  as  unemploy-
 ment  allowance  in  this  country  but  they
 have  not  so  far  agreed.  1  wrote  a  letter
 two  years  ago  to  the  Prime  Minister  and
 she  asked  the  Planning  Miister  to  reply
 to  it.  ।  got  back  the  reply  that  if  your
 suggestion  for  Rs.  150  per  month  ”
 accepted  we  will  have  to  spend  more
 than  rupecs  thousand  crores  and,  there-
 fore,  we  are  not  ina  position  to  do  it.
 If  you  are  not  in  अ  position  that  means
 you  want  to  play  with  the  lives  and
 future  of  the  youngmeo.  Government
 must  take  it  scriously  and  at  Icast  pro-
 vide  Rs.  150  per  month  as  employment
 allowance.  This  is  my  demand.  If  Bengal
 Government,  Kerala  Government  and
 Maharashtra  Government  can  do  it  and
 provide  Rs.  50  per  month  as  unemp'oy-
 ment  allowance  then  there  is  no  reason
 why  the  Central  Government  will  not  be
 able  to  do  it.

 Sir,  NREP  programme  was  announced
 with  a  lot  of  fanfare.  Whatis  the  po-
 sition  It  is  reported  that  the  Prime
 Minister  has  been  informed  that  in  U.  ?.
 and  Bihar  part  of  the  money  provided
 for  this  purpose  to  provide  jobs  to  the
 uncmploycd  people  in.the  rural  arcas  50
 per  cent  moncy  has  not  been  spent.

 Is  there  any  explanation  for  this  ?
 The  Government  must  give  scrious
 thought  to  totally  Change  its  socio-vcu-
 nomic  strategy  for  the  devcleopment  of
 rural  India,  for  progress  of  th:  weaker
 sections  of  our  socicty.  It  should  re-fix
 its  priorities  so  that  in  future  the  Budget
 should  be  able  to  provide  maximum
 moncy  allocation  to  those  scctions  of
 society  which  unfortunately  still  remain
 below  the  poverty  line.  This  should
 receive  topmost  priority.  For  that
 Proper  organisational  and  structural
 change  must  be  brought  in  our  adminis-
 trative  machinery.

 My  last  point  is  this.  The  States  have
 to  do  the  maximum  so  far  as  social  wel-
 fare  schcmes  are.  concerned.  It  15
 basically  their  problem.  1  am  sorry  to
 say  this  Budget  has  not  helped  them.
 Atatime  when  States  arc  making  a
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 Ccmplaint  that  their  financial  position  is
 very  bad,  they  do  not  get  proper  alloca-
 tion  in  the  Central  Budget;  instead  of
 increasing  the  States’  allocation,  the
 Goverameat’s  present  taxation  scheme
 has  badly  hit  these  people  and  they  have
 faised  their  voices  now.  Government
 must  give  serious  thought  to  this,  so
 that  the  States  may  get  higher  allocation
 so  that  they  can  spend  that  moacy  on
 various  Social  Welfare  Schemes.  With
 these  words  I  concludc.

 SHRI  EDUARDO  FALEIRO
 (Mormugac)  :  Mr.  Chairman,  Sir,  I  rise
 to  support  the  Budget  proposals  prescn-
 ted  to  this  House  by  the  Finarce
 Minister  some  days  ago.  Already  many
 of  the  scctioas  of  our  society  have  wel-
 comed  the  budgct.  A»  you  have  pointcd
 out  a  few  minutes  ago,  even  several
 members  of  the  opposition  have  welcom:
 ed  the  budget.  Even a  person  lke
 Mr.  Chandraj:t  Yadav  could  not  say
 much  more  in  substance  against  the
 Budgct.  It  was  a  populist  budgct,  and
 not  surprisingly  for  Mr.  Yadav,  11  lacked
 redicaliam.  The  budget  is  a  financuul
 and  fiscal  instrument  that  Covers  a  very
 wide  sweep  of  cconomic§  activity.  I
 don’t  want  to  go  into  all  th-  details  and
 take  up  the  time  of  the  House.  I  want
 to  Concentrate  only  on  one  or  two
 subjects  that  appear  tobe  of  great
 intcrest.

 First  of  all,  I  wish  to  point  out  that
 Government  should  concentrate  and
 exercise  all  the  political  will  at  their
 command  to  bring  greater  cfficicncy,
 performance  and  greater  profitability  in
 the  public  sector  undertakings.  It  goes
 to  the  eternal  credit  of  Pandit  Jawaharlal
 Nehru  that  at  the  very  dawn  of  indc-
 pendence  he  thought  that  the  commond-
 ing  hzights  of  the  economy  should  be
 controlled  by  the  State.  It  was  becausc
 of  his  vision  (for  which  this  country  will
 be  ctornally  grateful  to  him)  that  India
 today  ranks  right  on  the  top  of  all  the
 developing  oi!  importing  couotries.  AS
 far  as  stability,  resilicnce  and  strength  of
 the  economy  ७  concerned  it  ऑ  right  on
 top  and  this  has  been  admitted  cven  by
 an  organisation  not  very  symputhetic

 to
 our  philosophy  like  the  World  Bank.
 This  is  from  the  latest  report  of  World
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 Bank,  the  World  D-vclopment  Report—
 ‘The  two  largest  low  income  countrics

 China  and  India  have  come  through  the
 current  recession  with  encouraging  resi-
 liance.  They  were  not  so  heavily
 dependent  on  foreign  trade,  had  little
 commercial  trade  und  so  were  not  much
 affected  by  high  interest  rates.

 “They  have  also  made  impressive
 progress  in  agriculture;  India’s  low
 GDP  growth  in  1982.0  was  largely
 duc  to  the  failure  of  the  monsoon.”

 This  is  the  position  of  ths  country
 and  we  do  not  av  d  the  World  Bank  to
 say  this.  We  sc  this  all  over  the  world.
 Now  Countries  like  Argentina  and  Brazil
 whose  cconomy  was  much  stranger  and
 which  were  having  a  fantastic  rate  of
 growth  in  cconony,  they  have  all  collap-
 sed.  The  countries  like  Nigeria  which
 were  exporting  oil  are  in  do!drums  म  so
 far  as  their  cto10My  is  Concerned.  But
 whenathe  cconomy  of  ou.  country  is
 growing  and  going  ahcad  =  steadily  and
 progressively,  they  have  said  this  and
 they  have  suid  this  again,  Now,  whatever
 criticism  we  may  make  on  the  floor  of
 this  House  regarding  the  public.  sector,
 11  should  not  be  construed  as  the  real
 picture  and  none  should  be  permitted,  in
 fact,  to  take  advantuge  of  the  situation
 of  the  public  sector  to  denigrate  the
 public  sccior  becuse  the  strength  of
 the  public  scctor  15  the  strength  of  the
 achievement  of  the  =  sucio-ceonomic
 achicvments  that)  we  ourselves  have  im-
 posed  on  us  for  the  benefit’  and  progress
 of  socio*cconomic  ।  situation  ।  of  tiis
 country.  They  have  said  this  much.  I
 would  like  to  pomt  out  that  greater
 efficicncy  should  be  brought  in  the  pub-
 lic  sector.  Greater  cfficiency  cannot
 come  unless  there  is  greatcr  per-
 formance  and  unless  there  ४  greater
 Cfficitncy  and  greater  performance,
 the  very  objectives  for  which  the  public
 Sector  was  constituted  will  not  be  fully
 achieved.  Now,  what  is  the  rcality  ?
 The  rcality  in  this  country  is  that  apart
 from  आ  half  a  dozen  public  scctor  under-
 taking  like  BHEL  which  1s  onc  of  the
 best  undertakings  anywhere  in  the
 world-apart  from  ऑ  few  such  undertakings
 —the  public  sector  has  much  to  be
 desired  as  far  as  performance  is
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 concerncd.
 Now,  I  will  just  give  some  instances

 where  the’  public  scctor  is  opcrating
 where  it  is  necessary  to  focus  on  the  need
 for  greater  performance.

 It  is  not  as  if  everything  is  all  right
 with  the  public  scetor.  It  is  not  so.  Our
 8001  sector  is  passing  through  a  very
 critical  phase.  The  recession  in  stcel
 industry  that  has  hit  giants  abroad  is
 taking  its  toll  in  India  also.  I  would
 urge  Government  to  take  neccessary  rc-
 medical  measures  so  that  the  public
 sector  stccl  industry  which  forms  the
 backhone  of  our  cConomic  advancement
 is  placed  on  a  healthy  footing.  Wo  are
 also  sccing  from  tims  to  time  reports
 that  one  of  our  main  drawbacks  15  the
 shortfall  in  power  gencration.  The
 failure  of  two  monsoons  has  certainly  hit
 hydel  gencration,  but  this  should  nor-
 mally  have  becn  met  by  stepping  up
 thermal  =  gencration.  While  in  an
 expanding  industrial  cconomy  like  ours
 one  can  understand  the  gap  between
 demand  and  supply  in  the  arca  of  power,
 what  is  causing  concern  is  that  this  gap
 is  increasing  beyond  the  onc  normally
 planned  for  अ  set  period.  I  would
 request  the  Government  to  decotc  210८1"
 tion  to  this  arca  so  that  we  will  be  ina
 position  to  provide  adcquate  power  to
 our  industries  both  in  the  public  and
 private  sector,  besides  mceting  the  grow-
 ing  demand  of  the  agricultural  scctor.

 While  on  the  subject  of  power,  the
 necd  for  better  performance  of  our  coal
 scctor  Cannot  be  gainsaid.  Though  we
 understand  from  reports  that  of  late
 there  has  been  some  improvement  in  the
 performance  of  this  sector,  it  is  stressed
 that  both  in  terms  of  production  as  well
 as  transportation  of  coal  much  better
 performance  than  at  present  is  called  for
 ifwe  areto  meet  the  cnergy  require
 ments  in  far-flung  arcas  of  our  country.
 In  other  words,  much  better  co-ordi-
 nation  is  to  be  established  betwcen  Coal,
 power  and  transportation  scctors.

 Another  area  whose  performance  is  at
 present  Causing  concern  and  where  the
 Government  should  devote  greater
 attention  is  rclating  to  sick  enterpriscs
 which  have  been  taken  over  by  the
 Government  mainly  on  socio-economic
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 grounds  like  the  taxtile  industry  (includ-
 ing  jutc),  the  engineering  industry  in  the
 eastern  sector,  ctc.  (1  spite  of  inj-ction
 of  capital,  managerial  cexportiss,  an
 amount  of  technology  innovatioa  etc.  we
 find  this  sector  acts  as  अ  drag  on  the
 public  sector.  Perhaps,  one  of  the  rea-
 sons  might  be  the  level  of  empley:nent
 being  higher  than  warranted  by  current
 circunstances.  It  is  understood  that  such
 थ  problem  exists  in  other  areas,  parti-
 Cularly  in  construction  sector  like
 Hindustan  Stecl  Construction  Corporetion
 N.H.  P.C.,  ete.  If  the  publ  scctor
 should  contribute  move  to  the  economy
 than  it  takes  from  it,  it  is  csseqtial  that
 there  must  be  some  rativnalisativa  in  the
 Present  employment  levels  in  such  units.
 Perhaps  the  Government  should  devote
 More  attention  to  this  vital  area.

 Even  though  capacity  utilisation  his
 increased  during  the  1251.0  year,  we
 would  urge  the  Government  to  take
 additional  steps  to  improve  this  further.
 Perhaps,  some  of  the  buttleaccks  regard-
 ing  increased  c:pacity  utilisation  lke
 Power  shortage,  equipm-nt  failures,
 managcrial  ineffectiveness,  raw  material
 shortage  ctc.  should  be  removed  by
 taking  adequate  steps  to  easure  that  in-

 «puts  of  all  types  are  mide  available  in
 adequate  quantities.

 I  am  making  a  piea  that  management
 should  be  looked  into  specially.  It  15
 not  cnough  to  have  gd  policies.
 Policies  to  strengthcn  the  public  s-ctor
 may  be  extremcly  good,  but  to  make
 them  cffcctive,  they  must  be  backed  by
 ad:quate  institutions,  particularly
 Management  institutions  What  d>  we
 have  in  the  public  sector  tuday  ?  The
 public  s:ctor  undertak  ngs  are  being
 manag:!  mostly  by  the  d-putitionists,
 people  who  come  from  the  Government
 departments.  If  the  public  sector  has
 to  function  more  cffectively,  it  is  css:n-
 tial  that  this  Government  department
 culture  should  go  and  it  should  b:  sub-
 stituted  as  far  as  possible  by  muaciag  crial
 skills,  by  an  industrial  culture,  bya
 financial  culture  and  by  a  commercial
 culture,  so  that  profitability  and  accoun-
 tability  become  realiy  the  main  criteria.

 I  would  also  like  to  bring  out  a  very
 important  aspect  which  has  aot  been
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 brought  out  earlier  adcquately,  The rural  employment  and  integrated  rural
 svelopm:nt  programme  is  one  of  the

 best  programmes  in  this  country  to
 tackle  the  problem  of  uncmployment. As  my  hoa.  collegue  has  mentioned  a
 little  while  280,  this  Programme  has,  to
 अ  large  extent,  Changed  tho  face  of  the
 rural  areas  and  it  bus  had  in  Many  parts of  the  country  a  definite  impact  to
 alleviate  to  minimise  the  Poverty;  it  is, of  coursc,  very  difficult  to  temove  the
 Poverty.  ।  point  that  I  would  lke  to
 again  cmphasise  is  that  if  our  Policies arc  to  bring  their  results,  these  must  be
 backed  by  institutions.  If  the  Plaaning
 Commission  has  a  very  good  scheme  and ifa  programme  has  to  be  impiemented
 10  the  rural  areas,  it  is  not  enough  that
 the  Planing  Commission  should  say  that
 it  is  the  responsibility  of  the  States;  they
 shou'd  have  a  machinery  to  mouitor  the
 P-rformance  of  that  programme.

 The  reasons  for  discrepancy  that  we
 witness  today  arc  that  today  the  targets
 of  performance  are  being  fixed  by  the
 State  Goveraments  themselves.  How
 does  the  Planning  Commission  fix  the
 target  2?  The  Planning  Commission  asks
 the  State  Governments,  what  their  target
 would  be,  and  having  taking  that  as
 gospel  truth;  the  Planning  Commission
 fixcs  that  as  the  target.  Th:  Pianning
 Commission  also  relies  on  the  figures  of
 the  State  Guveroments  as  far  as  the
 performance  is  concerned.  Let  me  con-
 eludc  on  this  note,  that  the  officers  and
 the  officials  of  the  Planning  Commission
 including  the  Advisor,  incharge  of  diffe-
 rent  development  programmes  and  20-
 Pornt  programm:,  and  concerned  with
 the  integrated  rural  development
 programme  should  themsclves  go  to  the
 villages  and  sec  things  for  themselves.
 How  miuny  of  these  officers  have  gonc  to
 the  villages  ?  It  is  very  necessary  that  all
 these  officers  themselves  should  go  to
 the  villages.  Now,  at  the  most  they  go  to
 the  State  capital,  sit  in  the  aircondition-
 ed  rooms  with  the  Chief  Secretary  and
 other  Sccretarics  and  take  their  figures
 and  come  back  to  Delhi.  By  this  they
 conclude  that  they  have  visited  the  States.

 As  I  said,  it  is  necessary  that  the  entire
 machinery  should  bec  motivated  in  this
 direction.  It  is  not  sufficient  that  thc
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 Planning  Commission  should  work  vigo-
 rously;  it  is  not  sufficicnt  that  the
 Planning  Commission  should  be  moti-
 vated  for  getting  this  programme
 implemented,  it  is  cqually  necessary  that
 all  the  officers  and  others  including  the
 Officers  in  the  State  Government  at  all
 levels  should  be  committed  and  they
 should  realise  the  importance  of  this
 programme  to  drastically  change  the  face
 of  this  country  and  put  this  country
 economically  on  the  very  top.

 *“SHRIMATI  KESHARBAI  KSHIR-
 SAGAR  (Becd)  :  Mr.  Chairman,  Sir,  1
 1150  to  lend  my  hearty  support  to  the
 Gencral  Budget  for  1984-85  presented  by
 hon.  Firance  Minister,  Shri  Pranab
 Kumar  Mukherjec  who  ‘has  formulated  it
 very  skillfully.  In  भ  opinion,  itis  a
 pragmatic  budget  which  offers  great
 relief  to  all  the  sections  of  socicty.

 Kautilye’s  ‘Arthashetra',  a  well
 known  treatise  on  cconemics  and  statc
 craft  is  respects  with  wisdom.  It  won't
 be  an  cxaggcration  if  1  compare  the
 present  budgct  with  Kautilya’s
 Arthshastra  as  it  is  of  very  high
 Standard.

 We  require  huge  fands  for  implement-
 ing  the  various  divclopmental  schemes.

 ।  is  essential  that  the  citizens  of  this
 nation  should  pay  income  tax  and  other
 taxes  in  time  and  help  the  Government
 to  implement  the  various  schemes  cffcc-
 Uvely.  It  is  only  with  the  active
 Coupcration  of  citizens  that  we  will  be
 able  to  progress  in  all  ficlds.

 As  the  present  budget  primarly  aims
 थ  providing  relicf  to  the  weaker  sections,
 ts  Main  objective  is  to  reducc  the

 |  Prices  of  cssential  commoditics.  The
 following  are  the  main  highlights  of  this ।  budget.

 1.  Assistance  to  the  weaker  sections;

 2.  Concessions  in  the  rate  of  in-
 *  ह The  original  speech  was  delivered  in  Mazathi.
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 come-tax;

 3.  Reduction  in  the  prices  of  books,
 note  books,  stainless  stec]  uten-
 cils,  clcectric  equipment  and  cotton
 cloth;

 4.  Abolition  of  excise  dutv  on
 khandsari;

 5.  Double  allocation  for  implemen-
 tation  of  20-point  programme
 incomparison  with  last  year’s
 budget;

 6  Concessions  to  tea  cultivators;

 7.  Addition  at  provision  for  em-
 ployment  guarantce  scheme;

 8.  Additional  allocation  for  promo-
 tion  of  rural  industries  and
 family  welfare  schemes;

 As  the  excise  duty  on  stoves  and  pre-
 ssure  Cookers  is  abo.ishcd,  middle  class
 house  wives  cun  buy  them  at  reduced
 prices  and  serve  tasty  food  to  the  mem-
 bers  of  their  familics.  The  prices  of
 fans  and  rcfrigerators  have  also  been
 reduced.  These  incentives  have  given
 great  relief  to  the  middle  class  familics.

 Agriculture  is  the  main  occupation  of
 70%  of  our  population  which  lives  in
 rural  areas.  An  amount  of  Rs.  758
 crores  has  been  allocated  for  agriculture
 in  the  present  budget.  There  is  an  in-
 Crease  of  Rs.  202  crores  in  the  allocation
 of  agriculture  in  comparison  to  the  last
 years’  budect.  The  cxcise  duty  on  ferti-
 lizers  and  iron  pipes  ७  abclishcd.
 Under  20-point  programme,  irrigation
 will  reccive  top  priority.  All  these
 measures  have  given  great  relicf  to  small
 and  marginal  farmers.  All  these  stops
 will  help  in  stepping  up  agricultural
 farmers.

 We  were  requircd  to  import  food
 grains  like  wheat  from  countrics  like

 न्  -
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 America  only  a  few  years  back.  But  it
 is  gratifying  to  note  that  now  we  are
 self-sufficient  in  the  matter  of  food-
 grains.  1  feel  that  the  credit  for  the
 success  goesto  the  dynamic  leedership
 of  our  hon.  Prime  Minister  Smt.  Indira
 Gandhi  and  the  sctive  cocperation  of
 hon.  Minister  for  छा10011010.

 Industries  play  a  crucial  role  in  the
 cevelopment  of  a  nation.  Infact,  agri-

 culture  and  industry  are  ccemplimentary
 to  each  other.  Therefore,  small  and
 medium  industries  5# 0010  be  promoted
 on  a  large  scale.

 The  1000ए01011  in  bank  rates  is  sure  to
 encourage  the  industrialists.  1  will
 generate  more  employment  potential  in
 rural!  areas  and  check  the  influx  of
 labourers  to  the  cities.  The  cducated
 employed  youth  have  been  greatly  rcliev-
 ed  by  the  introduction  of a  schcme  of
 giving  loan  of  Rs.  25000  to  them  for
 starting  small  industries.  ।  congratulate
 hon.  Prime  Ministcr  for  ur.dertaking  the
 scheme.  I  would  like  to  suggest  that
 an  advisery  (0111111160  consisting  of
 MPs,  MLAs  and  rcpresentatives  of  banks
 and  industrics  should  be  sect  up  for
 monetory  the  implementation  cf  the
 scheme.  1  should  also  be  assigned  the
 task  of  sanctioning  the  loan  to  the  eligi-
 ble  young  educated  unemploycd  persons.
 At  10851.0  5000  cligible  persons  should  be
 given  loans  र  € 1011  district.  I  also
 suggest  that  instead  of  district  taluka
 should  be  the  unit  for  the  this  purposc.

 For  the  promotion  of  heavy  industries
 Rs.  23402  crores  have  been  earmarked  in
 this  budget.  There  is  an_  112] 0856  of
 about  4000  crores  in  the  allocation  in
 comparison  tothe  last  year’s  budget.
 For  small  scale  sector  the  allocation  is
 increased  by  51.09  crores.  The  financial
 assistance  to  the  Statc  Governments  15
 also  stepped  up  by  Rs.  392  crores.  The
 present  allocation  is  Rs.  4854  crores  while
 last  years  allocation  was  Rs.  4462  crores.

 The  total  revenue  receipts  would  be
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 of  the  order  Rs.  40501  crores  and  deficit
 to  the  tunc  of  Rs.  2035  crores.  The
 total  expenditure  wou!ld  be  Rs.  42536
 crores.

 The  allocation  for  encrgy  sector  and
 20-point  programme  is  increased  by  44%
 and  47%  10६01 011४1],  90  emount  of
 Rs.  209  ciores  is  carmarked  for  the  wel-
 fare  schemes  of  weaker  sections.  The
 alocation  kas  becn  increased  by  Rs.  33
 crores.  Simileriy,  allocation  ।  for
 cmployment  guarantee  scheme  is  Rs.  400
 crores  whichis  4  times  more  than  the
 previous  ycar.  This  scheme  is  ( हिए 0-
 tively  implemented  in  2 17:18511118..

 For  cffcctive  implementation  of  20.
 point  programme,  it  is  necessary (०  give
 a  lot  of  publicity  toit.  I  suggest  that
 wall-posters  should  te  displayed  in  all
 village  panchayats  ad  Tehsildar  offices
 ६०  that  common  people  know  atout  the
 various  programmes  under  the  scheme.
 Prescntly,  most  of  them  are  unaware  of
 such  schcmes.  ।  16पुणे51.  the  hon.
 Minister  to  kindly  consider  my  sugges:
 tion  and  give  wide  pubiicity  to  this
 pregremme  by  asking  I  &  5  Ministry  to
 p.oduce  documentary  films  on_  this
 programme.  Iam  suse  that  this  pro=
 giamme  will  meet  the  basic  nzecs  of
 food  cloth'ng  and  shelter.

 Maharashtra  has  to  face  dicught
 every  ycar.  Many  parts  of  this  State
 face  acute  scarcity  of  drinking  water
 and  the  Government  has  to  spend  lot  of
 moncy  on  supply  of  water.  More  funds

 should  be  allocated  to  the  State  Govt.
 for  chalking  out  a  permanent  scheme  of

 Farmers  of
 this  State  depend  upon  rainfall  for  their
 agriculture.  111६0  many  other  States,
 rain  fall  is  very  erratic  in  this  State  too.
 Therefore,  the  construction  of  major
 dams  should  be  undertaken  immediately.
 My  constituency  is  most  backward  and
 drought  effected.  Magor  _  irrigation
 schemes  of  Jaikwadi  project  should  be
 completed.  This  will  supply  watcr  to
 Beed  and  Patoda  talukas  of  my  _  (01810-
 tuency.  The  construction  of  Vanjara
 dam  should  also  be  taken  up.  Lift
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 irrigation  schemes  should  be  taken  up  in
 all  talukas  of  my  constituency  so  that
 we  will  have  ncccssary  water  supply  for
 irrigation  and  drinking  purposes.  I
 would  also  like  to  suggest  that  there
 sholild  be  survey  of  our  district  for  ex-
 ploring  the  possibility  of  setting  up  new
 industries.  Paper  fertilizer  and  steel
 factories  should  be  started  in  this  district
 for  the  development  this  areca.  New
 railway  line  should  be  constructed  in
 this  district.  As  there  are  no  means  of
 transportation  and  communication,
 construction  of  a  new  railway  line  would
 goa  long  way  in  attaining  over  all
 development  of  this  area.

 A  T.V.  centre  should  sct  up  in  Becd
 district.  People  are  demanding  it  for
 a  quite  a  long  time.  I  also  suggcst  that
 Primary  Health  centre  should  be  set  up
 all  towns.  Technical  education  should  be
 promoted  in  this  area.

 Many  opposition  parties  criticised  this
 budget.  As  Lok  Manya  Tilak  used  to
 say  that  attaining  freedom  was  his  right.
 Similarly,  opposition  members  fecl  that
 criticising  the  Government  is  their  right.
 Ifecl  that  there  is  nothing  wrong  in
 critising.  But  critism  should  not  be  for
 thus  sake  of  criticism.  It  should  be
 construtive.  Futile  critisim  is  not  going
 10  prevent  us  from  marching  ahead  on
 the  path  of  progress.  We  have  immansc
 capacity  of  overcoming  the  obstacles.  I
 appcal  the  members  sitting  opposite  to
 Bive  active  cooperation  in  achicvcing
 this  stuperdous  task.

 With  these  words,  I  heartily  support
 the  budget  and  thank  you  for  giving
 an  opportunity  to  speak.

 SHRI  K.  ए,  UNNIKRISHNAN
 (Badagara):  Mr.  Chairman,  Sir,  my
 8004  friend,  the  Finance  Minister,  has
 taken  credit  for  what  he  calls  ‘‘strong
 recovery  in  national  income  and  agricul-
 tureਂ  and  “equally  impressive  improve-
 ment  in  our  balance  of  payments".  Now, this  ७  80  typical  a  claim  of  this
 Government  that  promiscs  to  work,  I
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 do  not  want  to  make  any  special
 comment  on  it.  But  I  suppose  the
 claims  must  be  related  to  facts.  That  is
 the  only  litmus  test  by  which  this  can  be
 decided.

 He  has  made  claims  of  industrial  per-
 formance  and  low  rate  of  inflation  and
 indced  improving  the  balance  of  payments
 and  the  trade  gap.  What  have  you  ?  If
 my  good  friend,  the  Finance  Minister,  is
 a  wizard,  as  he  has  been  made  out  dur-
 ing  the  last  few  days  here  by  the
 Treasury  Benches,  then  he  would  permit
 me  to  say  that  it  ७  ।  kind  of  wizardy  of
 gimmicks  that  he  has  displayed  in  this
 Budget.  Iregret  to  say  that  it  is  only
 this  kind  of  polished  gimmickery  that  I
 find  in  this  Budget.  There  is  an  astoni-
 shing  poverty  of  ideas.  I  know  asa
 good  friend  and  old  friend  how  intelligent
 he  is  and  is  absorptive  capacity  for  ideas.
 But  I  am  sorry  to  say  that  at  least  in  this
 exercise  I  do  not  find  any  traces  of  it.
 May  bc  I  am  wrong,  because  he  belongs
 to  a  party  which  has  long  given  up  all
 pretences  of  ideologies,  programmes  and
 commitments,  cxcept  in  the  great  and
 sacred  cause  ofa  holy  mothcr  anda
 holier  son.  That  is  the  only  cause  and
 Programme  that  you  have  now.

 I  do  concede  that  in  the  given  situation
 any  Finance  Minister  has  grave  limita-
 tions—not  only  limitations  imposed  by
 Certain  forces  opcrating  in  our  economy
 but  also  the  way  the  budgets  have  been
 formulated  over  the  last  few  years.
 About  40  per  cent  is  taken  away  by  the
 needs  of  security  and  defence.  Another
 35  per  cent  or  more  is  taken  away  by
 ever  increasing  demand  of  administrative
 services  and  various  other  items,  not  to
 spcak  of  Asiad,  CHOGAM  and  NAM.
 Thcse  do  impinge  on  the  style  of  any
 Finance  Minister.  My  point  is  that  the
 manoeuvrability  of  any  Finance  Minister
 is  very  limited.

 In  a  country  which  has  a  narrow  tax
 revenue  base,  the  tax  revenue  base  is  18
 per  cent  or  so,  which  is  abnormally  at  a
 high  level  considering  that  per  capita
 income  of  the  country  is  only  around
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 $250.  My  point  is,  as  long  as  you  do
 न  not  have  the  political  will  to  explore  and

 attack  the  revenue  base  that  is  laying
 there  in  the  tural  areas,  your  cptions
 are  limited.  Therefore,  a  new  trend  has
 sct  in  of  hiking  up  of  administered  priccs
 in  the  monopoly  nationaliscd  sector,  in
 most  cases  in  public  undertakings  as  in
 coal,  steel,  Railways,  P  ४  T,  petroleum
 and  so  on.  Thcrcfore,  what  ।  want  to
 point  out  is,  ,it  should  be  in  this  back-
 ground  that  his  assesyment  and  perfor-
 mance  should  be  viewed.

 It  was  only  a  couple  of  months  ago,
 just  a  day  after  the  opposstion  parties’
 conclave  in  Calcutta  that  the  Prime
 Minister  appeared  before  the  television
 network  of  the  country  to  announce  a  x
 per  cent  cut  in  plan  out!ay  and  3  per
 cent  cut  in  non-ptan  expenditure.

 16.00  hrs.

 Here  was  the  hostess  of  NAM  and
 CHOGAM  talking  of  unproguctive  cx-
 penditure  and  what  a  crucl  joke  with  the
 people  of  this  country;  Rs.  360  crores
 were  spent  on  ASIAD—  wcll  our  figures
 are  more,  this  is  the  official  figure -  with
 which  you  could  have  01111  kutcha  house
 for  at  least  4  millon  of  the  1८  nullion
 landless  labcurers  who  would  require
 such  heuses  by  March,  1985  and  you
 could  have  run  ०  programme  for  mid-
 day  meals  for  30  mill:on  children  during
 the  entire  1980-85  period,  not  to  speak
 of  the  budget  and  how  it  was  utilised,  I
 am  not  going  into  that.  And  you  know
 how  you  have  developed  sports  talent  in
 the  country.  My  fricnd  Buta  Singh  is
 not  here.  You  have  the  white  clephants
 in  Dethi  and  still  most  of  the  sports
 federations  donot  have  any  money.
 Sportsmen  may  not  get  their  allowances
 but  you  must  have  ASIAD.  So  thcy  do
 Provide  circus  but  not  bread.  But  they
 have  reached  a  stage  where  they  will  no
 longer  be  able  to  provide  even  the  circus.
 in  spite  of  my  good  friend  and  magician
 Mr.  Mukherjce’s  self-proclaimed  mira-
 ¢les,  the  point  is  that  the  hostess  of
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 NAM  had  to  call  for  a  cut  in  the  plan
 outlay  which  resulted  in  pushing  up  the
 administered  prices  of  coal  and  issuc
 price  of  rice.  Have  we  forgotten  that  7
 There  is  an  all  round  increase  in  x0
 sored  prices  and  yet  a  claim  is  being
 made  that  it  has  no  inflationary  impact.
 At  least  it  has  been  admittcd  that  during
 the  first  four  years  of  the  Plan,  inflation
 has  ercded  public  sector  outlays  by  30
 per  Cent  to  32  per  cent.  Has  there  been
 a  Correspondirg  increase  in  the  plan  out-
 ‘ay  ?  The  answer  is  an  emphatic  no.
 The  Finance  Minister  has  c!aimed  about
 almost  थ  healty  position  in  forcign  cx-
 change  reserves.  After  lambasting  some
 of  us  here  as  ‘Cassandrasਂ  and  charging
 Doubting  Thomascs  for  questioning  the
 wisdom  of  his  Government  and  _  .
 leader  in  inviting  the  IMF,  he  says  :

 “The  Government  has  voluntarily
 decided  not  to  avail  the  balance  of
 1.1  bilan  SDR  under  the  Extended
 Fund  Facility  under  IMF".

 Very  good.  But  is  that  so  7  A  feW  wecks
 ago  Mr.  Pranab  Mukherjee  was  welcom-
 ing  an  ADB  delegation,  this  time  to
 Negotiate  with  ADB  for  ॥.  two-billion
 dollar  facility  and  I  understand—I  do
 pot  hnow  he  can  correct  me—-that  he
 has  f.-rgettcn,  possibly  a  matter  of  style
 to  tell  this  in  his  Budget  Specch.  Pro-
 bebly  he  is)  getting  the  moncy  but  he
 wants  to  keep  it  away  from  Parliament
 so  that  the  loss  by  rmjection  of  1.1
 billion  dollars  can  be  built  up  and  his
 leadcr  cruld  at  least  take  credit  for  it.
 But  ina  recent  seminar  in  Calcutta,  a
 spokesman  of  the  Rescrve  Bank,  onc
 Mr.  Ghosh  who  is  a  Deputy  Governor,
 says  :

 “The  full  amount  of  IMF  loan
 was  not  availed  of  not  because  the
 balance  of  payments  situation  was
 satisfactory,  but  because  India
 would  find  it  cxtremely  difficult  to
 meet  rcpayment  obligations.”

 The  forcign  exchange  rescrvcs  have
 dropped  by  about  Rs.  600  crores  over  ०

 year  and  the  trade  deficit—whatevre
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 may  be  the  claims  being  made  here  by
 the  Hon.  Finance  Minister  and  the
 Minister  for  Foreign  Trade—is  going  up.
 Not  only  that,  there  is  an  added  dimenਂ
 sion  in  the  whole  problem  in  terms  of
 aid.  For  example,  China  has  become  a
 new  claimant  to  IDA  funds  and  the
 amount  of  concessional  lending  has  been
 reduced.  So,  it  is  in  this  context  alone
 that  you  Can  judge  the  performance  of
 the  Finance  Minister  in  dealing  with  the
 balance  of  payments  position  and  finding
 the  solutions  that  he  has  to  offer.

 Now  there  is  another  tendency—I  do
 nut  know;  be  can  deny  it—I  understand
 that  even  public  sector  undertakings  are
 picking  access  to  international  finance
 markets  even  for  financing  on-going  pro-
 jects.  It  is  rumoured  among  others,
 Hindustan  Zinc,  Shipping  Corporation
 and  various  other  public  undertakings,
 not  to  mention  names,  are  in  the  queue,
 and  the  amount  may  well  be  ever  one
 billion  dollars.  Ido  not  know  whether
 there  has  been  a  shift  of  policy  and,  if
 so,  what  arc  the  details  of  the  policy.
 Parlament  would  like  to  know  what  your
 attitude  to  lovoking  to  isternational
 financial  market  ऑ  and  how  you  are
 going  to  borrow,  on  what  terms,  parti-
 cularly  the  public  scctor  undertakings.

 The  Finance  Minister  takca  us  to  task
 for  suggesting  that  there  could  be  a  debt
 trap.  By  debt  trap,  Mr.  Finance  Minis-
 ter,  we  mean  the  situation  which  Mexic-
 had  to  undergc,  which  Brazil  had  to

 ‘undergo,  or  to  give  carlier  cxamples,
 what  Tanzania  and  various  other  coun-
 trices  who  went  to  the  IMF  ecarlicr  had
 to  undergo.  Our  fate  cannot  be  very
 different.  The  fact  that  we  have  not
 reached  that  point  is  bein&  uscd  in  his
 budget  speech  to  pay  compliments  to
 themselves.

 Sir,  1  do  not  want  to  take  much  of
 your  time.  But  once  again  I  want  to
 ask  :  what  is  the  philosophy  of  this  bud-
 Sct?  Leave  alone  the  kind  of  conces-
 Sions  that  you  have  given,  how  docs  it
 Solve  our  essential  problems  of  povcrty,
 filth  and  squalor  7
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 That  is  one  way  of  looking  at  the
 budget,  or  any  kind  of  exercise  that  we
 undertake  in  this  House.  How  do  we
 solve  the  problem  of  unemloyment  in
 this  country  ?  what  is  the  hope  you  are
 holding  out  to  the  millions  of  uucmploy-
 ed  youth  in  this  country  7  That  is  one
 way  in  which  I  would  like  to  approach
 this  budget.  The  number  of  distitutes
 in  this  country  are  on  the  cncrease,  not
 according  to  my  figure  but  according  to
 the  figures  of  the  National  Sample  Sur-
 vey.  How  do  you  deal  with  this
 problem  7  What  is  it  that  your  budget
 or  your  policies  have  to  offer  for  the
 young,  or  for  the  old  for  that  matter,  or
 the  impoverished  sections  of  our  popula-
 tion  2?  What  is  it  that  you  have  to  offer
 to  industry  and  agriculture,  which  is  the
 sacred  responsibility  with  which  you  are
 charged  ?  Unfortunately,  he  is  unable  to
 make  a  breakw  ith  the  past;  he  is  unable
 to  make  a  break  from  the  interest  groups
 and  classes,  the  deminant  interests  in  this
 cconomy,  and  that  is  the  reflection  that
 1  find  in  his  budgct.

 थो  अब्दुलरशीब  काबुलो  (श्रीनगर)  1

 जनाबे वाला,  मैं  अप  के  माध्यम  से  यह  कहूंगा
 कि  जो  बजट  इस  सरकार  ने  पेश  fear  है  इस

 वक्त  हालात  पह  है  fa  60  हजार  करोड़
 रुपया  ब्लैंक-मनो  की दावल  में  माउंट  में  हैं,
 7  हजार  करोड  रूपये  का  टेक्स  इवेजन  है  ओर

 इन  के  अलावा  जेसा  बहुत  से  मेम्बर  साहिबान
 ने  बहा  है  इस  मुल्क  में  तकरीबन  50  फीसदी
 से  ज्यादा  लोग  गरीब  हैं,  जो  रुरल  सेक्टर  से

 ताल्लुक  रखते  हैं  ।  इन  50  फीसदी  में  ज्यादा
 am  बिलों  पार्टी-लाइन हैं  जिन  में  तीन
 करोड  के  करोड़  बेकार  हैं  ।  मैं  समझता  हूं  इन

 हालात  में  आप  ने  एक  कम्प्रोमाइजिंग  फामूं  ला

 दिया  है  जिस  में  आप  सब  को  सृश  करना

 चाहते  हैं,  लेकिन  जो  कमिटमेंट  इस  सरकार

 की  है,  सोमालिया  को  वधवा  देने  के  लिए  पूरा
 करे  गरीब  और  अमीर  के  बीच  गप  बढ़  रहा  हैं
 और  सिफ  20  पूंजी  पति  खान्दान  पूरे  मुल्क
 की  दौलत  पर  कब्जा  जमाये  बैठे  है,  जिसकी

 बहु से  यह  भेदभाव  बढ़  रहा  है  और  मुल्क



 435 *  Genl.  Budget,  1984-85-
 Geal.  Dis.

 (oft  अब्दुल रशीद  काबुली,

 ज्यादा  से  ज्यादा  गरीब  हो  रहा  है।

 रूरल  सेक्टर  उसमें  किसानों,  खास  तौर

 से  बेकार  किसानों,  बेजमीन  किसानों  को  और

 जी  शहरी  मजदूर  हैं,  मिडिल  बलास  के  लोग

 हैं,  निचले  तबके  के  लोग  हैं  जिनमें  करोड़ों  हरि-

 जन  शामिल  हैं  ।  उन  के  बारे  में  आप  ने  कोई

 उपाय  नहीं  किया  है  और  इम  विना  पर  में

 कह  सकता  हूं  कि  आप  का  बजट  एन्टी -पी  पुल

 है  और  लोगों को  इस  से  कोई  फायदा  नहीं

 होगा  बोर  यह  बकती  खोज  है,  जो  आप  ने

 इलेक्शन  के  लिए  रखो है  लेकिन  आप  के  पास

 उनको  समस्याओं  का  कोई  हल  नही  है।

 हस  संबंध  में  यह  अज  करू गा  कि  अ।प  ने

 स्पेशल  कैटेगिरी  में  कुछ  स्टेट्स  को  रखवा  दे
 बौर  इसमें  जम्बू  व  काकोरी  भी  हैं  और  मु
 इस  बात  का  गिला  है  कि  जहाँ  उन  स्टेट्स
 को  90  पर  सेन्ट  रह  मिलेगा.  ग्राहक  मिलेगें

 aly  10  परसेन्ट  लोन  होंगा,  वहां  जम्बू  व

 काइमीर  को  इस  से  मुस् तस ना  कर  दिया है  ।

 उसको  इतनी  राम  नहीं  मिलेगी  और  यह

 बम्बू  व.  काश्मीर  के  खिलाफ  fefesfaa-
 दन  है  ओर  जो  आप  ने  परसेंटेज  शेयर  स्टे-

 दस  को  दिया है,  उस  के  बारे में  मैं  यह  कहना

 चाहता  ह  कि  आप  को  बे कवर्ड नेस  को,  पस-

 needy  को  और  एरिया  को  मह  नजर
 रखना  चाहिए  था  ।  हमारे  यहाँ  लहास  से  ने
 कर

 लखनपुर
 तक  का  इलावा  है  मौर  यह  80

 हजार  मुरव्वत  मील का  इलाकाहै  ।  मैं  यह  मो
 बताना  चाहता  हूं  कि  भाप  एडिशनल  एक्साइज

 क्यूटो  इनका  आक  सेल्स  zta  ओन  शुगर
 टेक्सटाइल्स  एण्ड  टोबेको लगाई  है  ओर  उस

 के  बाद  माप  जम्बू  काइरमीर को को  क्या  दे

 रहे  हैं।  शुगर में  0.831  पर  सेन्ट,  टैक्स टा-

 wea  में  0.744  पर  सेन्ट  टोबाको  में  0.744
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 पर  सेन्ट  ही  जम्मू व  काश्मीर  को  दे  रहे  हैं  ।

 भाप  ने  37  हजार  करोड़  रुपया  कम्युनिकेशन्स

 भोर  रेख बेज में  स्टेट्स  में  इनवेस्ट  किया  है
 कौर  जम्मू व  कामचोर में  अब  तक  उस  रिया-
 सत  के  डेवलपमेंट  के  लिए  सिफ  5-6  करोड
 रुपया  हो  खरब  किया  है-5,6  हजार  करोड़
 रुपये  नहीं  बल्कि  सिफ॑  5-6  करोड  रुपया

 ही  आप  ने  इन्वेस्ट  किया है  ।  इसी  तरह  से

 पब्लिक  गान्डरटकिग्स  की  बात  है।  आप ने
 करीब  23  हजार  करोड  रपये  उन  में  इन्वका
 किया  है.  लेकिन  जम्मू  व  काश्मीर  में  सिर्फ

 0.06  पर  सेन्ट  ही  नचं  किया  है  ।

 मैं  आप  को  यह  बतान  चाहता हूं  कि  आप

 जो  इस  बन्त  माधवी  फाइब  इयर  प्लान

 बनाना  चाहते  हैं  ओर  लाना  चाहते  है  और  उस

 के  लिए  आप ने  बकरी  ग्रुप्स  दिये  हैं,  उस

 प्लान में  आप  से  वह  मुतालबा करुंगा  कि  यह
 डिस्क्रिमिनेशन  न  रहने  दीजिए  क्योंकि  वहां
 पर  अ.  जक  नेशनल  कान्फ़र्स  की  गवर्नमेंट

 है  ।  अप  यह  देखिये  कि  इस  झुक  को  इन जों
 की  जहान है  ।  हम  माप  को  अपनी  स्टेट  से

 10  हजार  विवाद  विजयी  दे  सकते  हैं  अगर

 आप  उड़ो,  सलाल  और  बहुतों  की  यो  जना-
 ओं  को  पूरा  कर  दें  और  हमारे  यहां  जो  निनाव

 दरिया  है,  उस  के  बारें  में  हम  ने  इन्वेस्टिगेशन,
 किया  है  fz:  अगर  सरकार  उस  में  रुपया

 इनवेस्ट  करे, तो  25  हजार  मेगावाट  इनर ों

 हम  आप  को  दे  सकते  हैं  ।  इतनी  वहाँ  में  इनर्जी
 हासिल  को  जा  सकती  हैं  लेकिन  यह  सारा

 पानी और  इनमें  जाया  जा  रही  है  क्योंकि
 आप  हमारी  स्टेट  के  वनपमट  में  दिल  वस् पी
 नहीं  ले  रहे  हैं  ।

 मैं  यह  कहना  चाहूंगा  कि  जम्मू  व  काव मीर

 एक  बोर  स्टेट है  और  खास  सेमेटिक  एरिया

 है  और  अपकी  aes  फो संज  को  वहां  पर

 बुदइमन का का  मुकाबला  करना  है।  लद्दाख सेले से  ले
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 कर  जम्बू  काश्मीर  मुख्तलिफ  पहाड़ी
 इलाकों  मे,  बड  ऊचे-ऊचे  स्थानों  पर  हमारे
 लोग  मुकाबला  कर  रहे  हैं  लेकिन  आप  की  जो
 राइस  हैं,  उन  का  सिलसिल  सही  नदीं है
 सिफ॑  एक  रोह  श्रीनगर  और  लेह  तक  आप  ने
 ली  है।  आप  को  एक  म्वस्टीटयूट  रोब  घ.  हिए
 गौर  जो  मुगल  रोड के  नाम  स.  रोक  है,  उस
 को  अपने  हाथ  में  लना  चाहिए  था  ।  इस  सबब

 प्र  आप  मे  यह  बजे  करू कि  आप  वो  इस
 रोह  को  मस्त वदिल  रोड  बनाने  के  लिए  कोर्ड
 कार्यवाही  जल्दी  करनी  चाहिए  ।

 मैं  यह  भी  भज  करन!  चाह रा  हूं  कि  टूरि-
 35  हमारा  एक  बहुत  इम्पो्टेन्ट  सबर  है  और
 टूरिज्म  के  ढवलपमट  के  साथ  हमार  है टीका-
 फर  भी  है  और उस  बे.  साथ  हमारे  यहां के
 प्रति  का  भो  सवाल  है  और  हमारी  सारी
 तरकी  इन्ही  पर  इन सर  करती  है।  मुझे
 दम  क  साव  कहना  पड़ता  डे  कि  हमारे  यहाँ
 इस  मीटर  का  कोई  हंयलपमट  नहीं  हा  रहा  है
 प  जिरम  किस्म  की  स्टोरेज  सरब  सकी  रफ
 मथा  रही  है  और  जो  यह  प्रोगेगेना  किया  जा
 रहा  है  कि  उस  स्टेट  मे  एण्ट्री-नेपाल  एनबीटी-

 a
 उम  स्टेट  से  मुस्क  को  स्तर1  बढ़  रहा

 है,  उम  स्टेस  में  हालात  विगर  रहे  है,  इस  वजह
 मटुर्स्ट्स  wig  a  काय पीर  में  नहीं  मा  रहे
 हैं।  गुजरात  मान  हमारे  वहां  फौरन  टीस
 रूह  नवा हुह ों  गई  |  अप  का  हमारी  स्टेट  का
 wa  रखना  चाहिए  बयों[क  स्टेशन  की  तर-
 बतासे  ही  आप  को  ताकि  है  और  उनकी
 रावत  बढने  से  नरक  के।  ताकत  बढ़ थी  ।
 यट  नौबत  आप  की  तभी  बत  सकती  है  उब
 भ्न्टिटिस  तरकी  करें  और  ध्यान  पोगो  पर
 बढ़ी  हो.  आंए  जो  बोर्डर  स्टेट है  और  मैं
 खाम  शौर  ले  जम्प  दामोर  के  बारें में
 करना  चाहुंगा  कि  उन  को  अप  डवलप  करने
 का  मौका दें  ।  आप  न  ।सफ॑  ट्रायल  को  वहा
 पर  देवता  करें  वस्ति  जो  यह  प्रोपगेन  चल
 रहा है,  जिसकी  बजह  से  सोरेन  टूरिस्ट्स  के

 साद
 में  बौर

 मुस्क  के  अन्दर  के
 टूरिस्ट्स

 क
 माग मे

 डर  Gar  होता  है  मौर  वे  वहाँ  नहीं
 मोना  चाहते  उसको  बन्द  करें  ।  मैं  आप  की

 एप  दिन
 नस  रफ  दिलाना  चाहता  हूं  कि

 नों  करीब  3  हजार  मेम्बर  पीलिया- पेट  बौर  एम०  एल०  एज  की  मीटिंग  में  भी
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 इस  के  बारे  में  चर्चा  की  गयी  कौर  जम्मू  कार-
 मीर  के  बारे  में  कौर  जरूरी  डर  खौफ  का
 इज़हार  किया  गया  |

 जहां  तक  हमारी  स्टेट  का  डवलपमेंट  का

 ताल्लुक  है,  मैं  आनरेवल  फाइनेंस  मिनिस्टर
 से  गुजारी  करूगा  कि  हमारी  स्टेट  की  ढुल-
 पेट  टूरिज्म  पर  डिपेंड  करती  है।  हमारी
 सरकार  का  जंग  का  प्रोपे गण्ड  हमारी  टूरिज्म
 इंडस्ट्री को  तबाह कर  रह  है।  इस  तरह  से
 स्टेट  की  तरक्की  नहीं  हो  सकती  है।  ट्रिम
 से  हमें  दसरे  मुल्कों से  पेसा  मिलता है  और
 हमारी  इकोनोमी  को  हालत  भी  अच्छा
 होती  है  ।

 जनरल  सिन्हा  ने  कहा.  हिन्दुस्तान  को
 पाकिस्तान  से  कोई  खतरा  नहींहै  ;  हमारी
 दोर्जे  पूरी  तरह  मे  आडर  पर  चौकन्नी  है  और
 वी  केन  फार्डट  वेक  द  एनिमी।  लेकिन  आपकी
 टस  तरह  की  वार  साइवलोजी  हमारी  इंडर-
 ट्रीज  को  तबाह  कर  रही  है।  आजकल  पंजाब
 और  हरियणा  में  भी  कोई  नई  इंडस्ट्रीज  नहीं
 लग  रही  है,  काई  इन्वेस्टमेंट  नहीं  हो  रहा  है  ।
 enfac  इस  किस्म  का  प्रोपेगंडा  एकदम  बंद

 होना  चाहए  ।

 SHRI  SONTOSH  MOHAN  DEV
 (Silchar):  Sir,  this  remark  about  Gen.
 Sinha  should  be  cxpunged.

 MR.  CHAIRMAN  :  I  will  look  into
 the  records.

 (/nterr  uptions)
 SHRI  ABDUL  RASHID  KABULI  :

 This  15  Maj.  Gen.  Sinha  saying.
 (Interruptions)

 SHRI  SATYASADHAN  CHAKRA-
 BORTY  (Calcutta  South)  :  Sir,  why  are
 the  Members  obstructing  7?  Is  he  speak-
 ing  something  unpailiamentary  ?  (Jater-
 tuptions)  Kashmir  and  West  Bengal  are
 in  their  hit  list,  Sir.

 PROF.  K.  K.  TEWARY  (Buxar)  *  We
 are  not  hitting  with  lathis.

 MR.  CHAIRMAN :  Now,  Mr.  A.  हर.
 Roy  may  speak.

 SHRI  A.  K.  ROY:
 more  than  15  minutes.

 MR.  CHAIRMAN  :  One

 from  your  side  has  already  spoken.  I
 can’t  give  more  than  5  minutes.

 Sir,  ।  never  take

 Member
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 SHRI  SONTOSH  MOHAN  DEV
 (SILCHAR) ;  Sir,  this  remark  about
 Gen  Sinha  should  be  expunged.

 MR,  CHAIRMAN  ।  I  will  look  into
 the  records.  (/nterruptions)

 SHRI  ABDUL  RASHID  KABULI  :
 This  is  Maj  Gen  Sinha  Saying.
 (interruptions)

 SHRI  SATYASADHAN  CHAKRA-
 BORTY  :  (Calcutta  South)  Sir,  why
 are  the  Members  obstructing  ?  Is  he
 speaking  something  unparliamentary  2
 (interruptions)  Kashmir  and  West  Bengal
 are  in  their  hit  list,  Sir.

 -  PROF  K.  K.  TEWARY  (Buxar)  We
 are  not  hitting  with  lathis.

 MARCH  14,  1984  Genl.  Budget  1984-85  -
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 MR.  CHAIRMAN  :  Now,  Mr.  A.K.
 Roy  may  speak.

 a

 MR.  A.K.  ROY:  Sir,  I  never  take
 more  than  15  minutes.

 MR.  CHAIRMAN:  One  Member
 from  your  side  has  already  spoken.  ।
 can’t  give  more  than  5  minutes.

 SHRI  A.K.  ROY  (Dhanbad) :  Sir,
 this  is  a  budget  of  deception.  It  looks
 like  an  election  budget.  Not  only  it  is
 a  budget  for  election,  but  the  whole
 budget  looks  like,  or  sounds  like  an
 election  manifesto.  (/aterruptions).  Sir,
 you  know  that  the  halo  and  significance
 of  election  manifesto  lasts  only  up  to
 the  clection.  So  this  budget,  before  the
 event,  will  jast  only  up  to  the  event.
 Sir,  this  budgct  uses  som:  lines  of
 Sanskrit’  quoting  from  4rtha  Shastra.
 Tnese  are  the  concluding  lives  of  Chapter
 ७  of  Kautlya’s  4rtha  Shastra  which
 says  that  any  =  efficient’  Collector
 will  manage  his  finances  in  such  थ  way
 that  income  becomes  more  and  expen-
 diture  less.  Poor  Kautilya  could  never
 imagine  that  these  lines  will  be  misused
 like  that  by  the  Finance  Minister  of  a
 Party  called  Congress  (1).  And,  Sir,
 you  will  surprised  that  if  this  becomes
 their  election  manifesto,  -  am  very
 much  worried  about  the  fate  of  the
 Party.  What  will  happen  to  the  Finance
 Minister  and  his  Party  ?  Sir,  they  have
 claimed  that  they  are  giving  a  lot  of
 concessions  to  the  people  and  I  was
 surprised  to  sce  their  conception  of  the
 people  whom  they  consider  the  Indian
 people  to  whom  they  are  giving  concc-
 ssions  i.e.  those  who  are  in  the  bracket
 of  giving  incame-tax.  Who  are  the
 people  ?  You  also  will  be  surprised  to
 know  that  their  total  number  is  46  lakhs.
 Those  people  who  give  income-tax  up  (0
 Rs.  25,000  are  22  lakhs:  below  that  their
 number  is  11  lakhs.

 People  within  the  income  group  of
 Rs.  50,000  to  Rs.  1  lakh  their  number  is
 9,74,000;  above  Rs.  ।  lakh  to  Rs.  5  lakh
 61,000;  above  Rs.  5  lakhs—$,250.  The

 people  to  whom  the  Finance  Minister
 has  given  concession  are  those  who  ar
 within  the  range  of  more  than  Rs.  25,
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 Rs.  $0,000  Rs.  1  lakh  and  Rs.  5  lakhs.
 Many  of  the  hon.  Members  from  this
 side  have  supported  it  and  said  that  it  is
 a  very  Progressive  Budget.  This  is  the
 conception  of  the  House  !  It  shows  the
 House  has  a  class  character  because  it  is
 an  election  manifesto.  So,  it  can  go
 upto  the  field,  to  the  entire  people  of
 India.  To-day  in  the  Question  Hour  we
 discussed  about  the  pcople  below  the
 Poverty  line  and  our  hon.  Minister  for
 Planning  explained  that  those  who  are
 spending  Rs.  65/-  per  month.  /
 should  be  called  below  poverty  line.
 That  means  a  family  of  five  who  spend
 Rs.  300)-  per  month  or  Rs.  3,600/.
 Per  annum  should  be  called  people  below
 poverty  line.  This  is  the  per  capita
 income  of  50°¢  in  our  country.  That  is
 also  below  average  while  70°%  of  the  po-
 Ppulation  has  below  Rs.  $,000/-.  But  the
 Finance  Minister  is  giving  relief  to  the
 people  carning  more  than  Rs,  15,000
 and  saying  thal  it  15  a  very  progressive
 Budget  '  ।  am  very  much  worried  what
 will  happen  to  these  people  in  election
 if  the  people  of  India  know  that  the

 ‘finition  of  the  people  in  the  Budget  of
 the  Finance  Minister  ७  Itke  that  and
 those  who  earn  more  than  Rs.  15,000/-
 annum  should  get  rclicf.  (/nterruptions).

 The  Finance  Minister  has’  presented
 us a  small  booklet  of  Budget  showing
 the  figure  of  ०  rupee  i.e.  how  much
 Paisa  is  coming  for  Budget  and  how
 much  is  being  spent—one  paisa  from
 Income  Tax,  four  paisa  from  the  Cor-
 Porate  Tax  and  four  paisa  deficit  financ-
 ing  this  and  that.  We  are  ail  worried
 that  the  Budget  is  gradually  becoming  a
 non-event  and  less  and  less  relevant.
 There  is  an  article  in  the  Statesman  of
 March  9,  1984,  ।  think  he  has  also
 read  that.  People  have  raised  the
 question  of  IMF.  I  am  not  pointing
 Out  that.  It  is  not  the  leftist  party,  not
 the  communist,  not  the  marxist  party
 but  the.  IMF  has  made  an  analysis
 about  the  black  money  in  the  country.
 They  have  come  to  the  conclusion  that
 50°.  of  our  national  income  is  in  black
 Money.  In  U.S.A,  it  is  20%,  in  U.K.
 itis  15%.  Previously,  there  was  an
 analysis  by  the  Indian  economists—50%
 of

 the  G.N.P  That  means  at  current
 Prices  it  is  50%  of  Rs.  1,30,000  crores.

 at  means  more  than  Rs.  70,000  crores
 15  the  black  money  as  is  the  analysis  of

 Gen|].  Dis.

 IMF.  The  Finance  Minister  must
 clarify  that.

 ‘Only a  few  days  back  we  discussed
 the  total  foreign  loan  to  this  country
 which  was  injected  inside  the  country.
 It  is  round  about  Rs.  34,000  crores.
 That  means  that  rupee  disc  which  -they
 have  shown  in  our  Budget  paper,
 another  disc  they  should  show,  what  is
 what.  That  out  of  one  rupee  of  the
 Indian  money,  50  paisa  is  black  money,
 25  paisa  is  the  foreign  loan  and  total
 accountable  money  on  which  the  hon.
 Finance  Minister  is  presiding  is  only
 25  paisa,  We  are  the  sovereign  House.
 The  sovereign  House  can  only  question
 the  account  25  paise  our  of  one  rupees.

 My  only  conclusion  is  that  the  real
 Finance  Minister  of  this  country  is
 ‘“‘Mr.  Monsoon’’.  The  Janata  Party
 during  their  raj  knew  it.  That  is  why
 they  made  Mr.  Badal—Parkash  Singh
 Badal—  the  first  Agriculture  Minister
 because.  if  Badal  becomes  Agriculture
 Minister,  then  there  is  no  question  of
 bad  crop.  They  got  good  crop  for  two
 years.  Afterwards,  this  Government
 made  Rao  Birendra  Singh  as  the  Agri-
 culture  Minister  and  he  brought  only  the
 thunder  of  A.P.C.  and  nothing  else.  He
 said,  ‘‘We  have  increased  irrigation
 potential  upto  62  million  hectares’’  and
 all  that.  But  their  own  Economic
 Suruey  says—in  its  forecast—what  will
 happen.  ।  am_—  quoting  from  the
 Economic  Survey.  It  says  that  the
 agricultural  growth  is  likely  to  come
 down  to  a  normal  levely  next  year,
 What  does  it  mean  ?  You  are  accepting
 that  this  is  an  abnormal  year.  You
 are  boasting  of  142  million  tonnes
 production.  Your  entire  edifice  of  6  to
 7  per  cent  growth  of  national  income
 and  9  per  cent  growth  of  agricultural
 income  is  on  the  level  of  142  million
 tonnes  production.  You  are  yourself  ad-
 mitting  that  the  agricultural  growth  is
 likely  to  come  down  to  a  normal  level
 next  year.  Therefore,  this  is  not  a  nor-
 mal  level.  There  are  certain  unforeseen
 things.  This  is  the  state  of  economy
 of  the  country.

 They  talk  of  industries.  They  have
 said  that  the  industrial  growth  is  on  the
 rise.  ,  What  is  the  situation  of  core
 sector?  What  about  coal  production
 target  ?  About  the  coal  production
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 target,  it  has  come  down  from  165
 million  tonnes  to  152  million  tonnes;

 «then  to  142  million  tonnes  and,  this

 -

 time  it  is  137  million  tonnes,

 What  about  the  railway  freight 2?
 They  are  unable  to  cross  228  million
 tonnes  mark.  What  about  steel  pro-
 duction?  It  is  stagnant  at  6  million
 tonnes.  What  about  power  ?  You  will

 not  give  me  time.  Otherwise,  ।  can
 analyse  and  show  you,  step  by  step,  how
 the  targets  have  come  down.

 This  Budget  is  an  election  mani-
 festo.  That  is  why  I  am  very  much
 worried  about  them.  What  will  happen
 to  them  ?

 As  regards  the  NREP,  the  Congress
 members  have  said  that  this  Government
 has  done  so  much  for  the  rural  people.
 What  is  the  NREP  ?  You  know  that
 the  unemployment  problem  is  very  much
 explosive.  This  Government  will  have
 the  responsibility  of  giving  employment
 to  46  million  people  apart  from  clear-
 ing  the  backleg.  They  have  come  out
 with  their  20  point  programme.  ।  do
 not  know  whether  you  know  it  or  not.
 The  20-poiut  programme  has  only  onc
 very  good  thing;  it  has  got  21  words.

 of  NREP,  I
 their

 Coming  to  the  target
 quote  from  the  Yojna  which  is
 Official  paper  :

 **The  target  of  NREP  is  to  lift
 3000  of  the  poorest  familics  in  every
 development  block  above  the  poverty
 line  by  the  end  of  the  Sixth  Plan
 period.  It  is  expected  that  the
 programme  will  generate  850  to  900
 million  mandays  of  additional
 employment  in  one  year.  But  a
 review  of  NREP  gives  a  dismal
 Picture  as  its  progress  has  been  slow.
 In  1982-83.  the  NREP  is  reported  to
 have  generated  only  110  million
 mandays  for  employment  till  the  end
 of  December,  1982.°°

 This  is  your  performance.  This  is
 ‘the  basis  ;on  which  the  Government
 comes  out  with  a  popular  Budget.

 MARCH  14,  1984"
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 I  told  you  last  year  Budget  was  a
 Budget  of  the  physically  handicapped.

 This  Budget  is  a  Budget  of  politi.
 cally,  morally  and  economically  handi-
 capped  Government.

 I  oppose  this  Budget  lock,  stock  and
 barrel.

 THE  MINISTER  OF  FINANCE
 (SHRI  PRANAB  MUKHERJEE):  Mr.
 Chairman,  Firat  of  all,  let  me  express
 my  gratitude  to  all  the  Hon.  Members
 whose  number  runs  probably  to  43,  who
 have  participated  in  this  discussion  and
 who  have  made  their  observations  on
 various  aspects  of  the  Budget  for  the
 year  1984-85  which  I  presented  on  29th
 February.

 f  can  understand  the  fselings  of  our
 friends  sitting  opposite.  They  thought
 from  their  own  analysis  of  the  economic
 situation  that  they  would  get  a  crutch
 from  this  Budget  on  which  they  can
 lean.  infortunately,  over  the  period  of
 years,  our  frends  sitting  opposite  alway.
 required  a  crutch  to  stand  on;  They
 carmhot  stand  on  their  own!  They
 thought  there  would  be  huge  deficit.
 there  would  be  heavy  doses  of  taxation
 or,in  other  words,  there  would  be a
 populist  give-away  Budget  which  can
 Provide a  good  talking  point  to  them
 but,  when  they  have  found  that  the
 crutch  they  have  required  so  essentially
 is  missing.  I  can  appreciate  their  dis-
 appointment,  if  not  frustration  !

 One  Hon  Member  wanted  to  know
 the  philosophy  of  the  Budget.  Is  there
 any  direction.  Is  there  any  philosophy?
 Yes.  We  have  one.  And  not  only  in
 the  Budget  of  1984-85  but,  if  you  look
 at  the  Budget  proposals  which  I  had  the
 privilege  of  presenting  thrice  or  the
 floor  of  this  House  and  twice  by  my
 colleague  and  distinguished  predecessor
 Shri  R.  Venkataraman,  you  will  find
 that  there  is  a  philosophy  behind  the
 fiscal  proposals,  and  the  philosophy  15
 to  encourage  savings,  to  ee

 ie

 planning,  to  maintain  the  developmental
 tempo  and  to  create  a  situation  {F
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 -  economic  growth.  If  you  just  try  to  look
 atand  take  one  particular  item,  I  am
 afraid,  the  conclusions  which  you  will

 ve  at  would  be  almost  like -  1116.0

 _  What  have  we  done  ?  Take  the  case
 planning.  It  has  been  commented

 ao  and  a  large  number’  of  Members
 ave  made  observations,  and  tried  to

 find  out  what  is  the  investment,  whether
 Rs.  510  crores  came  in  real  terms  or  in

 terms  of  1978-79,  only  ।  would  ask  you
 (०  शाणि61  about  that.  Even  if  you  look

 at  the  physical  target,  what  was  the  oil
 production  during  the  current  Plan  ?
 About  10  million  tonnes.  And  what  are
 you  aiming  to  achieve  now?  About
 29  million  tonnes  at  the-  end  of  this
 year.  9e  have  already  achieved  26
 million  tonnes.  What  was  the  total
 power  generation  capacity  of  this
 country  at  the  time  of  beginning  of  this
 current  Plan  ?  28,000  MW.  At  the  end
 of  the  current  Plan  period,  you  are

 ‘going  to  have  minimum  42000  to  43000
 MW.  over  a  period  of  years,  you  could
 establish  a  capacity  of  28,000  MW,
 almost  over  three  decades  and,  in  a
 span  of  five  years,  when  we  are  adding

 _)  14,000 बैठक 1
 MW,  almost  50%  of  the  total

 installed  capacity  built  up  over  three
 decades,  you  are  saying  that  the  Plan  is
 a  failure!  Even  my  good  old  friend
 Mr.  K.P.  Unnikrishnan  has  commented
 on  5%  cut.

 Five  per  cent  cut  from  where  ?  Not
 from  the  original  plan  targets.  He
 could  have  taken  the  trouble  of  turning
 the  pages  of  the  plan  budget.  The  ४८.
 was  ५८.  13,870  crores  and  the  revised
 estimate  is  Rs.  14,059  crores.  The  cut
 was  from  two  subsequent  supplementary
 grants,  but  not  in  real  terms,  not  in
 overall  financial  outlay.  It  has  been
 maintained.  Take  the  sector-wise  case.
 Ido  not  say  that  we  have  0561  able  to
 achieve  the  target  which  .we  fixed.  That
 sadifferent  thing.  But  to  say  that

 has  been  a  failure,’  that  nothing
 been  done,  is  absolutely  untenable.

 you  yourselves  are  not  convinced.
 ore,  to  come  to  the  conclusion

 this  Budget  has  no  philosophy  is
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 not  correct.  Can  you  show  mea  single
 plan  period  where  continuously  in  each
 year  25  per  cent  step-up  has  been  provi-
 ded  despite  tremendous  difficulties  ?  You
 yourselves  have  analysed  that  this  year
 he  situation  was  not  very  bright.  There
 was  the  impact  of  the  two  droughts.
 After  all.  the  impact  of  the  drought  of
 1979-80  was  felt  during  the  current  plan
 period.  The  impact  of  the  drought  of
 1982-83  was  felt  during  the  current  plan
 period.  There  was  the  tremendous,
 hostile,  and  difficult  international  sit-
 uation.  This  you  yourselves  have
 admitted.  Even  if  you  look  at  simply
 the  change  in  the  pattern  of  assistance

 ‘which  we  received  from  the  World  Bank
 and  IDA,  in  the  first  year  of  the  current
 plan  period  the  ratio  was  80  per  cent
 concessional  assistance  and  20  per  cent
 from  the  normal,  commercial  window.
 Just  within  two  years,  the  ratio  has
 changed.  Today  it  is  40:60.  The
 concessional  assistance  has  come  down
 from  80  per  cent  to  40  per  cent  and  the
 assistance  from  the  commercial  window,
 the  normal.window,  with  normal  terms,
 has  increased  from  20  ८०  60.  Despite
 that,  we  have  been  able  to  providea
 substantial  step-up  in  the  plan.  15  it
 indication  of  sacrificing  the  plan?  Is
 it  indication  that  we  are  not  trying  to
 maintain  the  developmental  tempo  ?  For
 God’s  sake,  analyse.  Tell  me  one  plan
 period  where  you  have  achieved  the
 targeted  growth  rate  which  you  had
 fixed.  From  1950-51  to  1978-79  the
 annual  average  growth  was  3.5  per  cent,
 and  in  this  plan  period,  in  the  first  four
 years,  already  we  have  reached  more
 than  5.2  per  cent—actually  it  is  5.4  per
 cent.  And  the  change  in  the  base,
 that  one  year  base  goes  down  and
 another  year  base  goes  up,  it  always
 happens:  it  is  no  a  new  phenomenon
 during  this  current  plan  period.  Still
 we  have  been  able  to  achieve  that
 growth.  There  would  have  been  your
 conclusion  that  we  have  not  done  any-
 thing  to  maintain  the  developmental
 tempo.  Growth.is  being  maintained  in
 critical.  vital  sectors.  We  have  been
 able  to  achieve  the  target  in  physical
 terms.  Substantially  we  have  stepped
 up  the  outlay  in  financial  terms  in
 major,  key  sectors.  Therefore,  if  you
 say  that  there-is  no  philosophy,  it  is  just
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 a@dhoc,1  am  afraid  it  would  not  be
 correct.

 Sir,  in  this  connection,  before  I  go
 to  the  points  made  by  the  individual
 Members,  I  would  like  to  comment  on
 one  point  which  my  good  old  friend,
 Mr.  Indrajit  Gupta,  made.  I  always
 like  to  listen  to  him.  It  is  not  that  I
 always  agree  with  him.  But  he  has  a
 peculiar  knack  of  describing  the  Budget
 in  his  own  way.  If  I  remember  correctly,
 my  first  Budget  was  described  by  him  as
 a  ‘Grasshopper’s  Budget’.  Mind  you,
 ‘grasshopper’,  that  particular  type  of
 insect  which  moves.  He  descrided  the
 second  Budget  as  a_  ‘tax-collector’s
 scrap-book’.

 And  this  ysar—I  think  he  has  pro-
 moted  me  a  little  bit—hz  has  said  that
 itis  a  midwifc's  budget.  It  is  a  mid-
 wife’s  budget  and  he  expects  th:  birth
 of a  new  baby  after  nine  months  or  so.
 Ido  not  know  why  he  is  so  much
 worried  about  the  birth  of  अ  new  baby.
 Surely  he  is  not  worried  about  losing  his
 berth  or  his  comrades’  berths  on  the
 floor  of  the  House.  You  want  the  birth
 of  a  new  baby  and  a  healthy  one.  But
 that  does  not  mean  that  we  should  give
 up  economic  considerations.  I  have  not
 given  up.  This  is  not  a  populist  budget.
 This  is  not  a  give-away  budget.  Which-
 ever  sector  of  the  economy  demanded
 attention  we  have  given.  The  tax  pro.
 posals  are  not  at  all  casual.  Look  at
 them  from  1980.  We  have  thought  it
 necessary  to  give  relief  to  fixed  income
 groups  and  those  who  are  at  the  lower
 income  groups  and  those  who  are  at  the
 lower  income  levels.  Mr.  Roy  may  have

 a  different  philosophy  and  I  am  not
 going  into  that  aspect.  But  it  is  अ  fact
 that  in  this  country  46  lakhs  of  pcople
 Pay  income  tax.  Therefore,  any  reiief
 that  is  to  be  given  will  be  confined  to
 these  46  lakhs.  To  those  who  do  not
 pay  income  tax  at  all—I  cannot  by  any
 imagination  extend  ano  relief  to  them.
 I  can  do  something  else;  that  isa  diff.
 erent  point.  But  the  relief  is  not  there.
 They  get  total  relief.  They  get  total
 exemption  and  that  is  why  they  do  not
 pay  income  tax.  The  first  relief  is  that
 from  Rs.  10,000  the  exemptions  limit
 was  raised  to  Rs.  15,000.  Then  we
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 increased  the  standard  deduction  from
 Rs.  5,000  to  Rs.  6,000.  We  have  re-
 duced  tax  at  the  minimum  level  from
 30  to  20  percent.  Neither  it  is  nit-
 picking  nor  is  it  casual  nor  is  it  ad  hoc.

 In  this  connection  Mr.  Gupta  ex-
 pressed  his  unhappiness  and  he  did  not
 agree  with  me  when  I  said  that  reduction
 of  tax  rates  dues  not  necessarily  lead  to
 the  conclusion  that  there  would  bs a
 better  compliance.  ।  do  not  know
 whether  there  is  any  economic  logic  or
 not...

 SHRI  INDERAJIT  GUPTA
 (Basirhat)  :  ह  agree  with  you.  1  said
 so—but  for  whom  ?

 SHRI  PRANAB  MUKHERJEE  :
 You  agree  ?  Good.  But  my  experiences
 have  shown—il  may  be  a  comncidence
 but  it  happened  that  whenever  we  re-
 duced  the  (2९  rates  drastically—some-
 how  I  was  assoviated  with  the  Miunistry
 of  Finance  first  as  a  Junior  Minister  in
 1974,  again  in  1976.0  and  then  in  1982
 and  from  our  experiences  in  the  last  two
 occasions  ।  found  that  the  net  realis-
 atton  was  not  less  Or  rather  i  was a
 little  more.  Thats  the  reason  why  I
 said  that  reduction  of  rates  and  streng-
 thening  of  the  machincry  would  Icad  to
 better  realisation,  a  better  comphance
 and  the  net  kitty  would  not  be  reduced.

 SHRI  SATYASADHAN  CHAKRA-
 BORIY  :  You  sre  depriving  the  States.

 1o-44  brs.

 MR  SPEAKER  in  the  chair.}

 SHRI  PRANAB  MUKHERJEE:  ।
 am  coming  to  that.  Don‘t  worry.

 There  is  a  positive  philofophy;  and
 what  is  the  philosophy ?  I  wanted  10
 provide  incentive  for  savings.  Analysc
 all  the  tax  proposals.  You  will  find
 that  on  the  one  hand  I  have  provided
 incentives  for  savings  and  on  the  other
 hand,  I  have  provided  disincentievs  for
 expenditure.  ।  have  done  away  wih  all
 the  weighted  deductions  because  I  do
 believe  that  in  our  system  no_  incentive
 will  be  linked  with  the  expenditure.
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 Even  in  the  export  sector  I  did  away
 with  rec  35B  last  year  and  this  year  I
 removed  all  weighted  deductions.  I  have
 removed  concessions  from  अ  large  nu-
 mber  of  areas  in  order  to  rationalise
 and  provide  for  this  philosophy  that  in
 our  system  there  should  not  be  any
 incentives  for  spending,  there  should  be
 incentive  for  saving  and  there  should  be
 incentive  for  investments.  Whatever
 benefit  I  have  given  to  the  corporate
 sector  is  not  to  earn  profit  but  to  save
 und  invest.  I  have  suggested  to  them—
 if  you  deposit)  your  surcharge  with
 IDBI,  1  will)  provide  you  loan  at  the
 concessional  rate  of  interest’  provided
 you  agree  to  have  modernisation.

 Onc  of  the  major  reasons  of  our
 high  capital  output  ratio  and  unaluility
 to  get  the  due  return  from  the  invest-
 ment  which  we  have  made  already  is
 also  the  lack  of  Science  and  Technology
 and  lack  of  modernisation.  If  you  do
 not  goin  foc  modernisation,  you  won't
 ect  it.  And  |  have  not  reduced  the
 corporate  tax.

 At  the  higher  income  brackets,  I
 have  given  some  concessiuns  on  the
 Wealth  Tax  but  not  to  enjoy  the  wealth.
 If  sou  invest  in  specific  financial  assets,
 you  will  get)  tax  concessions  in  your
 wealth  tax  from  Rs,  2  lakhs  to  Rs.  3
 lakhs.  ।  15  not  to  enjoy  the  property
 but  to  give  an  incentive,  encouragement,
 for  savings.  What  has  been  the  effect
 Hon.  Membcrs  have  scen  it.  ।  has
 Provided,  at  has  given,  the  necessary
 support  to  us,  ta  our  planning,  to  our
 investment  programme  and  to  our
 developmenta]  obsectives.  Therefore,
 Sir,  11  15  not  correct  to  say  that  this  is
 अ  budget  aiming  at  the  socalled  forth-
 coming  event.  And  even  if  we  do  so—

 1  said  (/aterrupt.onsy  in  the  Seventh
 Five  Year  Plan—what  is  wrong  in  it?
 You  could  have  accused  me  if  1  have
 Provided  or  if  1  have  come  out  witha
 Populist  budget.  I  have  not  come  out
 with  ०  populist  budget  though  ।  got
 Some  credit  from  my  good  old  friend.
 Shri  Magaabhai  82101.  who  has  just  Icft
 US  and  gone  to  the  other  side—I  must

 ne  ae
 he  has

 improved  his  eloquence
 that  re

 by  going  to  the  other  side—
 ave  given  the  concessions  to  the
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 newspaper  in  order  to  get  the  support
 of  the  newspaper  for  the  elections.  He
 has  not  studied  it.  I  have  not  yet  with-
 drawn  the  import  duty  on  newsprint,  It
 continues.  What  I  have  done  is  this.
 There  is  a  five  per  cent  additional  duty
 which,  |  have  imposed—I  have  not
 brought  newsprint  within  the  purview
 of  that—which  was  levied  by  my  pre-
 decessor,  Mr.  Venkataraman  and  it  still
 continues.  That  is  why  the  newspaper
 people  are  angry  with  me.  । wish  if
 they  would  have  read  the  budget  pro-
 posals  as  you  have  read,  then,  they
 would  not  have  been  critical  of  me.

 My  friend  from  Gujarat—]  also
 come  from  Gujarat—said  that  I  have
 given  another  concession  to  the  textile
 industry.  He  has  taken  a  very  strong
 exception  to  this  as  to  why  ।  have  pro-
 vided  this  concession  to  the  textile
 industry.  We  have  provided  the  con-
 cession  to  the  textile  industry  just  to
 satisfy  the  owners,  he  said.  He  has
 gone  to  the  extent  of  suggesting—lI  say
 so  because  nobody  also  has  done  it—
 that  this  a  budget  for  election,  collection
 and  corruption.  Ido  not  know  what
 he  means.  We  have  provided  concessions
 to  the  textile  industry  because  the  tex-
 tile  industry  requires  it.  And  ।  made
 it  quite  clear  in  my  own  budget  speech
 that  |  would  expect  them  to  transfer
 these  concessions  to  the  consumers  and
 create  more  demands  and  ।  am  repeating
 it  that  you  do  not  kill  the  goose  which
 gives  you  the  golden  cgg.  You  jnst  pass
 on  the  concessions  to  the  consumers,
 increase  more  demand  and  get  the
 benefit  out  of  the  increased  demand.  If
 they  do  not  do  so,  what  would  you  do  7
 I  have  done  something  which  is  nota
 theoretical  proposition.  1  extended  the
 concessions  to  the  tyre  industry  in
 October  and  when  the  industry  refused
 to  pass  on  the  benefit  to  the  consumers,
 in  this  budget,  ।  have  withdrawn  it.

 Therefore,  I  think  that  the  message
 should  reach  that  if  the  textile  mills
 survive,  the  jobs  are  protected  for  which
 he  is  so  much  worried.  He  was  worried
 that  a  number  of  textile  mills  closed.
 But,  new  jobs  are  created.  I  can  appre-
 ciate  his  anxiety  for  the  forthcoming

 ’
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 event  because,  after  all,  if  the  sagging
 fortune  of  himself  and  his  newfound
 colleagues  would  not  be  encouraging,  it
 would  sag  further.

 Sir,  the  concession  given  ८०  (1116
 paper  industry  also  relates  to  that.  /
 is  not  that  just  I  wanted  ८०  give  benefit
 to  certain  paper  mill  owners.  Many  a
 time  members  of  this  House  on  the
 Floor  of  the  House  and  various  commi-
 ttees  have  suggested  that  duty  structure
 should  be  adjusted  in  order  to  ensure
 that  it  helps  the  industry  (०  (16816
 demand  and  if  there  is  a  demand  con-
 straint  duty  adjustment  is  necessary.  Sir,
 it  has  paid  rich  dividends.  In  certain
 industries  where  we  provided  concessions
 in  October  the  demand  has  picked  up.
 Therefore,  this  is  a  fiscal  instrument
 which  you  have  to  apply  looking  at  the
 situation  and  that  is  why ।  talked  of
 that  this  is  the  reality.

 Now,  I  come  to  balance  of  payment.
 ।  4०  not  know  exactly  what  my  friends
 wanted  to  find  out  or  convey.  The
 fact  is  that  trade  gap  is  getting  reduced.
 It  may  not  be  upto  your  satisfaction.
 From  5,800  crores  it  has  come  down  to
 5500  crores  and  this  year  it  would  be
 less  than  Rs,  5000  crores,  This  is  the
 hard  core  fact  is  that  foreign  exchange
 reserves  have  increased.  The  fact  is—
 what  I  said  earlier  and  1  still  maintain—
 that  when  ।  entered  into  {MF  arrange-
 ment  we  entered  with  our  eyes  open  and
 we  have  come  out  with  our  heads  high.

 Shri  Indrajit  Gupta  is  enamoured  of
 IMF  study  and  Mr,  Roy  has  _  8150.0  refer-
 red  ८०  (८.  For  your  information  this  is
 not  IMF  study  at  all.  One  article  on
 black  money  appeared  in  one  of  the
 IMF  journals.  Study  is  made  by  some
 individual.  Some  other  person  collected
 the  information  in  respect  of  a  certain
 country.  One  such  study  was  made  by
 somebody  in  India  also  and  the  same
 was  not  accepted  to  by  the  experts  of
 this  country  because  of  modalities  which
 had  been  adopted.  So,  it  has  been  just
 lifted  to  illustrate  his  own  study.  That
 is  not  the  study  of  the  author  who  con-
 tributed  that  article  in  the  IMF  journal
 not  tospeak  of  the  study  having  been
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 made  by  the  IMF  itself.  I  am  not  going
 into  this  aspect.  That  is  -besides  the
 point.

 PROF.  MADHU  DANDAVATE
 (Rajapur)  :  What  is  your  correction  ?

 SHRI  PRANAB  MUKHERJEE :  ।
 have  not  ventured.  That  is  why  I  have
 entrusted  the  study  with  the  Institute  of
 Public  Finance.  Wanchoo  Committee
 at  some  point  of  time  ventured  ito  make
 same  study.  Professor  Kalder  long  back
 attempted  at  such  study.  Recently  ।
 have  entrusted  the  study  to  the  Institute
 of  शिव010,  रिंपा 81106.  I  am  waiting  for
 that.  What  I  wanted  to  point  out  was
 that  the  message  which  you  tried  to
 convey  that  IMF  has  made  some  study
 and  after  that  they  have  come  to  the
 conclusion  is  not  factually  correct.  That
 is  besides  the  point.  The  point  is  whe-
 ther  there  has  been  improvement  in  the
 balance  of  payment  position  or  not.  As
 a  result  we  have  surrendered  1.1  billion
 SDORS  out  of  the  IMF  loans.  Mr.  Maitra
 also  tri:d  to  find  out  whether  there  is
 something  hidden.  What  nappened  when
 the  delegation  come.’  Sir,  I  don’t  blame
 him  because  he  struck  his  head  to  the
 carpet.  He  himself  said  that  it  appeared
 like  a  smooth  persian  carpet  and  he
 stuck  his  head  to  the  carpet  to  find  dirt
 and  filth.  Naturally  he  was  totally  dark
 as  to  what  is  happening.  and  there  was
 no  light  available  to  him.  90.  ।  don’t
 blame  him.  There  was  nothing  to  discuss
 with  that  IMF  delegation  and  if  you
 look  at  the  year,  we  entered  into  the
 arrangement  in  November,  1981.

 ।  will  continue  for  three  years.
 That  means,  in  November,  1984,  it
 would  conclude.  There is  a  difference
 between  our  financial  year  and  their
 financial:-year.  Therefore,  in  this  parti-
 cular  year  which  you  referred  to,  we
 withdrew  the  entire  amount.  There-
 fore  there  is  no  contradiction  and  there
 is  no  confusion.  And  ।  110 [१6  now  you
 will  understand  that  the  carpet  is  cleaner
 then  you  think.  But  what  we  did  act-
 ually  ?  xe  said  that  we  do  not  require
 the  entire  loan  Wecause  there  has  been
 an  improvement  in  our  balance  of  pay-
 ments.  The  improvement  is  not  by  any

 ae
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 Magic  wand.  The  improvement  has  not
 come  out  of  heaven.  The  improvement
 is  because  of  certain  policies  which  we
 pursued  and  which  were  approved  by
 Parliament,  It  is  this  Parliament  which
 said,  yes,  you  should  have a_  break-
 through  in  oil  find.  That  is  why  we
 have  improved  our  oil  production  from

 10  to  26  million  tonnes.  That  is  why
 we  have  reduced  our  import  requirements
 from  about  73%in  1980-81  to  about37°%,
 in  1983-84.  That  is  the  reason  why
 balance  of  payments  situation  has  im-
 proved  because  of  the  policies  we  are
 pursuing.

 We  encourag:d  non-resident  Indians
 to  invest.  Mr.  Indrajit  Gupta  is  correc
 when  he  says  that  non-resident  invest-
 ment  with  the  Indian  Banks  have  increa-
 sed  substantially.  It  has  not  increased
 substantially  out  of  heaven.  It  has
 increased  =  swhstantially  because  of  a
 policy—the  policy  which  we  announced
 in  म  first  Budget  that  ।  will  provide
 you  incentives.  That  is  why  large  sun
 of  money  has  come;  and  that  has  im-
 proved  our  balance  of  payments;  and
 that  is  why  we  have  been  able  to  come
 out  of  IMF  It  is  not  any  gimmick
 Tt  is  a  hard  reality.  And
 they  have  appreciated  it.  The  other  day
 while  replying  to  a  question  ।  mentioned
 thit  even  in  the  Economist  an  important
 journal  published  from  London,  which
 is  not  very  friendly  to  us,  they,  have
 aso  commented  upon  this.  A  very
 beautiful  caption  they  gave:  ‘Fond
 plus  oil  minus  IMF  is  equal  to  India.**
 Aid  they  themselves  have  said  that  when
 many  of  the  developing  countries  are
 suffering  or  standing  in  queue,  India  is
 the  onlv  one  country  which  has  come
 out  of  IMF  which  has  been  able  to  make
 a  break-through  in  agricultural  pro-
 duction,

 Sir,  in  this  connection  ।  would  like
 1०  clarify  one  point  which  both  my  good
 friends  Mr.  Satish  Agarwal  and  Mr.
 Uani-krishanan  have  made.  They  have
 also  a  little  confusion.  Assistance  from’

 Fina
 and  assistance  from  IMF  are  not

 Same  thing.  At  least  this  point  is
 Quite  clear  to  Mr  Agarwal.  Because

 nail  arrangement
 is  a  mediwn-term

 ‘Gur
 Bement.  iy  is  just  to  over-come
 Problem  of  liquidity,  to  meet  your
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 Immediate  problem,  medium  term  pro-
 blem.  The.  other  one  is  project  tied
 assistance,  long  term  developmental
 assistance.  Therefore  there  is  no  con-
 tradiction.«  If  you  say  there  is  a  con-'
 tradiction  because  on  the  one  hand  you
 are  coming  out  of  IMF  and  on  the  other
 hand  you  are  going  to  ADB,  there  is  no
 contradiction  at  all,  because,  one  is
 developmental  assistance  tied  with  parti-
 cular  project  and  the  other  is  medium
 term  arrangement  to  over-come  your
 temporary  liquidity  problem.

 Now  1  come  to  certain  individual
 Points  which  my  colleagues  have  obser-
 ved.  One  point  was  made  about  secret
 Negotiations.  There  have  been  some
 suggestions  that  there  are  some  secret
 negotiations.  ॥  can  assure  you  that
 there  is  no  secret  negotiation.  Every.
 thing  we  did  was  done  in  the  open.  We
 took  the  Parliament  into  confidence.  All
 the  correspondence  which  transpired
 between  me  and  my  colleagues  with  the
 IMF  authorities  has  been  laid  on  the
 Table  of  the  House.  There  is  nothing
 secret,

 But,  Sir,  one  point  I  must  say.  For
 the  last  couple  of  years  I  find  that  my
 friends.  and  particularly  my  friends  who
 are  red  in  colour  and  some  of  them  who
 are  not  so  red,  were  obsessed  with  IMF.
 For  the  last  2  years  they  were  obsessed
 with  the  presence  of  IMF.  But  this
 year  1  am  finding  to  my  utter  surprise
 that  they  are  obsessed  with  the  absence
 of  IMF,  1  leave  them  to  _  their
 obsessions.
 17.60  hrs.

 Sir,  coming  to  certain  individual
 points  which  my  colleagues  have  made,
 one  such  point  is  about  agrtcultural  per-
 formance  and  Mr.  Maitra  has  not  been
 able  to  find  any  effective  strategy.  As
 1  told  you,  you  can’t  find  because  your
 eyes  are  struk  to  the  carpet.  You  can’t
 look  around.  The  figure  of  1.2%  which
 you  were  talking.  is  incremental.  Even
 if  |  assume  that  figure  every  year  and  if
 you  take  into  account  the  absolute
 figures,  what  has  been  the  outcome  7
 In  this  year’s  Econamic  Survey,  ।  have
 added  one  more  statistical  informati.n.
 It  is  at  the  last  page  and  this  year,  we
 had  a  little  hurriendly  prepared  and  that
 is  why  I  could  not  supply  all  the  im-
 portant  figures.
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 Now,  what  was  the  state  of  affair  at
 the  beginning  of  the  Plan?  Kindly

 ‘look  at  the  last  page  of  the  Economic
 :  Survey  that  is,  the  last  Table  and  there
 “you  will  find  that  the  foodgrain  pro-
 duction  was  55  million  tonnes  at  the
 beginning of  the  Plan  and  today  it  is
 more  than  142  million  tonnes.

 Mr,  Maitra,  please  tell  me  which  of
 the  countries—even  assuming  the  way
 you  wanted  but  which  we  have  not  been
 able  to  do,  i.e.  introduce  the  land  re-
 forms,  even  assuming  the  charges—we
 have  not  been  able  to  introduce  the  land
 reforms  in  the  desired  way—have  been
 able  to  introduce  effective  land  reforms
 and  this  type  of  production  has  increased
 in  those  countries.  You  show  me  one
 country.  We  have  produced  142  millon
 tonnes.  Now,  ।  am_  giving  you  the
 figures.

 At  the  beginning  of  the  First  Plan,
 it  was  55  million  tonnes  and  even  in
 1965-66,  it  was  just  72  million  tonnes
 and  from  there  it  has  reached  142
 million  tonnes  and  you  say  noting  has
 been  dane,  there  is  no  strategy.  If  there
 was  no  stragegy,  take  the  two  recent
 examples.  In  1970-80,  after  the  drought,
 the  fall  in  the  foodgrains  production
 was  17%.  Now,  from  where  did  you
 have  these  figures  which  you  were
 quoting  7  I  am  quoting  from  the  same
 source.  In  1982-83  the  decline  was  4%%.
 Even ।  assume  that  the  impact  of  the
 drought  is  the  same,  which  is  not  the
 case—drought  of  1982-83  was  much
 more  severe  than  it  was  in  1979-80— the
 fall  was  17%  in  1979-80  but  in  1982.83,
 it  was  4  per  cent.  This  is  the  difference
 between  good  management  and  bad
 management,  which  unfortunately  you
 refuse  to  understand.

 PROF.  MADHU  DANDAVATE  :
 In  1978-79,  it  was  130  million  tonnes.

 SHRI  PRANAB  MUKHERJEE:  I
 have  given  the  credit  to  you,  I  do  not
 say  that  you  have  not  done  anything.  I
 have  never  said  that.  My  contention
 is  that  I  am  not  deliberately  speaking  of
 the  performance  of  the  State  from
 where  the  hon.  Members  are  coming.
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 Otherwise,  immediately  all  of  them  will
 jump  at  me.

 (interruptions) -

 SHRI  SATYASADHAN  CHAKRA.
 BORTY  :  Sir,  this  year,  in  West  Bengal
 there  will  be  a  record  production,

 SHRI  PRANAB  MUKHERJEE:  I
 wish.

 SHR!  SATYASADHAN  CHAKRA-
 BORTY  ;  Not  wish,  it  will  be,

 SHRI  PRANAB  MUKHERJEE:  I
 wish  my  colleague  will  take  note  of  it
 so  that  there  will  be  a  reduced  pressure
 on  him.

 MR.  SPEAKER  :  Mr.  Finance
 Minister,  did  you  use  the  wordsਂ  re-
 fused  to  understand’  or  ‘failed  to  under.
 stand’  ?

 (interruptions)

 SHRI  PRANAB  MUKHERJEE  ;  Sir,
 coming  to  the  industrial  growth  rate,
 suddenly  you  accuscd  me  why  I  have
 changed  the  annual  year  to  fiscal  year  ?
 One  of  Mr.  Mattra’s  allegations  is  :
 why  have  I  changed  it  ?

 If  you  look  at  the  Economic  Survey
 of  3982-83,  and  the  budget  speech  of
 1982-83—on  the  first  page.  we  give  the
 selective  economic  indicators  =  every
 year—-you  will  find  that  we  are  using  the
 fiscal  year.  It  1s  not  a  sudden  change.
 After  all  one  year  you  may  gct  advant-
 age,  but  when  you  take  twelve  months
 into  account,  whether  it  is  January  to
 December,  or  whether  it  is  April  to

 *March,  for  one  year  there  may  be  some
 “hittle  variations,  but  if  you  take  two,

 three  or  fours  years  consecutively,  it
 will  be  absorbed,  and  that  too  I  have
 not  done  suddenly.  I  have  it  for  quite
 some  years  and  that  is  why,  I  referred
 to  it.

 It is  not  my  claim  that  we  have
 done  excellent,  or  what  we  have  done  15
 maximum,  what  is  possible  todo.  ।
 have  admitted  that.  In  my  own  budget
 speech,  ।  have  admitted  that  we  have
 not  been  able  to

 wtilise  fully
 the  exist-
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 ing  potential  in  the  industrial  sector;
 there  should  be  7-8  percent  growth,
 and  if  you  want  to  maintain  this  level
 of  development,  industrial  sector  must
 grow  by  7-8  per  cent.~

 In  this  connection,  I  would  like  to
 make  some  observations  on  the  points
 made  by  hon.  friends  opposite  that  my
 attempt  has  been  to  deprive  the  States
 or  rather  to  do  charity  at  the  cost  of
 others.  It  is  not  so.  Firstly,  the  hon.
 Members  would  appreciate  that  our  fiscal
 policies,  or  tax  adjustments  are  made
 not  according  to  whether  the  Centre
 would  get  more,  or  the  States  would
 get  loss,  but  according  to  the  needs  of
 the  economy.  This  is  the  basic  funda-
 mental  principle  we  have  accepted.  And
 in  the  process,  if  it  is  found  that  the
 States  are  getting  less,  definitely  we  try
 to  make  it  up.  What  has  becn  the
 effect  ?  On  the  Central  Excise  side  our
 loss  of  resource  is  Rs.  190  crores;  States
 loss  is  a  little  more  than  Rs.  -  crores.
 On  the  income  tax  side,  income  tax  and
 corporate  sector  taken  together,  our
 loss  would  be  Rs,  36.3  crores,  States
 luss  would  be  Rs.  38  crores.  But  you
 would  have  noticed  that  to  partly  com-
 Pensate  it,  |  myself  have  transferred  a
 Part  of  the  basic  excise  duty  to  additi-
 onal  excise  duty—about  forty  crores  in
 cigarettes.  Why  have  we  done  it  ?  That
 15  in  order  to  compensate  them  so  that
 the  States  do  not  complain  that  they
 sre  deprived  of  this.  I  have  increased
 additional  excise  duty,  In  the  textiles,
 you  will  find  that  all  along  the  line  I
 have  given  concessions.  Only  in  one
 arca,  ।  have  increased  duties  and  that  is
 additional  excise  duty  for  which  I  get
 the  blame  that  I  am  imposing  duties.
 And  they  get  the  benefit,  because  the
 entire  amount,  whatever,  we  reatise  from
 the  additional  excise  duty,  is  passed  on
 to  the  States.

 If  you  take  into  account  the  totality
 from  the  beginning  of  the  current  year,
 what  has  been  the  States’  deficit  ?  It  is
 not  because  of  us.  If  you  analyse  every
 year,  you  will  find  that  the  net  transfer
 पी  absolute  terms  has  increased  every
 year  from  the  centre  to  the  States.  But
 in  the  States’  own  internal  resources,
 there  is  a  shortfall  of  5,300  crores  and
 Out  of  that  4,800  crores  have  been  made
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 -  up  by  the  Government  of  India.

 SHRI  SUNIL  MAITRA  (Calcutta
 North  East)  ;  All  the  elastic  re-sources
 are  with  you,

 SHRI  PRANAB  MUKHERJEE:  I
 am  sorry,  as  Chairman  of  the  PAC,  you
 should  have  known  that  forty  percent
 of  the  GNP  comes  from  the  agriculture
 and  the  agriculture  sector  is  left  to  the
 States.

 Who  prevents  you  7  This  year  I  am
 making  811.  experiment.  I  used  to
 collect  Rs.  150  crores,

 The  exact  figure  I  do  not  recollect;
 it  may  be  Rs  120  crores  or  Rs.  150
 crores.  Otherwise,  Prof.  Dandavate
 will  bring  a  privilege  motion  against  me
 for  misleading  the  House.  In  the  form
 of  excise  duty  on  electricity  we  realised
 and  we  passed  it  on  to  the  States.  This
 year,  ।  have  proposed  to  abolish  it.  I
 am  giving  the  time  to  the  States.  IF
 would  like  to  see  about  it  after  two  or
 three  years.  I  may  be  here  or  I  may
 not  be  here.  But ।  would  like  to  see
 how  much  the  States  realised.  What
 1  am  realising  I  am  passing  it  on  to
 them.  Now  I  would  like  to  see  about
 it.

 You  are  saying  that  there  is  no  area
 of  taxation.  Our  area  of  taxation  is
 extremely  limited.  I  have  given  you  an
 areca.

 SHRI  SUNIL  MAITRA  i  This  year,
 my  State  is  raising  Rs.  75  crores  not
 withstanding  so-called  forth-coming
 event  that  is  going  to  come.

 PRANAB  MUKHERJEE  : SHRI
 have  that Because  you  are  not  going  to

 forthcoming  event  this  year.  (Interru-
 ptions)  1  am  not  going  into  that.  But
 what  I  am  trying  to  point  out  is  that  1
 myself  have  undertaken  the  responsi-
 bility  and  in  my  budget  speech,  I  have
 analysed  it.  I  knew  that  these  points
 are  going  to  be’fraised  by  the  hon.
 members  when.  You  are  discussing  !t  in
 the  so-called  conclave.  You  want  more
 power.  But  have  you  taken  the  reality
 into  account.  _Have  you  taken  into

 *  “क.
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 और  नन
 “account  what  has  bsen  the  net  transfe
 Your  own  deficiency  in  your  own  inter-

 ‘nal  resource  generation  to  the  extent  of
 Rs.  5,300  crores  is  being  made  up  by  the
 Government  of  India,  the  Central

 _Government—to  th:  extent  of  Rs.  4,802
 ‘crores;  and  for  Rs  300  crores  I  know
 pretty  well  there  too  ।  shall  have  to  do
 something.  But  despite  that,  if  you
 have  failed  in  implem-nting  your  plan
 Or  in  reaching  the  targets  in  the  plan
 even  in  nominal  terms,  I  am  afraid,  you
 cannot  pass  on  the  buck  tome;  you
 cannot  pass  on  the  buck  to  the  Govern-
 ment  of  India.  What  else  the  Govern-
 ment  of  India  could  do?  The  Govern-

 ent  of  India  allow:d  you  to  start  with
 aclean  slat  by  saying  that  whatever
 advance  plan  assistance  has  been  giv:n
 at  the  beginning  of  the  plan,  the  States
 did  not  have  to  pay  it.  The  Govern.
 ment  of  India  has  agresd  to  increase  the
 central  assistance,  according  (o  the
 Gadgil  Formula,  by  almost  2  2000
 crores;  the  Government  of  [ndia  agresJ
 to  convert  overdraft  outstanding  on  3151
 March,  1982  to  the  extent of  Rs.  1743
 crores  into  mid-term  ioans  so  that  this
 year  you  can  protect  your  plan.  But

 espite  that,  if  certain  States  fail,  I  am
 afraid,  it  is  of  no  use  passing  on  the
 buck  to  us.  I  can  tell  you  that  the  net
 transfer  would  not  only  increase  but
 would  increase  subitantially  when  you
 will  gst  the  figures  for  th:  acxt  year

 My  friend.  Shri  Satish  Agarwal,
 normally  his  spcech  is  very  constructive,
 and  in  the  language  of  Shri  Indrajit
 Gupta,  it  is  statesmanlike;  there  is  no
 doubt  about  it;  I  do  appreciate  it.  But,
 I  think,  on  onc  point  he  made  a  little
 confusion,  rather  he  delibcrately  wanted
 to  confuse  the  House.  (/ferruptionsy  If

 ‘the  wants  not  to  mislead  but  inject  some
 sort  of  a  confusion  when  he  analysed
 the  deficit;  if  he  just  strictly  takes  the
 attitude  of  an  accountant,  then  there  is
 some  point  in  his  view  when  he  says
 that  revenue  receipts  are  going  down
 and  I  am  trying  to  make  up  the  deficit
 by  capital  receipts.  My  point  is  after
 alla  receipt  is  a  receipt;  and  when
 व  am  to  present  a  totality  of  the  budget,
 if  the  appreciation  of  the  capital  receipt
 is  takent  into  account,  economically,  it
 15  mot  going  to  have  that  much  damag:
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 which  you  try  to  projec..

 PROF.  MADHU ,  DANDAVATE  :
 The  performance  of  the  economy  will
 always  be  judged  by  the  performance  of
 the  revenue  receipts  and  not  the  capital
 receipts.

 SHRI  PRANAB  MUKHERJEE:  I
 am  afraid,  you  are  living  just  30  to  40
 years  ago,  not  today;  you  are  living
 yesterday.

 SHRI  SATISH  AGARWAL  (Jaipur):
 He  is  30  years  older  than  you  also.

 SHRI  PRANAB  MUKHERJBE  :  It
 is  obvioss.  Ido  not  know,  30  years,
 but  definitely  he  1s  older  than  I.

 take  -into  account  your
 trad.tional  concept  of  this  so-called
 revenue  receipr  If  you  analysc  th:
 States’  budgst  of  Late  Ws  or  even  late
 49s  you  will  find  that  land  revenue  used
 to  cuntribute  a  substantial  amount.

 You  just

 Today,  is  there  any  place  for  land
 revenue  in  the  State  Budgcis  ?  When
 sales  tay  was  introduced  if  I  remember
 correctly  by  Rajaji  in  1937.0  an)  Madras,
 did  anybody  mnagine  that  after  40  ycars
 or  50  ycars  salcs  tax  was  going  to  con-
 stitute  @  Major  item  in  your  resource
 mobi  -  ?  Therefore,  that  traditional
 concept,  to  my  mind  has  no  place  ina
 growing  economy.

 Coming  to  the  point  about  inflation,
 ।  have  never  said  that  we  arc  quite  -
 right  on  the  price  front.  I  myself  have
 admitted  and  expressed  my  anxiety  a
 number  of  mes.  We  have  taken  certain

 zasures  but  would  any  one  here  sugg:s!
 to  me  that  |  should  have  the  traditional
 Western  method  of  fighting  infiation.
 sacrificing  development  ?  Is  it  poss.ble  ?
 Can  you  have  a  system  without  sacrific-
 ing  your  developmental!  cfforts  and  when
 there  will  be  no  inflation  ?  But  definitely.
 we  shall  have  to  keep  them  under
 control  and  we  have  been  able  to  do  $0.
 I  tried  to  kzep  it  within  single  digit—!
 am  told  that  it  has  already  crossed  10

 er  centof  the  wholesale  price  index,
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 annual  average  on  a  point  to  point
 basis.  It  may  be  ०  little  more,  but  the
 fact  is  that  if  you  look  at  it  from  this
 point  of  view,  you  will  find  that  it  is
 stable.  The  curve  is  not  going  up  and
 some  unpleasant  decisious  we  have  to
 take,  keeping  in  view  fully  what  would
 be  the  impact  of  it  on  the  core  sector.

 Shri  Indrajit  Gupta  is  not  here.

 AN  HON.  MEMBER  :  He  has  gone
 to  altend  a  mecting.

 SHRI  PRANAB  MUKHERJEE  ;  He
 lamented  why  there  should  be  an  incre-
 ase  in  the  coal  price.  1  would  like  to
 have  an  alternative  from  him,  Coal  is
 notin  the  private  sector.  Either  |  will
 have  to  provide  budge  ury  subsidy  or
 they  will  have  to  provide  budgetary
 subsidy  or  they  will  have  to  pass  it  on
 to  the  consumer—forget  about  the
 rupees  1H)  and  odd  crores—which  !
 have  to  give  to  the  coal)  workers,  G00
 to  700  crores  of  rupees  we  have  to  con-
 cede  as  a  result  of  the  wage  negotiation,

 1  do  not  mind  increasing  the  wages.
 Bu:  definitely  ।  would  expect  that  these
 increased  wages  woud  be  reflected  in
 imercased  productivity.  Otherwise  where
 would  get  it  reflected  ?  nobody  talks  of
 it.

 SHRIMATI  GEETA  MUKHERJEE
 (Panskuray  :  Rs  GOO  crores  und  not  Ks,
 300  crores  ?

 SHRI  PRANAB  MUKHERJEE  :  In
 Various  sectors.  Two  or  three  people
 are  waiting  inthe  qucue.  Mr.  Manrtra
 1५  wating  for  Insurance,  some  of  you  are
 Waiting  for  the  bunk:  ng  sector  and  quite
 8  few  are  for  what  it  would  lead  to.  In
 Celtlam  States  there  have  been  auto-
 matic  Pay  Commission  आ  an_  interval  of
 five  years  and  you  have  spoken  about
 the  real  wages.  We  have  protected  the
 teal  wages  of  public  sector  employees.  1
 have  the  figures  with  me.  You  will
 find  that  so  far  as  the  public  sector  is
 concerned,  the  wages  of  public  sector
 employees  have  increased  in  the  last
 decade  by  4.15  times  and  the  prices
 Increased  by  3.9  times.  Is  it  not  pro-
 tection  of  real  wages  ?
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 SHRIMATI  GEETA  MUKHERIEE  :
 Which  price  7  Wholesale  price  ?

 SHRI  PRANAB  MUKHERJEE :
 Consumer  Price  Index.  CPI.  Not  the
 Communist  Party  of  India.(  /nterruptions)

 So  far  as  the  minimum  paid  Govern-
 ment  employees  are  concerned,  they
 used  to  get  Rs,  196  per  month  on  1-1-
 1973.  Today  the  minimum  is  Rs.  531.
 1  am  just  taking  the  figures  up  to  10
 years.  Wage  increase  is  171.4  per  cent;
 CPI  increase  is  157.6  per  cent.

 It  ७  not  that  real  wages  have  gone
 down...

 SHRI  SATISH  AGARWAL  :  What
 is  the  CPM  increase  ?

 SHRI  PRANAB  MUKHERJEE  :
 That  ।  will  leave  to  you.

 What  we  used  (0  say  ten  years  ago,
 for  Gods  sake,  do  not  repeat  those
 slogans.  Take  reality  into  account.  If
 you  take  reality  into  account,  you  you-
 self  will  come  forward  and  say  thata
 time  has  come’  when  if  the  country
 invests  Rs.  30000  crores  in  public  sector,
 at  least.  10  per  cent  return  should  be
 there  from  it.

 MR.  SPEAKER  :  You  have  to  make
 them  accountable.

 SHRI  PRANAB  MUKHERJEE:  A
 tume  has  come  when  you  shall  have  to
 say  that  when  अ  unit  becomes  sick,  the
 only  panacea  does  not  lic  in  taking  it
 over,  nationalising  it  and  ensuring  its
 eMeciency.

 I  have  not  yet  found  out  what  is  top
 management —  because  this  1  hear  parti-
 cularly  from  my  friends.  who  are  either
 Red  or  Pink  that  there  is  top  manage-
 ment—there  is  one  sector  for  which
 very  much  criticism  is  being  heard  on
 the  floor  of  this  House  and  very  many
 Members  cutting  across  the  paity  line
 are  critical  of,  which  is  the  highly  un-
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 .ionised  sector.  Even  in  the  officers’,
 cadre  at  the  Assistant  General  Manager's
 level,  when  they  start  their  career,  they
 belong  to  the  unions.  लि  But  what  about
 the  service  from  that  sector  ?  ।  am  not
 mentioning  the  name:  Everbody  under-
 stands  it.  .Ask  .any  Member  of  Parlia-
 ment,  go  through  the  debates,  go  through
 the  questions  on  Friday  on  the  flvor  of
 this  House,  what  the  representatives  of
 the  people  speak  about  the  service  of
 that  sector,  one  can  understand.  There-
 fore,  what  is  top  ?  Everyone  of  us  has
 some  ‘sort  of  accountability.  Unfort-
 unately,  we  hav  created  a.  situation
 that  whatever  is  done  in  the  name  of
 labour  movement  or  in  the  name  of  so-
 Called  labour  interest,  everything  1s
 permissible.

 SHRI  RAMAVATA-~  SHASTRI
 (Patna)  :  We  are  not  saying  this.

 SHRI  PRANAB  MUKHERJEE :
 You  are  not  saying  it  but  you  are  al.
 not  protesting  against  it.  After  all,  the
 resources  are  not  unlimited.  If  we  want
 to  have  the  utilisation  of  these  resour-
 ces,  We  must  do  it  in  a  better  manner.
 Andon  the  investment  which  we  are
 making  we  must  have  a  due  return.  A
 time  has  come  when  we  shall  have  to
 think  seriously  whsther  it  is  the  per-
 formance  of  the  public  sector,  the  Gover-
 nme:nt  sector,  the  State  sector  or  the
 private  sector  whatever  you  may  call
 it,

 -'
 One  point  was  made—and  that  is

 also  usual  annual  rhetoric  and  much
 rehashed  —that  asscts  of  the  big  houses
 are  increasing.  I[  most  respectifully  re-
 mind  you  :  what  was  public  sector  share
 at  the  time  of  the  planning  in  the  total
 capital  market  ?  If  I  remember  correctly,
 it  was  7  percent  in  1951-52  and  the
 Private  sector's  share  was  93  percent.
 Today  the  public  sector's  share  is  72  per
 cent  and  private  sector’s  share  has  come
 down  to  28  per  cent.

 -..
 SHRI  RAMAVTAR  SHASTRI  :  But

 their  assets  are  increasing.

 SHRI  PRANAB  MUKHERJEE :  If
 is  obvious.  If  the  whole  country
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 produced  loss  than  one  million  tonne  in
 1950-51,  naturally,  Tata's  steel  pro-
 duction  was  also  about  one,  two  or  three
 lakh  tonnes.  Today  if  it  is  increased
 to  14  (0  15  lakh  tonnes,  the  assets  would
 increase.  The  assets  of  the  big  houses
 would  increase,  We  have  permitted  the
 Private  sector  to  expand.  But  the
 question  is,  whether  we  are  having  the
 commanding  heights  or  not,  whether  we
 are  reaching  the  commending  heights  or
 not.  The  public  sector  is  reaching  the
 commanding  heights.  [In  many  ¢om.
 parable  areas.  We  haves  found  that  the
 Pubhe  sector’s  performance  is  also  quite
 encouraging.

 One  more  point  I  would  like  to  deal
 with  and  that  ts  about  tax  evasion  anu
 black  money.  [am  not  going  into  the
 statistical  information  of  the  enforce.
 ment  machinery  which  we  are  streng-
 thening  and  the  various  enforcement
 measures  which  we  are  ak  ng,  these  aro
 known  to  all  of  us,  bul  Iam  afraid,
 unless  we  have  some  sort  of  social
 awareness  to  curb  this  menace,  it  would
 not  be  possible  to  tackle  the  problem
 totally.  You  know  in  1975-76  we
 passed  some  laws  to  confiscate  the  pru-
 Perties  of  the  smugglers  and  foreign
 ecchange  racketcers  but  up  (111  now  we
 have  not  been  able  to  deal  with  on:
 case  because  each  and  cvery  case  15
 stayed  and  [do  not  known  when  these
 will  be  vacated.  No  date  -  being  fixed.
 nota  single  case  has  been  tackled.
 Recently  you  have  read  in  the  newspaper
 about  one  of  the  well-known  smugglers—=
 I  would  not  Ikke  to  mention  the  name
 but  all  of  you  will  agree  with  me  and
 there  willbe  no  two  opinions  an  --
 the  entire  property  which  the  Depart-
 ment  attached,  has  been  released.  They
 have  the  capability  of  utilising  the  best
 talents,  they  can  get  the  servic.s  of  the
 best  expertise  available  in  the  legal  or
 other  fields.  Once  |  had  a  discussion
 with  certain  professional  bodies  and
 they  said  :  **  3  What  ?  This  is  our  pro-
 fessional  obligation’’.  We  do  under-
 stand  this  is  their  professional  obligation
 but  is  there  no  obligation  to  the  society
 and  can  we  not  create  that  ?

 SHRI.  K.  P.  UNNIKRISHNAN
 (Badagara) :  This  questjon  should  be
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 addressed  also  to  one  of  your  eminent

 colleagues.

 SHRI  PRANAB  MUKHERIEE  :  16
 should  be  addressed  to  each  one  of  us
 नीटा1 ।  am  not  talking  of  any  party.
 Each  one  of  us  should  be  addressed.  I
 am  not  taking  any  individual  name  here.
 This  is  a  matter  on  which  we  should
 address  ourselves.  If  you  simply  think
 that  tax  administration  or  the  Income-
 tax  Officers  or  the  Customs  Officers  can
 tackle  the  problem  you  may  have  this
 feeling  but  unfortunately  (८  15.0  not
 correct.  After  all  the  bank  people  or
 income-tax  people  or  customers  people
 are  not  coming  from  heaven,  they  are
 the  products  of  the  same  society,  they
 share  the  same  values,  they  are  the  out-
 come  of  the  same  milieu.  Therefore,
 we  have  to  create  that  type  of  atmos-
 phere—and  unfortunately  it  is  not  here
 —orthat  type  of  hatred  or  social  dis-
 approval  for  economic  offenders  which
 we  have  for  other  types  of  social  offen-
 ders.  If  somebody  manages  to  get  some
 money,  he  will  get  a  place  in  the  society
 and  if  the  society  does  not  reject  it  and
 if  the  society  does  not  stand  behind  it,
 merely  because  we  have  many  laws  we
 cannot  tackle  them.  निकट  ।  would  like
 to  say  that  as  social  leaders,  as  politi-
 cal  leaders,  we  have  a  responsibility  and
 unfortunately  we  have  failed  to  dis-
 charge  that  responsibility  ....(/nferr-
 uptions).  Don’t  bring  that  thing.  There
 are  many  things  that  can  be  brought.  [
 can  also  say  that  we  could  understand
 when  you  came  to  power  you  could
 release  political  prisoners  but  by  one
 stroke  you  released  all  the  smugglers.
 So,  do  not  bring  these  things.  I  am  not
 talking  at  all  on  a  party  lines.  One  can
 understand  if  a  mebody  has  said  he  has
 reservations  about  preventive  detention
 against.  political  parties  or  against  other
 type  of  activities  but  would  you  like  to
 extend  the  same  logic  to  the  smugglers  ?
 In  this  judicial,  system  can  you  try  a
 real  smuggler  who  is  the  real  kingpin,  in
 the  ordinary  course  of  law,  in  the  or-
 dinary  process  of  judicial  system  ?  Sim-

 _  ply  it  is  not  possible  and  that  is  why
 we  introduced  preventive  system,  we

 "introduced  COFEPOSA,  we  introduced
 SAFEMFOPA  but  these  are  instruments

 jhich  can  help.  Unless.we  create  some
 क
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 sort  of  atmosphere.  I  am  afraid,  it
 would  not  be  possible  to  tackle  the  pro-
 blem  totally.  But  one  should  not  come
 to  the  conclusion  that  I  am  just  leaving
 the  responsibility  to  social  awareness.  I
 do  feel  that  the  Department  should
 come  heavily  on  the  tax-dedgers,  tax
 evaders  and  we  are  continuing  to  do  so
 and  we  shall  continue  to  do  so......
 (Interruptions).

 SHRI  K.  १.  UNNIKRISHNAN :
 You  should  also  bring  about  certain
 amendments  and  tighten  the  law.

 PROF.  MADHU  DANDAVATE  :
 And  also  prevent  certain  amendments.

 SHRI  PRANAB  MUKHERJEE  :
 You  are  trying  to  [१0111108156 |  it...
 (Interruptions)  Tam  not  sitting  in  your
 Chair.  Tightening  the  law  is  not  the  only
 thing  (Interruptions).

 SHRI  SATYASADHAN  CHAKRA-
 BORTY :  ।  am  totally  convinced.  But,
 will  you  please  take  a  step  that  all  the
 Ministers  and  MPs  would  declare  their
 assests  and  sources  of  income?  Let  us
 try.  Let  us  be  honest  and  try...
 (Interruptions).

 SHRI  PRANAB  MUKHERJEE :
 Here  I  would  like  to  say  from  my  own

 experience...

 SHRI  BHOGENDRA  JHA

 (Madhurbarri)  :  ।  cannot  understand
 the  helpJessness  of  the  Minister  in  saying
 what  he  has  said.  Does  he  mean  to  say
 that  our  contitution  is  impotent,  that

 our  Parliament  is  impotent  against
 smugglers  and  others  ?  Has  Parliament
 over  denied  him  any  powers  for  dealing
 them  ?  ।  want  the  Minister  to  clarify  it.

 SHRI  PRANAB  MUKHERJEE  3
 ।  am  afraid,  I  have  not  said  anybody  is

 impotent.  or  anybody  else  is  more  potent.
 What  I  tried  to  point  out  was  that  we
 do  feel,  apart  from  the  normal  adminis-
 trative  machinery,  enforcement  machi-
 nery,  fiscal  rules,  side  by  side  we

 should

 do  something  from  the  other  side  also.

 Politicians  of  all  shades,  they  are  much

 more  honest,  compared  to  many  others



 471  Genl.  Budget,  1984-85
 Genl.  Dis.

 in  the  society,  because  they  themselves
 have  a  system  of  self-criticism.  Do  not
 abuse  politicians  and  just  do  not  have
 one  brush  to  point  ,each  and  everyone
 of  them  with.  We  become  the  victims
 this  compaign.  I  would  not  like  to  take
 the  names,  but  you  know  what  you
 used,  to  talk  of  two  noted  Bengali
 politcians  in  the  early  ‘fifties’  and
 "sixties,  and  none  of  you  new  share  the
 views  you  held  in  those  days,  because
 you  have  yourself  seen  that,  after  having
 held  a  very  prolonged  ministerial  career,
 after  two  decades,  these  two  men  had  to
 men  had  to  depend  on  the  chirity  of
 friends  to  purchase  one  litre  of  milk.
 Would  you  come  to  the  conculsion  that
 these  politicians  are  dishonest?  But  if
 you  go  through  the  Bengali  papers  of
 the  ‘sixties  fiftizs  of  Calcutta,  you  will
 find  that  almost  all  the  pipers  said  that
 they  were  the  most  corrupt  men.  Trere-
 fore,  do  not  try  to  make  such  general
 criticisms.

 We  have  a  system  under  which  every
 Minister  in  the  Centre  has  to  furnish  a
 statement  of  his  assets  and  liabil:ties  to
 the  Prime  Minister.  Every  State  Minister
 —if  you  do  not  know  it,  p'ease  ascertain
 it  from  your  Chief  Muinister  —every
 State  Minister  is  obliged  to  give  an
 annual  statement  to  the  Chief  Minister,
 and  the  Chief  Minister  has  to  furnish  a
 statement  to  the  Prime  Minister.  Find
 it  from  Prof.  Madhu  Dandavate,  Shri
 Satish  Agarwal  or  Shri  Ravindra  Varma.

 PROF.  MADHU  DANUJAVATE
 Even  afterwards  ।  am  submitting  them.

 SHRI  PRANAB  MUKHERJEE  :
 To  whom  ?

 PROF.  MADHU  DANDAVATE  :
 To  the  Prime  Mintster  and  to  the
 President  of  India.

 SHRI  K.  P.  UNNIKRISHNAN  :
 As  well  as  to  Mrs  DanJavate  !

 SHRI  PRANAB  MUKHERJEE  :
 है  have  seen  it,  because  I  am  here  for
 quite  some  time,  when  the  members
 expire,  in  what  state  of  affairs  they
 leave.  Thzrefore,  it  is  not  correct  to  say
 that  MPs  or  Miniters  are  corrupt  and,
 therefore,  there  should  be  some

 SHRI  SATYASADHAN  CHAKRA-
 BORTY  :  I  said  that  we  should  make  a
 start  with  it,  which  can  be  followed  by
 others  (Interruptions).

 PROF.  ।.  G.  RANGA  So  many
 of  us  have  made  this  suggestion.
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 SHRI  SATYASADHAN  CHAKRA.
 BORTY  :  Why  are  you  angry?  It  is
 not  a  new  suggestion.  Pandit  Nehru
 suggested  it.  I  do  not  know  why  they
 are  angsy.  It  is  a  simple  thing.  Pandit
 Nehru  wanted  it.

 SHRI  PRANAB  MUKHERJEE  :
 ।  am  not  disagreeing  with  the  sugges-
 tion.  But  we  shall  have  to  admit  that,
 in  our  system  there  is  an_  in  built
 arrangement  whereby  we  criticise  cach
 other.  If  ।  commit  something  wrong,
 sitting  there  you  are  not  going  to  spure
 ms.  If  you  commit  something  wrong,
 sitting  here  Iam  not  going  to  spae
 you.  You  tell  mec,  excepting  these
 Persons,  who  else  is  more  expmed  in
 this  county?  Sull,  tle,  are  being

 “branded  Whatever  we  do  here  is  before
 tthe  eves  of  thousands  of  people  There-
 fore,  Let  us  not  denigrate  ourselves  to
 that  catent.

 [think  ह  have  covered  some  of  the
 points  which  the  hon.  Members  re-
 ferred  to,  If  I  have  not  been  able  to
 cover  all  the  points,  you  will  excuse  me,
 because  it  is)  not  possible  to  cover  in
 One  hour  or  65  minutes  th:  points  made
 over  -  hours.  Once  again  ह  express
 my  gratitude  to  all  the  पाटशो > क,  parti-
 eularly  to  my  a  senior  colleague,  Shri
 Brahmananda  RedJjy  and  many  others,
 who  mad:  out  very  substantial  points
 and  effectively  replied  to  some  of-the
 Points  made  by  friends  sitting  opposite,
 from  whom  many  constructive  sugges-
 stion  have  coms.  ।  express  my  gratitude
 to  them  for  taking  part  in  the  discussion
 and  making  very  valuable  suggestions.
 15  hres.
 DPMANDS  FOR  GRANTS  ON
 ACCOUNT  (GENERAL)  FOR  1984.85

 MR.  SPEAKER  :  The  question  15  :
 “That  the  respective  sums  not  ex-

 ceeding  the  amounts  on  Revenuc
 Account  and  Capital  Account  shown
 in  the  third  column  of  the  Ord:r
 Paper  be  granted  to  the  President
 out  of  the  Consolidated  Fund  of
 India,  of  aceount,  for  of  towards
 defraying  the  charges  during  the  year
 ending  on  the  3ist  Day  of  March.
 1985,  in  respsct  of  the  heads  of  de-
 mands  en:ered  in  the  second  column
 thereof  against  Demands  Nos.  ।  1?

 109.°°
 The  motion  was  adopted.


